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LOK SABHA

Monday, M ay  31, 1971! Jyaistka 10, 
1891 (SAKA)

The Lok Sahha met at Eleven 

o f the Clock. 

[M r. S p eak er in the Chair]

ORAL ANSWERS TO QUESTIONS

Symposium Re : ativities of big powers 
in Indian Ocean

*152, SHRI H.M. PATEL: Will the
MINISTER OF EXTERNAL AFFAIRS 
(VIDESH MANTRI) be pleased to state :

(a) whether recently there was a sym
posium in Washington regarding the 
activities of big powers in the India Ocean ;

,(b) whether it was observed by several 
speakers that India had extended naval 
facilities to the Soviet Union at Visakha- 
pamam ; and

(c) if so, the reaction" of Government in 
this regard ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP-
MANTRI) (SHRI SURENDRA PAL 
SINGH) : (a) :Yes, Sir. :

<b) ft isuoderstoodlhat some references 
Well iftttd* tiutfiig the 4 i& u ssfo n ito  the ' 

tci tl5e SoVi«t Uafon at;

(c) There is no basis for such observa
tions. As has already been srated in 
this House, Government extends the same 
facilities to naval vessels of all friendly 
countries including those of the Soviet 
Union at Indian ports including Visakha- 
patnam.

SHRI H. M. PATEL: Mr. Speaker, Sir, 
this was a very responsible seminar where 
experts were present, and when they made 
reference 10 these facilities having been 
afforded, it must have been made with some 
sense of responsibility, Could the Govern
ment say what was the evidence they 
adduccd ? They must have referred to some 
evidence on the basis of which they made 
these references in the seminar.

THE MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) (SHRI 
SWARAN SINGH) : This was a seminar 
and we are not aware of any reference or 
evidence which formed the basis of these 
observations, but we know ourselves that 
we have not given any facilities. That I 
think, should be accepted against any refe
rence with might or might not have been 
made by foreigners.

SHRI H. M. PATEL : May we request 
the hon. Minster to re-state—-he has already 
stated— the policy of this Government re
garding the activities of the powers in the 
Indian Ocean ?

SHRI SWARAN SINGH : We have 
ta k en  the view that the big powers should 
leave the Indian Ocean free of tension, free 
of big power rivalries, and free from deploy
ment of nuclear weapons. This has beett 
the consensus of opinion amongst the v^st 
majority of littoral powers surrounding the 
Indian Ocean.

SHRI SHYAMNANDAN MISHRA : 
information as to 

Which pfoiver has ! got lil t  W ri^ t nava! flteet
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MR. SPEAKER : That is a different vacuum in the Indian Ocean. Some pboto-
question. graphs have been brought to me and 1

would like to know if these photographs 
SHRI SWARAN SINGH : It is difficult which have been supposed to have been

to answer that question because the presence taken b y  the South African Defence Minis-
of a fleet is something which continues try probably by the satellites giving the
changing, bearings— latitude and longitude.......

MR. SPEAKER : It Is not relevant to
this.

SHRI P. VENKATASUBBAIAH : 
May I know whether Government has taken 
note of the subversive activities that are being 
undertaken by China in collusion with Pakis
tan and that it will have any adverse effect 
on our position in Indian Ocean ?

SHRI SWARAN SINGH : According to 
our information at present, there is not 
much of Chinese presence in the Indian 
Ocean.

SHRI B. S. MURTHY: What is the con
sensus o f the opinion at the seminar and 
how does it reflect about India ?

SHRI SWARAN SINGH : 1 am not 
aware of consensus because seminars are 
seminar*, and they seldom try to arrive at 
a consensus. These are academic dis
cussions.

SHRI K. S. CHAVDA : May I know 
whether the attention of the Government 
has been drawn to the news item appearing 
in today’s Hindustan Times on the last 
page regarding the presence of Soviet ships 
in the Indian Occean and, if so what is the 
reaction of the Government thereto.

SHRI SWARAN SINGH : Soviet naval 
ships do patrol the Indian Ocean and so do 
the naval ships of other countries. Tn accor
dance with the so wall-recognised principle 
of the freedom of the high seas ; there is 
very little that can be done about it.

MR. SPEAKER : How can you rope in 
all these things in this question ? Kindly 
give notice of a separate question.

SHRI P. K. DEO : The Russian flags 
are flying all over in the Indian Ocean, but 
so far as the bearing are concerned, they 
particularly point particular region, i.e. Soco
tra which is a South Yemini port. Will the 
Defence ministry verify the authenticity of 
these pictures ? With your permission, I 
would like to lay them on the Table.

MR. SPEAKER : I am not allowing it. 
Next question. Mr. Banerjee.

SHRI S. M. BANERJEE : Send the pic
tures to me.

SHRI P. K. DEO : I do not have any 
extra-territorial loyalty like him.

SHRI S. M. BANERJEE : He should 
withdraw it. I have no extra-territorial 
loyalty. I am more loyal to my country 
than the ex-princes.

They will write to the Britishers, not to 
the Indian Government.

MR. SPEAKER : That remark was not 
in good taste, if is the same a* what the 
hon. member say*. You may have some 
very good pictures. You can pass them on 
to the Minister. You can show it to every
body, even to me. Now, next question. :

Reduction fo work-load in Ordanance
■■ Factories

SHRI P. K. DEO : I would like to  ask a ;
% supplementary regarding my statement *153. SHRI S. M. BANERJEE : Will
which has been quoted by Mr. Chavda It is the MINISTER OF DEFENCE (RAKSHA
a very important question which affect* the MANTRI) be pleased to state : .
security of the country. Since the decision
of the British navy to withdraw from, east (a) whether spine of *J»e w < a^ ^  in

•: of Suez, there has. teen; ' a ' competition bet* ■ O' rdnance.ClatfeingFactory,
)*een the various powers to fill upth* Ordnance ^
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Parachute Factory, Kanpur and Clothing 
Factory, Avadi are still on idle-time ;

(b) if so, the reasons therefor :

(c) the steps 'taken to step up produc
tion in these factories ;

(d) whether giving jobs to private sec
tor at the cost of these Ordnance Factories 
has been totally stopped ; and

(e) if not, the reasons for the same ?

THE MINISTER OF STATE (DEFENCE 
PRODUCTION) IN THE MINISTRY OF 
DEFENCE (RAKSHA MANTRALAYA) 
(RAKSHA UTPADAN MEN RAJYA 
MANTRI) (SHRI VlDYA CHARAN 
SHUKL.A): (a) to (e). A statement is laid on 
the Table of the Sabha.

Statement

(a) There are at present no workmen of 
idle time in Ordnance Parachute Factory, 
Kanpur and Ordnance Clothing Factory, 
Avadi. However, workmen totalling about 
1040 men. contime to be placed on idle 
time in Clothing Factory, Shahjahanpur and 
Ordnance Equipment Factory, Kanpur.

(b) The above incidence of idle time 
has been mainly due to shortage of work
load on account of decline in the demands 
of the services and partly on account of 
temporary shortage of material.

(c) The following steps have been taken 
to provide adequate workload to the Cloth
ing Factories.

Production has been diversified by 
undertaking manufacture of items like tents, 
dairies; etc., for the Services. Efforts have 
been made with some success to obtain

(d) No item of Ordnance Factories’ 
production has been off-loaded to trade. On 
the other hand, certain orders in respect of 
some items like tents and durries which 
were being traditionally procured from 
private sector have been placed on 
Ordnance Factories with a view to gainfully 
utilise the existing capacity in the Fac
tories.

(e) Does not arise.

SHRI S. M. BANERJEE: The statement 
says :

f‘There are at present no workmen 
on idle time in Ordnance Parachute 
Factory, Kanpur and Ordnance 
Clothing Factory, Avadi. However, 
workmen totalling about 1040 men, 
continue to be placed on idle time in 
Clothing Factory, Shahjahanpur and 
Ordnance Equipment Factory, 
Kanpur.”

May I know whether it is true that the 
work which is given to the contractors by 
the Railways and P. and T. is not given to 
ordnance factories, though there is idle 
capacity in them ? What steps have the 
Defence Ministry taken to persuade the 
Railways and P and T to place orders on 
ordnance factories ?

SHRI VIDYA CHARAN SHUKLA : 
We have pursuaded the P and T and the 
Railways to place orders, but as the hon. 
member knows, the railways have their own 
cutting shops and their own co-operative 
unions which are composed of the family 
members of the railway employees for 
stitching uniforms. But even in spite of 
that, railways have placed some orders with 
our clothing factory. The Director-General 
of Posts and Telegraphs has also placed 
ordnance factories for about 12  lakhs 
mail bags, we have also approached, the .

orders from other Central Government 
Departments and Public Sector undertakings 

item?" and fuwher 
contjnuing in this direction. 

Efforts ate aiso being made to undertake 
manuf&cture of readymade garments for sale 
in the country andfor export. As regards 
the temporary shortage of materials, suitable 
steps have feeentaken to speed up supply

various departments and Ministries of (he 
Government of India who have clothing 
requirements and although we have not 
succeeded to the extent we expected, we are 
setting good Response from the GiD^rfment 
departments and we are soon :
overcome this difficulty. vV;.,v!iV''-;

SHRI S M. BANERJEE : May I know 
whether it is a fact that • at present Indents 
for terns ftftd durries piaced on tfce frivafe
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sector although it is mentioned in the 
statement :

“ On the other hand, certain orders in 
respect of some items like tents and 
durries which were being traditionally 
procured from private sector have 
been Placed on Ordance Factories 
with a view to gainfully utilise the 
existing capncify in the Factories.”

May I know whether it is fact that not 
even 50 per cent of the orders are placed on 
tne ordnance factories but an other small 
manufacturers who can put the government 
into trouble in times of need ? Since we 
are facing confrontation with China and 
Pakistan, may I know whether the full 
capacity of the ordnance factories is being 
utilized so that there is no idle time and 
no employee is likely to be retrenched in the 
near future ?

SHRI V1DYA CHARAN SHUKLA : It 
is not our policy to retrench any worker. 
So, hon. members need not have any worry 
on that score. As far as tents and durries 
being traditionally procured from the private 
sector is concerned, as I have already said, 
we have made a beginning with our 
ordnance factories. We have now asked 
the ordnance factories to take up production 
and production of these items has commen
ced in the ordnance factories. Because the 
production of this item was not so far done 
in  the ordnance factories, they had some 
initial difficulties. They are getting over 
those difficulties. As I said earlier, we are 
having a very good measure of diversification 
of production in the clothing factories so 
that there is no idle time and the employee 
are fully absorbed in the work.

Anns to Pakistan from China

*154. SHRI SAMAR GUHA : Will 
tlie MINISTER OF DEFENCE (RAKSHA 
MANTRI) be pleased to state :

(a) whether since the out break of the 
freedom struggle in East Bengal; China 
supplied additional arms to Pakistan;

.... (b) whether any other country also gave 
arms to Pakistan during the same period; 
mid

(c) whether China assured Pakistan any 
direct help to her in case of any armed 
coflict with India ?

THE MINISTER OF STATE 
(DEFENCE PRODUCTION) IN THE 
MINISTRY OF DEFENCE (RAKSHA 
MANTRALAYA (RAKSHA UTPADAN) 
MEN RAJYA MANTRI) (SHRI V1DYA- 
CHARAN SHUKLA); (a) Yes Sir.

(b) Government are not aware of 
any other country having supplied additional 
arms during the same period.

(c) A message was sent on 12-4-71 by 
Premier Chou En lai to President Yahya 
Khan stating that China would “ always 
fully support” Pakistan, should India 
commit aggression against her.

SHRI SAMAR GUHA : In view of 
the developing ping-pong development 
between USA and China and the keenness 
of USA to give a seat to China in the UNO 
may I know whether the Government have 
drawn the attention of USA to the arms 
supply made by China to Pakistan which 
have adverse consequences upon the freedom 
struggle in Bangla Desh 7 May I also know 
whether ihe recent note of the Government 
of India to the different world powers was 
also sent to China ?

SHRI V1DYA CHARAN SHUKLA :
US authorities know the situation fully and 
when they discussed the matter with us ail 
the aspects o f the question were discussed. 
So, it is not correct to presume that they 
do not know what role China is playing 
in the present crisis in Bangla Desh. As 
far as the Government of India is concerned, 
it has done its best to see that all world 
powers, particularly major powers, are kept 
fully informed of the current situation in 
Bangia Desh.

SHRI SAMAR G U H A : May I know 
whether the same note haft been ftent to 
China also ? I want a categorical answer.

MR: SPEAKER : He is mixing up both 
Ministries, Defence and External affairs,

SHRt ATAL ■'b b HASt l ■; 
Both represented hsr*.
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THE MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) (SHRI 
SWARAN SINGH) i We have not issued 
any circular of note. I do not know which 
is the note about which the hon. Member 
is asking.

SHRI SAMAR GUHA : The Govern
ment have sent notes in regard to the 
developing situation in Bangla Desh to all 
world powers. I want to know categorically 
whether that has been sent to China also, 
may be in the form of a circular or a note.

MR. SPEAKER: Your question is about 
the statement by the Chinese Premier.

SHRI SAMAR GUHA : It is a very 
categorical question.

MR. SPEAKER : It is very categorical 
but it is very ambiguous at the same time.

SHRI VIDYA CHARAN SHUKLA ; 
The question is quite categorical but it docs 
note really relate to the question that the 
hon. Member has tabled. If he could ask 
a specific question, a specific reply could 
be given to him probably by the Minister of 
External affairs.

SHRI SAMAR GUHA : Sir, there is 
one very interesting question that I want to 
ask on a point of order. This question 
relates to the defence Ministry. How is the 
Minister of state for Finance answering it ?

SOME HON. MEMBERS: He is in 
defence now.

SHRI SAMAR GUHA : I  am extremely 
sorry. I  apologise to you.

My next question is whether it is a fact 
that Pakistan is raising two divisions of its 
armed forces with the help of Chinese arms; 
if so, whether such strengthening of the 
defcoce forces in Pakistan will upset the 
defence folaobe between India and Pakistan.

MR, SPEAKER • You are getting out 
too mudh from one simple question,

SHRI SAMAR GUHA : That is the 
consequence ofthe supply o f chincsearms

MR. SPEAKER; You are asking 
questions about army division.

SHRI SAMAR GUHA : That is directly 
related to this. China is supplying arms to 
Pakistan and what they are doing with 
them we are entitled to know.

MR. SPEAKER : He may answer only 
about the arms supply.

SHRI VIDYA CHARAN SHUKLA: 
It is well known that China has been sympa
thetic to Pakistan in this matter. They 
have also announced that whatever aid is 
necessary for Pakistan to overcome the 
present difficulties or the supposed or 
alleged threat from India, they wiil be 
willing to give that to Pakistan, This 
information we have got and this is what 
lias been printed in the newspapers also.

SHRI SAMAR GUHA ; He did not 
answer my question. I have categorically 
asked whether it is a fact that two divisions 
of additional forces are being raised in Pakis
tan with the help of Chinese arms; if  that 
is so, whether it will upset the defence 
balance between India and Pakistan.

MR. SPEAKER : I have declared this 
quesion as not relevant. He is not bound 
<o answer that,

SHRI SAMAR GUHA : What mow 
relevant question could be there I  cannot 
understand. You should help me. this is 
a very relevant question.

MR. SPEAKER ; I am not going to 
hear you. Shri Swaminathan.

SHRI R. V. SWAMINATHAN i 
Arising out of the reply given by the hon. 
Minister I would like to ask him whether 
since the assurance of Chou En-lai to Yahya 
Khan .came after the much publicised Mao** 
smile, as if the smite had softened the atti
tude of China, may I know the present 
prosition whether it is sober or tense.

SHRI VIDYA <^ARAN S H U K t e  
It is well know that the relations between 
Iodia aod China a a  onfrtendly.
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MR. SPEAKER: This question is 
different from what yon are asking. This 
is about the supply of arms......

«ft aresr : *f ^ s r r f

a ft#  arr*tf % s rit Sr ^  x®  %...

MR. SPEAKER: The part (b) i s :
; “ (b) Whether any other country also

gave arms to Pakistan during the same 
period; ”

You are referring to the statement that 
came only today in the papers.

THE MINISTER OF DEFENCE 
(RAKSHA MANTRI) (SHRI J AG JI WAN 
RA M ): The question is whether the arms 
have been supplied to Pakistan after the 
trouble in East Bengal arose. What the 
hon. Member wants to know is about
the Use of arms supplied by various counties 
before the Bangla Desh trouble started......

SHRI SAMAR GUHA : You have not 
ganethrough the question. It says ^stoce 
td f  Outbreak <>f the freedom* struggle to 
Ea* Bengal’'. Bow eiwild it be before that .*■

■ ■!S H R r J A G J I W A N ' ' ' 1 i & ^

Member have some jpatjtettoft.-';! .-fin.". iftsw w -: 
ring the question put by shri Vajpayeis aboUt 
the arms supplied before the outbreak of the 
trouble in Bangla Desh. His questlon>as 
whether these arms are being used for 
crushing freedom movement in Banqla Desh. 
Our answer to the question has beenthat we 
have no information whether any other natioht 
have supplied arms to Pakistan after the 
outbreak of trouble in Bangla Desh. 1 have 
nothing more to add.

SHRI JYOTIRMOY BOSU ; Arising 
out of what the hon. Minister said just 
now, will the hoa. Minister tell us if he 
has information that—I quote :

"Testifying before a joint committee 
of the U. S. Congress, Mr. Chester 
Bowles, former U. S, Ambassador in 
India, referred to Pakistan’s efforts 
in recent years to secure additional 
tanks and disclosed that it was the 
U. S. Government which had asked 
one by one “ the West Germans, jhe 
Belgians, the Italians and finally the 
Turks to sell one 100 American tanks 
to Pakistan for a nominal price/'

There is another thing also-I quote :
“ A member of the United states 
Senate Foreign Relation Committee 
charged yesterday that US supplied 
weapons have implemented and made 
possible the carnage in East Beftgal 
and called for drastic limits on the 
export of U. S. arms/*

1 would like to know if he has information 
and, if so, what action he has taken in 
this regard.

SHRI VIDYA CHARAN SH U K LA : , 
The hon. Minister has already answered 
in reply to question put by! shjiVajpaye* 
which referred to the arms supplies mad« 
prior to the up ris in g in  
this is not covered here.' The question tbat 
the hon. Member has asked i* about * ;
supply of arms since the uprising in Bangla 
Desh. Therefore, this is really not arising 
out of thi* question.... „v,

©at of what he bas statcd,
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was possible by supply of U. S. arms during 
these disturbances they haye been canvass
ing other countries to sell arms to them 
fo r  carnage in East Bengal at nominal price.

MR. SPEAKER ; Next question.

Demand of Drags daring Fouth Plan

*155. SHRI SHYAMNANDAN 
MISHRA: Will the MINISTER OF
PETROLEUM AND CHEMICALS (PET
ROLEUM AUR RASAYAN MANTRI) be 
pleased to state :

(a) the rate at which the demand for 
drugs is expected to increase during the 
Fourth Plan period ; and

(b) the steps being taken by Govern
ment to meet the increase in demand ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (PETROLEUM AUR RASA
YAN MANTRALAYA MEN UP-MANTRl) 
(SHRI DALBIR SINGH) : (a) The demand 
for drugs is expected to increase during the 
Fourth Plan period at the rate of about 8 to
10 per cent per annum.

(b) The Development Council for Drugs 
& Pharmaceuticals has given in 1970 certain 
revised assessments of the demand for 
various drugs and pharmaceuticals during 
the Fourth Plan period. These assessments 
are reviewed by Government from time 
to time in  consultation with the Directorate 
General of Technical Development and the 
Ministry of Health. On the basis of this 
review, expansion of existing units or 
creation of new capacities is licenced On 
merits after receipt of applications from 
manufactures. Imports are also resorted 
to meet urgent demands wherever necessary. 
Imports of certain essential bulk drugs and 
intermediates are canalised through State 
Trading Corporation.

SHRI JMYAMNANDAN MISHRA ;
I  k ^  whether Government has any . 

; ■ ' .  sumI,' 'if #c>, what is 
the tlrae-borison m  Which theGoveramentis

THE MINISTER OF PETROLEUM 
CHEMICALS (PETROLEUM AUR RASA
YAN MANTRI) (SHRI P.C. SETHI): Out 
of the total production of Rs. 250 crores, 
the import content is hardly Rs. 12 crores 
and to that extent we are also achieving self* 
sufficiency as far as this is concerned. .

SHRI SHYAMNANDAN MISHRA 8 
I wanted to know whether Gouerament 
wants to eliminate it within a foreseeable 
future. That was my question.

SHRI P. C. SETHI : As far as the 
production of pharmaceuticals is concerned 
1  would like to tell him that we are not 
so advanced in the research of basic drugs 
and on account of that fact, sometimes we 
have got to import. Also I would like to 
point out in this connection that while we 
arc importing Rs. 12 crores worth of drugs, 
we are, at the same time, also exporting 
Rs. 8 crores worth of drugs.

SHRI SHYAMNANDAN MISHRA:
I want to know whether it is within the 
knowledge of the Government that there is 
a serious public complaint that some of the 
medicines being imported by the STC are 
being charged very high prices by the STC 
and some raw materials which have been 
imported by it are lying in the stock 
because they have been in excess of the 
demand.

SHRI P. C. SETIH : When the Drug 
Price control was introduced, certain drugs 
went in shortage and on account of that , 
import of certain drugs had to be resorted 
to, through the STC. The drugs which have 
been imported through the STC are pooled 
with indigenous production and are being 
sold to various manufacturers either by 
STC or through IDPL at pooled prices 
which apply to indigenous production also 
it is likely that oh account of high costs o f . 
indigenous production in some basic drugs 
the price on account of pooling is higher 
than imported price.

SHRI SHYAMNANDAN MISHRA 1  
What about the second part of my question ? 
Some raw materials imported by 

' are lying in stock because tboy ai$  t a  
of the demand here.

SHRI P C; S t r a t i  ; '
■ like :foir, J î t̂ ua(Cso:v  ̂-■ ’.
stock becausc at one time there was shortage >■.
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but after the import, the indigneous produc
tion also increased and certain tetracycline 
stock is lying w ith the ID PL.

SHRI SOMCHAND SOLANKI : There 
are certain medicinal drugs which are 
imported from foreign countries ; they are 
converted and sold in different names in 
our country. Due to that there is a big 
gap in prices. May I know from the 
Minister whether Government is going to 
produce such kinds of drugs and medicines 
in this country so that there could be no 
conversion of those drugs and medicines.

SHRI P. C. SETHI : I have said that 
so far as formulations arc concerned, 
they are in thousands. So far as the 
basic drugs and the essential drugs 
are concerned which are required in 
our country, 1 may say, most of them are 
being produced in the country.

MR. SPEAKER : May I point out
that during last week, and even during the 
last session, we had not been able to do 
more than eight to ten questions per day ? 
So, I shall be limiting the number of 
supplementary questions to three or at the 
most four or sometimes even less, so that we 
may cover more questions. Those Members 
whose questions do not come up and who 
do not get their turn feel quite uneasy about 
it. So, we shall have to increase the total 
number of questions that we cover. That 
is why 1 have to be strict in many ways, in 
judging the relevancy, in giving lesser time 
for supplementary questions and so on. 
I would request hon. Members not to press 
me very much for supplementary questions, 
because we shall have to cover more 
questions.

sp ft % f a q  rT?fr f t  

*r«perr |  s if ifo  f  sm ss sr§<r 
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SHRI S. M. BANERJEE : It depends
on the importance of the question.

MR. SPEAKER : The hon. Member 
mtikes every question so important. Let

the hon. Members promise we that they 
would not stick to that habit.

SHRI JYOTIRMOY BOSU: May I
know whether it is not a fact that the IDPL 
which imported drugs worth Rs. 2.5 crores, 
that is, bulk drugs recently, finds it very 
difficult to sell them because the drug 
manufacturers were not coming forth to lift 
the stocks, although it is a fact that the 
total turnover of the drug industry in this 
country exceeds Rs. 200 crores a year ? It 
is also a fact that the STC while procuring 
these basic drugs does not go in for global 
tender or global enquiries, but enters into 
private negotiations, with the result that 
they pay a much . higher price than they 
ought to ?

SHRI P. C. SETHI : As far as certain 
basic drugs are concerned, for instance, 
tetracycline, they were imported, and after 
the import, they are lying in stock with the 
IDPL. As regards the basis of the STC’s 
purchases, 1 have no idea just now.

SHRI JYOTIRMOY BOSU : What 
steps are they taking to dispose of them ?

SHRI P. C, SETHI : We arc making 
all possible efforts to sell them.

Pi otest Note to Nepal Against Pakistan's 
Propaganda Against India

*156. SHRI S. M. KRISHNA :
SHRI P. GANGADEB :

Will the Minister of EXTERNAL 
AFFAIRS (VIDESH MANTRI) be pleased 
to state :

(a) whether Government have protested 
to Nepal in regard to Pakistan’s propaganda 
in Nepal against India ;

(b) if so, the nature of propaganda 
made against India by Pakistan in Nepal ; 
and

(c) the action taken by N«pal Govern
ment in this regard ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP-MAN- 
TRl) (SHRI SURENDRA PAL SINGH): (a)
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Our Embassy in Kathmandu has taken up 
with the Government of Nepal the anti- 
Indian propaganda of the Pakistani Em
bassy in Kathmandu,

(b) The two publications of the Embassy 
of Pakistan in Nepal (“ Pakistan Samachar” 
and “ Pakistan News”) have been attempting 
to poison the existing friendly relations 
between India and Nepal by making base
less allegations on the Indo Nepal negotia
tions on a new treaty of trade and transit. 
The Pakistani press releases also accused 
India of “ aggressive designs” against 
Pakistan.

(c) In reply to our representation, the 
Government of Nepal have slated that our 
representations have been noted and that 
appropriate requests will be made to the 
concerned Mission “ not to publicise in 
Nepal any material prejudicial to any conn- 
try friendly to Nepal so ihat there may not 
be any occasion of misunderstanding of 
Nepal’s relations with its friendly countries” .

SHRI S. M. KRISHNA: Ate Government 
aware of the firm rapport that is being 
established between Nepal and Pakistan, 
particularly after the protracted trade nego- 
tiasions which did not materialise between 
Nepal and India, and the consequent hostile 
attitude exhibited by the leaders of the 
Government in consonance with the Pakis
tani propagadda and anti-Indinn tirade, and 
if so, what steps are they contemplating to 
take in this matter ?

SHRI SURENDRA PAL SINGH : 
While it may be true that relations between 
Pakistan and Nepal may be friendly and 
they may be growing on friendly lines. But 
there is no reason to believe that our rela
tions with Nepal are not friendly ; they are 
also very friendly.

SHRI S. M. KRISHNA : I would like 
to draw the attention to the hon, Minister 
to the hostile statements that were issued 
after .the trade negotiations broke, by the 
Minister of Industrial Development of 
Nepal and Shri Kirti Nidhi. Bist also. I 
would like to draw the attention of the 
bon. Minister to the statements of these two 
Nepalese Government leaders.

SHRI SURENDRA PAL SINGH : May 
I first correct the hon. Member because 
he has used the word ‘broke’ of 
‘broken down’ ? In fact, the discussions 
and negotiations with Nepal have aot 
broken down. Certain difficulties have 
arisen in the discussions and they are being 
sorted out, and we are very hopeful that 
very soon our talks will be resumed. 
As regards the hostile statements to which 
the hon. Member has made a reference, I 
would submit ihat the Nepalese spokesmen 
expressed their disappointment at the slow 
progress in the discussion, but I do not 
think that those statements can be called 
hostile by any means.

afk |  aft? | Irfw
$  a r m r  g it  far—

w r  <TTf«R?TFft % srarc: a fk  arfiwr
s f a s R  fern s k  ^  ^  |  eft

#qn=r wqbtk ^  w r  s r f c r f w  srcr s h t k  

% srfa f f  fa 
fa re s ; fa®rr ?

sft gfcff q m  f a s  : 3re?rer 

sttct |  f a  m  zv v t  ^  *pr

^  Tf5T |  % sRefiT ^

w  *pit «tt srfaiT snr 
w  if sfrc 

farts* f%*TT eft 5 3  f a w  |  fenraft 
& s f t w r  1 1

*wr i, #«rrar
^  m *i % sit f  aj 3fi«rr g f
«fr ?r> it* r ^  m  «ft f a

qrfa^P*
2r sTr fa aft* <rrfa^w %

qrr % f a *

m  % q rfa sa w  's rc r  * t  *?%-

«TPT $  W  |  V S  f^TfcT t  VRcT s f c  

m  'W t o j  m  m  ^



** Oral Answers MAY 31, m i Oral Answers 2/i

MR. SPEAKER : This does not arise 
out of this.

SHRI BISWANARAYAN SHASTRI: 
Apart from lodging protests with the Nepal 
Government against Pakistan's anti-Indian 
propaganda there, what positive action 
has been taken by our embassy there, that 
is Kathmandu, to present the real picture 
of happenings in our country ?

SHRI SURENDRA PAL SINGH : Our 
embassy in Kathmandu, through its pub
licity media, does take action to counter 
Pakistani propaganda and to put the pro* 
per picture before the people of Nepal as 
regards the situation prevailing in this 
country.

SHRI M. RAM GOPAL REDDY : We 
are bound by cultural ties with Nepal but 
there may be some shortcomings in our 
policy. That is why Nepal is moving away 
from us. Can the Minister spell out those 
shortcomings ?

MR. SPEAKER : It is too general a 
question.

SHRI SAMAR GUHA : Has the Mi* 
nister’s attention been drawn to a state
ment issued in Calcutta and which appeared 
in almost ail the newspapers that several 
thousand Nepalese in Dinajpur, Rangpur 
and other districts in East Bengal have been 
butchered by the Pakistan army ? If so, has 
this been brought to the attention of the 
Government of Nepal by our embassy 
there ?

SHRI SWARAN SINGH : The Nepal 
Government know full well about what is 
happening to their citizens in Bangia Desh 
or anywhere else. It is not for us to tell 
them.

SHRI SAMAR GUHA : Is it not our 
duty to counteraet Pakistan propaganda 
through our embassy there ? Why is our 
embassy there if not for doing this duty ?

MR. SPEAKER ; I have to seek some 
remedy against the hon. member intcrrup- 
iug every now and then. In the last Parlia-

ment, I  used to get over tbis by taking as
pirin, but not this time.

SHRI SAMAR G U H A : You should 
also protest our rights.

MR. SPEAKER : I would again request 
him not to interrupt every now and then.

SHRI SAMAR GUHA : I always sub
mit to you.

MR. SPEAKER : Do not force me.

*ft fw$rc*t : spam
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MR. SPEAKER : That is an old story 
with Prof. Samar Guha only, not with any 
other Member. It is a story of the last 
Parliament, it is not concerned with this 
Parliament.

SHRI P. K. Deo : Is it a fact that land
locked Nepal is trying to organise a shipp
ing corporation and they wanted some har
bour facilities in Calcutta, and as it was 
not allowed, they have switched over their 
allegiance to Pakistan ?

MR. SPEAKER : I am not allowing
it.
Repatriation of Staff of Indian Deputy High 

Commissioner's Office at Dacca

*157. SHRI BALATHANDAYUTHAM: 
Will the Minister of EXTERNAL AFFAIRS 
(VIDESH MANTRI) be pleased to state :

(a) whether the Pakistan authorities 
tried to scuttle the measures taken by 
India to evacuate the families of Indian 
Diplomatic staff in Dacca ; and

(b) if so, the steps taken so far by 
Government to get these Indians evacuated ?

THE MINISTER OF EXTERNAL
AFFAIRS (VIDESH MANTRI) (SHRI 
SWARAN SING«> : ^  Y e a ,m
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(b) Government is in continuous touch 
with the Pakistan Government over this 
matter. Government has also been in touch 
with the Ambassadors of some friendly 
countries in New Delhi in this matter.

SHRI BALATHANDAYUTHAM : May 
1 know whether we still believe that 
Pakistan will stick to diplomatic etiquette ? 
Is it not necessary for the Government to 
take more drastic action with the experience 
we have now gained, and how is it that 
our Government is not even acting on the 
principle of reciprocity, but allowing Mr. 
Masud in Calcutta to go and interview 
those who have opted for Bangla Desh ? 
If you are so tolerant, how do you expect 
your threats to have any value ?

SHRI SWARAN SINGH : I have no 
information that the ex-Deputy High 
Commissioner of Pakistan in Calcutta has 
gone to the houses of those belonging to 
the original Pakistani Deputy High Com
mission in Calcutta for the purpose of 
interviews. In fact, that has been one of 
the suggestions made by Pakistan that they 
would like to ascertain by such interviews 
whether those who defected had genuinely 
defected or not. 1 am not aware of any 
such interview that the former Pakistani 
Deputy High Commissioner in Calcutta 
might have had.

SHRI BALATHANDAYUTHAM : Why 
are you hot intervening those in Calcutta 
when they have intervened our people? Why 
is It we are not acting in reciprocity ? 
What stands in the way ? Why are we 
hesitating ?

SHRI SWARAN SINGH : Our Deputy 
High Commissioner and his staff have 
ceased to be of any functional character in 
Dacca and similarly the Deputy High 
Commissioner of Pakistan in Calcutta is 
also not working. Our effort is really to 
get out our people and also to send out 
the.se people and talks are going on in 
this respedt, It is easy to be hard on those 
who are here, but our main objective in 
this should be to get our people out.

SffRI B: |C. DASCHOWDHURY : The 
two* Mfoister replied ju»t now that our

personnel in Dacca working in the Deputy 
High Cammissioner's office have not been 
allowed to function so far.. As a matter of 
fact, though the Minister has not said so, 
they have been interned, but we find that, 
though the Minister has not said so cloarly, 
the former Pakistani Deputy High Com
missioner in Calcutta has been allowed to 
interview those who are working in the 
Bangla Desh Mission. Mr. Mehdi Masud 
has been given VIP treatment. On the one 
hand our people are not allowed to function 
in Dacca, but on the other hand we are 
given him VIP treatment. Will the hon. 
Minister be pleased to declare him persona 
non grata and immediately extern him 
from Calcutta ?

SHRI SWARAN SINGH : He is no 
longer the Deputy High Commissioner of 
Pakistan in Calcutta. The office of the 
Deputy High Commissioner has ceased to 
function there. You should try to under
stand the delicacy involved rather than 
pressing the same point again and again.

SHRI B. K. DASCHOWDHURY : My 
question has not been answered. Why it 
he given VIP treatment ?

SHRI SWARAN SINGH : There is no 
question of any VIP treatment. We are 
committed, according to the Geneva Con
vention, to give him....

SHRI S. M. BANERJEE: In Dum Dum 
he was kept in the VIP room, as he had 
no place in Calcutta.

SHRI SWARAN SIN GH; If he had 
no place in Calcutta, the Government has to 
protect his person, and nobody should 
grudge whatever arrangement we made for 
that.

SHRI P. K. DEO : He was put up in 
Orissa Bhavan in Calcutta.

SHRI TRIDIB CAH UDH URt: It has 
been the contention of the Pakistan Govern
ment that unless Mr. Masud is allowed to 
interview separately their former High 
Commission officials who have declared 
theiralWglance to Bangla Desh, they Will 
not talk about repatriation, but has itbeen 
poimed out to ttem  from our side that
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since the Pakistan Government took the 
decision to close down their Deputy High 
Commissioner's office in Calcutta, Mr. 
Masud has no locus standi and he cannot 
demand the Inrerviews because it is on 
their demand that the Deputy High Com
missioner's Office was closed ?

SHRI SWARAN SINGH : The basic 
question is not whether Mr. Masud should 
interview them. If we take a narrow legali
stic point as mentioned by the hon. 
Member, the Pakistan High Commissioner 
in Delhi can scad some other person to 
interview. That is not the basic point. 
What we have been saying is that we do 
not prevent or come in the way o f  those 
who have indicated their desire to remain 
in India or to represent Bang!a Dcsh if they 
want to meet Mr. Masud or anybody else. 
It is their concern. What we cannot do is to 
compel them to meet him.

Medical Treatment of Central Government 
Employees In Punjab

*158 DR. SARADISH ROY : Will the 
MINISTER OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIVAR 
N 1YOJAN MANTRI) be pleased to state :

(a) whether Government had issued new 
orders about the medical treatment of its 
employees in Punjab, prohibiting them from 
directly getting treatment from civil hospi
tals without consulting the Chief Medical 
Officer ;

(b) whether Government have noted the 
protests made by the emplopees and their 
organisations in Punjab ; and

(c) if so, the reaction of Government 
thereto ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIVAR 
NIYOJAN MANTRALAYA MEN UP- 
MANTRI) (SHRI A. K. KISKU): (a) to (c). 
A statement is laid on the Table of the 
Sabha,

Statement

According to the Central Services (Medi* 
ca^,Attendance) Rules, a Central Govern
ment servant can receive medical attendance/

treatment in any of the civil hospital, run 
by the Slate Government without consulting 
Chief Medical Officer. In a case where the 
Central Government servant wiehes to re
ceive treatment in  a specialised institu
tion, such treatment can only be received on 
a reference from the Chief Medical Officer.

So far as Punjab is concerned, the 
Government of India have not issued any 
orders prohibiting Central Government ser- 
avnts from directly receiving treatment from 
any civil hospital. No protests have also 
been received from any Government Orga
nisation. In so far as Chandigarh is con
cerned, a representation was received that 
Central Govern men t servants should direc
tly receive treatment from the out-patient 
departments of the Nehru Hospital attached 
to the Post-graduate Institute of Medical 
Education and Research, Chandigarh. This 
representation was considered, but was 
not agreed to as there is a civil hospitals 
already functioning in Chandigarh in Sec
tor 16.

DR, SARADISH ROY : In view of
the fact that till now treatment was allow
ed in the Out-patient Department of the 
Nehru Hospital attached to the Post-gradu
ate Institute of Mcdical Education, what 
prompted the Government to withdraw 
such permission ?

THE MINISTER OF WORKS AND 
HOUSING AND HEALTH AND FAMILY 
PLANNING (N1RMAN AUR AWAS 
TATHA SWASTHYA AUR PARIVAR 
NIYOJAN MANTRI) (SHRI UMA 
SHANKAR DIKSIIIT) : There was really 
never any such permission given at 
ail, and so there is no question of 
the permission having been withdrawn. 
It is a post-graduate institute. In the 
first instance, the Central Government 
servants have to go the civil hospital, 
and if there is any special case requir
ing specialised attention, then with the 
permission of the chief attending there add 
the approval of the Director of Medical 
Services, he can get all the attention and 
treatment there in he Post-Graduate Ins* 
titute.

DR. SARADISH ROY : Government 
servant servants are facing much difficulty 
in getting permission from such high offi
cials who are often away oa tour and not
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available, and there is much resentment 
among Government employees. Will the 
Government reconsider their demand of 
allowing them to have their treatment from 
the Out-patient Department of the Nehru 
Hospital.

SHRI UMA SHANKAR D1KSHIT : It 
is not in their own interest also. They 
will take much more time they go to the 
OPD of this Institute. I really do dot 
understand what is the difficulty, because 
after OPD, only when they went to enter 
the hospital for specialised treatment or 
clinical and pathological examination, they 
need go to the PGI, but far OPD work it is 
not really necessary. It will take much
more time for them to do this. The matter 
has been considered in great detail in con
sultation with all the authorities concerned. 
We can give a second look if you like, but 
1 do wot think it will help.
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Demand for Return of Pakistan Diplomats 
Taken Political Asylum in India

* 160 SHRI BISHWANATH JHUN- 
JHUNWALA : Will the Minister of EX
TERNAL AFFAIRS (V1DESH MANTRI) 
be pleased to state r

V C « 5 - ' G o v e r n m e n t  of Pakistan

have sought the return of their two diplo
mats who have taken political asylum in 
India ; and

(b) if so, the reaction of Government 
in this regard ?

THE MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) SHRI 
SWARAN SINGH) : (a) Yes, Sir,

(b) The Government of Pakistan have 
been informed that as Mr. K.M. Shehabud- 
ddin and Mr. Amjadul Haque have been 
granted political asylum, there can be no 
question of their being returned io P ak is-
tan,

SHRI BISIIWANATH JHUNJHUN- 
WALA : May I know whether the Govern
ment have given facilities to those diplo
mats to function effectively on behalf of 
and for the cause of Bangla Desh and, if 
so, the particulars thereof ?

SHRI SWARAN SINGH : I know 
that they have been putting across the 
viewpoint of the Government of Bangla 
Desh.

Applications for Allotment of D-D.A-'s
3-roomed Tenements to Middle Income 

Group, Ex-Army Personnel

* 161. SHRI JYOTIRMOY BOSU : 
Will the Minister of WORKS AND HOUS
ING (NIRMAN AUR AWAS MANTRI) 
be pleased to state :

(a) the number applications received 
by ihe Delhi Development Authority for 
the allotment of 3-roomed tenements from 
middle income-group, ex-Army Personnel 
and other categories separately in Delhi in 
December, 1969, locality-wise ;

(b) the number of persons, ex-Army 
Personnel and other categories to whom 
allotments have been made by draw of tots 
so far, locality-wise ;

(c) the probable time which the DDA 
are likely to take to complete construction
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of these houses for the remaining applicants 
and allot them ; and

(d) whether any preference has been or 
is being given to any category in the matter 
of allotment ?

THE MINISTER OF WORKS AND 
HOUSING AND HEALTH AND FAMILY 
PLANNING (NIRMAN AUR AWAS 
TATHA SWASTHYA AUR PARIVAR 
NIYOJAN MANTRI) : (SHRI UMA
SHANKAR D1KSHIT) : (a) The Delhi 
Development Authority floated the ‘Advancc 
Registration Scheme* for the intending 
purchasers of D.D.A. flats in December,
1969-January, 1970. In all, 3, 501 persons 
were registered in the middle Income 
Group. Registration was not done cate- 
gory-wise or colony-wise.

(b) A statement is laid on the Table of 
the Sabha.

(c) The demand of the remaining per
sons is likely to be met by the end of 
April, 1972.

(d) 15% of the total flats i.e. in
the salaried group and 74% in the non
salaried group, are reserved for fhe follow
ing categories jointly :—

(i) Schedule Caste/Schedule Tribes.

(ii) Widows of Defence Personnel.
(iii) Political sufferers.

(iv) Ex-Servicemen.

Statement

460 flats have been allotted so far, 
after the Registration as per details given 
below :

Name of 
the loca
lity

Total flats 
allotted

Allotted 
to Ex- 

service 
men

Allotted 
to other 

categories

Safderjang 125 6 119
East of
Kailash 88 10 78
Tagore
Garden 18 — 18
Naraina 229 9 220

460 25 435

SHRI JYOT1MOY BOSU : The figures 
reveal that the number o f applications for 
registration has exceeded 3,000. I could 
not quite catch him. These applications 
are more than one and a half years old; 
Will the hon. Minister kindly tell us why 
there is this unusual delay in disposing of 
these applications, because the .allotment 
has not exceeded 460 altogether, This is a 
very deplorable figure. Will the hon. 
Minister kindly tell this House why there is 
this unusual delay in disposing of the whole 
number of registered applications ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRALAYA 
MEN RAJYA MANTRI) (SHRI I. K. 
GUJRAL) : There has not been any in
ordinate delay about anything. 1 said that 
3,501 persons were registered in the middle 
income group, and 1 also gave the other 
number for the low income housing scheme. 
Simultaneously, satisfaction is being given. 
For instance, up till now, we have allotted 
421 houses in the middle income housing 
scheme. The othor houses are under cons
truction ; they are in different stages of 
completion, and we hope to reach full 
satisfaction by April, 1972.

SHRI JYOTIRMOY BOSU : At first, 
he said that the houses would be sigle- 
storeyed. The price was fixed on that basis; 
that is, the total cost of land in respect of 
a singlc-storeyed house. You will be 
aware that as soon as you go to the first- 
floor and the second-floor, it costs much 
less, apart from the fact that the cost of 
land is also not there. Will the hon. 
Minister kindly tell us why you are wanting 
to levy the same charge for this accommoda
tion which you had fixed on the basis of 
one floor ? Now, you are selling, delivering 
actually, multi-storeyed flats.

SHRI I. K. GUJRAL : I do not think 
his information is correct. In the middle 
income housing scheme, the price varies 
from Rs. 27,000 to 32,000.depending on the 
sector of location, construction and design.
I would not say that any increase has been 
made. We a reselling these houses on a 
no-profit-uo«loBs basis, /.*. cost of construe* 
tion plus cost of the land, So far as the 
janata scheme is concerned, which I thought 
my hon. friend would be concerned with,
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theie we a it  adding an element of subsidy 
by giving the land ftee. In some categories 
we are even giving 33 per cent subsidy on 
the cost.

SHUT JYOTIRMOY BOSU : If it is
a single-storeyed house, the cent ire cost of 
the land is added, but if it is two or three 
storeyed, the cost of the land is divided, 
into each'floor, so that the cost of first and 
second floor is lower. Initially the price 
was fixed for a single-storeyed building, 
including the total cost of the land. When 
they have switched over to the first and 
second floor, why does the price remain 
constant ?

SHRI I. K. GUJRAL : Again I do
not think he is correct. These are indivi- 
dual tenements we are giving. It is not 
part of group housing scheme. That is 
different.
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MR. SPEAKER : The reply is very 
categorical. Next question.

Recognition of Provisional Revolutionary 
Government of South Vietnam

-+•
*163. SHRI MANORANJAN HAZRA: 

SHRI B. K. MODAK:

Will the MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) be pleased 
to state :

(a) whether Government have taken any 
decision to recognise the Provisional Revo* 
lutionary Government of South Vietnam ; 
and

(b) if not, the reasons for the delay ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP- 
MANTRI) (SHRI SURENDRA PAL 
SINGH) : (a) No, Sir.

(b) As already stated Government of 
India continues to maintain contacts with 
the P.R.G. of South Vietnam. However, 
they fee) that no immediate changes are 
necessary in the representational pattern in 
view of the fluid situation obtaining in 
Indo-China and India's position as the 
Chairman of the International Control 
Commission.

SHRI MANORANJAN HAZRA : As 
Chairman of the International Control 
Commission, has the Government of India
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done anything other than maintaining 
connection, namely, sending notes to 
America for the withdrawal of lakhs of 
army men.

SHRI SURENDRA PAL SINGH : The 
question is about recognition of PRG, and 
not about the functioning of the ICC.

MR. SPEAKER : He is correct. This
is about recognition, not about functioning 
of the ICC.

SHRI MANORAN3AN HAZRA : Is the 
Government of India ready to give recogni
tion in the near future to the PRG of South 
Vietnam ?

SHRI SURENDRA PAL SFNGH : This 
question has been raised and replied to 
a number of times. The Government of 
India docs not propose to recognise the 
PRG at the moment.

SHRI S. M. BANERJEE : I would like
to know whether the delay in recognising 
the PRG of South Vietnam is due to the 
pressure of the imperialist powers headed by 
the US Government. If not, what is the 
reason ? Why is this matter being delayed 
when so many other countries have already 
recognised it ?

THE MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) (SHRI 
SWARAN SINGH) : My reply to the
first part is in the negative. With regard 
to the second part, we have already explain
ed the reasons why at the present moment 
we do not think it necessary, or even proper, 
to recognise PRG.

WRITTEN ANSWERS TO QUESTIONS

a n g tf f t*  R r i t a n  tf* fsw r  srcsroft 

tft maraT fwT sum

*151- «ft Btfvrc «TW f r W  :--WT 

w ffw  w k  qf**T7 f*wt3r?r *rft 

tft $qT ftf •

( * )  mx tft forat

srttisft tft

I ;

(<sr) eft tot

srk

(*r) x v m  s t r t  m
fpSr |  ?

fw f? ?  aft* 3TT«rm ?TOT tftT

Stfacr) : (V) STTf f̂e , f a s  tffrT $fTret 
tft TTRcftar fafac*rr <T3Tfa*ff tft 
fwsTT Jr Or̂ rffrcr
cwr Jr s t snft srcsft
faftfc*n f r̂tarr tft *?rc «tt

JTIfJTm STcfH % fa ir UTKsfrT fafocfff

1970 5RRT TTZTT 
t  I tft?* $  f ẑrr STRUTT I
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Proposal to Write off Indian Debts owed 
by United Nations

*159. SHRI A. K. GOPALAN : Will 
the MINISTER OF EXTERNAL AFFAIRS 
(VIDESH MANTRI) be pleased to state :

(a) Whether Government have received 
any proposal from united Na-ions that India 
should write off over $ 85 million debts 
owed by the united Nations in the name of 
peace keeping operations; and

(b) if so, the reaction of Government 
thereto ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP-MAN* 
TRI) (SHRI SURENDRA PAL SINGH): (a) 
No, Sir. ■

(b) Does not arise.
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Visit by Representatives of United Nations
High Commission for Refugees to India

* 164. SHRI MUHAMMAD SHERIFF : 
WiH the MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) be pleased 
to state :

(a) Whether three representivcs of the 
United nations High Commission for refugees 
visited India and discussed with the Govern
ment of India the specific requirement for 
relief operations of refugees coming (o India 
from East Bengal; and

(b) if so, the salient features of the 
discussions held and the decisions arrived at?

THE MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) (SHRI 
SWARAN SINGH) : (a) Yes, Sir.

(b) The dimensions of the problem 
created by the influx of refugees from East 
Bengal were explained to the representatives 
and detailed requirements of foodgrains, 
shelter, medicines, transport etc. Which 
were needed to provide relief to a refugee 
population, estimated at that time at 2.5 
million, for a period of 6 months, were 
given to them. They have since submitted 
a preliminary report on the basis of which 
the Secretary General of the Uni'ed nations 
has appealed to all nations and private 
organisations to provide emergency assis
tance for the relief of the refugees from 
East Bengal.

Cenocide in East Bengal

♦165. SHRI PROBODH CHANDRA : 
Will the MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) be pleased 
to state :

(a) Whether Government are aware that 
targe scale massacre of innocent people of 
East Bengal including women and children 
has been taking place for the last many 
weeks; and

(b) The steps taking by Government to 
&e!p thftot in their hour of distress ?

THE MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) (SHRI

SWARAN SIN G H ): (a) Yes, Sir.

(b) Government have been in constant 
touch with foreign governments on this 
matter. A nvm.ber of foreign governments, 
including the big powers, have assured us 
that they are using their influence with the 
government of Pakistan to stop the use of 
force and to seek a political solution. 
Government have extended nccessary relief 
assistance to the millions of people who 
have been forced to flee to India as a result 
of the action of the west Pakistan Army in 
East Bengal.

Study made by Bhabha Atomic Research Centre 
Regarding Pollution of sea Around Bombay

*166. SHRI JAGADISH BHATTA- 
CHARYYA:

SHRI B. N. REDDY :

Will the MINISTER OF HEALTH 
AND FAMILY PLANNING (SWASTHYA 
AUR PARIVAR NJYOJAN MANTRI) : 
be pleased to state :

(a) Whether the attention of the govern
ment has been drawn to the study by the 
Bhabha Atomic Research centre, Bombay 
about the polluiion of the sea around 
Bombay by the industries in that area;

(b) if so, the gist of the stuby; and

(c) the steps to be taken by Govern
ment to Prevent the pollution ?

THE MINISTER OF WORKS AND 
HOUSING AND HEALTH AND FAMILY 
PLANNING (NIRMAN AUR AWAS 
TATHA SWASTHYA AUR PARIVAR NJ
YOJAN MANTRI) (SHRI UMA SHANKAR 
DIKSHIT) : (a) The Bhabha Atomic
Research centre has not carried out any 
specific studies on the pollution of sea around 
Bomby by the industries in that area. The 
Centre has however carried out some studies 
which are mainly connected with the control 
of radioactive contamination of sea water.' 
The results of monitoring of sea water for 
redioactivity in these studies show that the 
levels of radioactive contamination are 
negligibly small and do not give rise to any
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(b) The studies have been published in 
the proceedings or' the Committee on Science 
and Technology Seminar on pollution and 
Human Environment held at the Bhabha 
Atomic Research centre during August, 1970. 
A copy of the proceedings will be laid on 
the table of the Sabha.

(c) To tackle the problem of water 
pollution in the country, Government has 
already introduced a bill called the preven- 
tion of water pollution Bill, 1969 in the 
Rajya Sabha.

Dispute between oil and Natural Gas Commis
sion and Gujarat State Over Gas Price

* 167. SHRI D. K. PANDA :
SHRI R. KADANAPALLI :

Will the MINISTER OF PETROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) be pleased to state :

(a) The extent of price increase proposed 
for gas from the 1st April, 1971 by Oil and 
Natural Gas Commission for Gas users in 
Gujarat state;

(b) whether the Commission has also 
proposed to charge an additional premium 
of Rs. 26 per 1000 cubic metres towards 
recovery of underpayment in the p aa  five 
years;

(c) whether the Gujarat Government 
and private consumers in the state have 
opposed to the proposal; and

(d) if so, the efforts made by Govern
ment to bring about an amicable sattlement 
between O. N. G. C. and gas consumers 
in Gujarat on this issue ?

THE MINISTER OF PETROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) (SHRI P. C. SETH):
(a) and (b). As producer and seller of the gas 
it is the Oil and Natural gas Commission 
that determine the price. The Commission 
have proposed an increase in the price of 
AnkJeshwar and cambay gas with effect 
from 1.4.1971. This revision has been 
worked out by them on the basis of the

formula laid down in the Arbitration award 
of Dr. V. K. R. V. Rao. It is this awrd 
that has governed (he Price for the five year 
period ending 31. 3. 1971. The Award 
provided for the revision of the price for the 
next period of five years effective from
1 . 4. 1971. According to ONGC’s compu
tation, the well-head price will increase from 
Rs. 50/- to Rs. 80/- per 1000 cubic metres 
of gas and to this would be added a 
premium of Rs. 26/- to recoup the under- 
recoverics on well head price for the past 
supplies bringing the revised well-head price 
to Rs. 106 per 1,000 cubic metres. In 
addition there will be charges on account 
of royalty and seles tax and on account of 
transportation where also a premum will be 
added to recoup past under-recoveries and 
this will differ from consumer to consumer.

(c) Yes, Sir.

(d) Government have taken the view 
that it would be best if this question is settled 
in discussion between the ONGC and the 
consumers. They have been keeping thems
elves informed of the position and have 
every hope that a settlement between the 
seller and the buyers would be reached.

Work in P rogress on American-British 
Naval Base in Indian Ocean

* 168. SHRI SAMAR MUKHERJEE : 
Will the Minister of EXTERNAL AFFAIRS 
(ViDESH MANTRI) be pleased to state :

(a) whether Government propose to 
take any steps to stop the militarization of 
the Indian Ocean ;

(b) if so, the salient features thereof ;

(c) whether Government are aware that 
the work on the American-British naval 
base at Deigo Garcia has already been 
started ; and

(d) how Government propose to put 
its disapproval into action ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP-MAN- 
TRI) (SHRI SURENDRA PAL SINGH) :
(a) and (b). The GevcfMMK have noted
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with concern recent reports about the estab
lishment of military bases by outside powers 
in the Indian Ocean. The Government of 
India has subscribed whole-heartedly to the 
Lusaka declaration adopted during the 
Summit of Non-Aligned Nations held in 
Lusaka in September, 1970 which reads as 
follows :

“ Calling on all States to consider and 
respect the Indian Ocean as a Zone 
of peace, from which great power 
rivalries and competition as well as 
bases conceived in the context of 
such rivalries and competition, either 
army, navy or air force* bases, are 
excluded” .

(c) The American and British Govern
ment informed us in December, 1970 that 
they proposed to start work on the base at 
Diego Garcia sometime in early, 1971.

(d) Since 1965, the Government of India 
has repeatedly deplored both to the U.S. 
and U.K. Governments their decision to set 
up a base inspite of our valid objections. 
In view of the Lusaka declaration which re
presents the view of the majority of the 
littoral states of the Indian Ocean, the 
Government purposes in future to take 
such steps as it can through diplomatic and 
other channels.
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Malnutrition among Children and Expectant 
Mothers

*170. SHRI C. CH1TTIBABU : Will 
the Minister of HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIVAR 
NIYOJAN MANTRI) be pleased to
state :

(a) whether any study on the extent of 
m alnutrition among children and expectant 
mothers has been made ;

(b) if so, the findings thereof ; and

(c) how Government propose to over
come the problem of malnutrition ?

THE MINISTER OF WORKS AND 
HOUSING AND HEALTH AND FAMILY 
PLANNING (NIRMAN AUR AW AS 
TATHA SWASTHYA AUR PARIVAR
NIYOJAN MANTRI) (SHRI UMA 
SHANKAR D1KSH1T) : (a) Yes, Sir.

(b) Surveys conducted under the aus
pices of the Indian Council of Medical Re
search and the National Institute of Nutri
tion indicate that the major nutritional 
deficiency diseases in children and pregnant 
mothers are as follows :

1. Protein-caloric malnutrition.

2. Vitamin A deficiency.

3. Nutritional anaemia due to iron
deficiency particularly in pregnant 
and lactating mothers.

4. Vitamin B Complex deficiency.

(c) A co-ordinated approach towards 
the problem of mal-nutritioa is being un
dertaken by the various Departments of the 
Government. This comprises supplemen
tary feeding programmes amongst the vuln
erable sections of the population, production 
of nutritious processed food and its distri
bution, nutrition education and extension, 
applied nutrition programmes, and treat
ment and screening of early cases. The 
following measures are adopted to improve 
the level of nutrition :

which are run with the aid of  
various agencies :

(a) Feeding under the Applied Nutri
tion Programme ;

(b) Feeding through Balwadis ;

(c) School feeding programme ; and

(d) M.C.H. milk feeding programme.

2 . imparting nutrition education to 
the mothers to enable them to 
utilise commonly available cheap 
foods for providing nutritious diet 
to their children.

3. Treatment of early cases of mal
nutrition though MCH Centres.

4. The Department of Food have
taken steps to combat protein 
malnutrition among children and 
other vulnerable groups by start
ing projects for the manufacture
of high-protein foods such as
‘BALAHAR’. MULTIPURPOSE 
FOOD AND WEANING FOOD.

5. Production of adequate quantity of 
food of right quality to the extent 
possible.

6. Provision of adequate distribution
machinery to unsure adequate
amount of food to all segments of
population.

7. Control of environmental sanita
tion in order to reduce infection 
which always precipitates malnu
trition.

8. Specific ameliorative measures 
against certain malnutrition coo* 
ditions like anaemia, goitre, kora- 
tomalacia etc.

Revision of Princlng Policy for Supply of 
Petroleum Products from Refineries

*171. SHRI P. K. DEO : Will th« 
Minister of PETROLEUM AND CHEMI
CALS (PETROLEUM AUR RASAYAJS
MANTRI) be pleased to state :

1. Supplementary feeding is provided (a) whether Government havexepsatb
through the following programmes revised its pricing policy for Supply «
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petroleum products from the refineries at 
Barauni, Koyali, Gauhati and D igboi;

(b) if so, the salient features thereof;
and

(c) whether it has in any way benefited 
the consumers ?

THE MINISTER OF PETROLEUM AND 
CHEMICALS (PETROLEUM AUR RASA
YAN MANTRI) (SHRI P.C. SETHI) : (a) 
to (c). With effect from 1.6.1970, the inland 
refineries at Barauni, Koyali and Gauhati 
have been declared as pricing points 
in addition to the 8 main ports and Digboi 
Refinery. The extent of the benefit to the 
consumers by way of reduction in prices 
since June 1970 within the pricing areas of 
these refineries in respect of the major pet
roleum products is as follows :

(Rs./KL) 
Name o f Petro- Koyali Barauni Gauhati 
leum Products

Motor Spirit ... 54,20
High Speed 

Diesel Oil ... 35.24
Light Diesel

Oil ... 38.86
Furnace OH ... 28.11
Superior

Kerosene ... 33.67

Increase in Price of Gas

*172. SHRI N. S. BISHT: Will the 
Minister Of PETROLEUM AND CHEMI
CALS (PETROLEUM AUR RASAYAN 
MANTRI) be pleased to state :

(a) whether Government propose to 
increase the price of gas ;

(b) if to , the extent of the proposed 
tacteafe ; and

<c) the reactionof the consumers there- 
l o t  ‘

THE MINISTER OF PETROLEUM 
A N D  CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) (SHRI P.C. SETHI) :
(a) and (b). As producer and seller of the 
gas it is the Oil and Natural Gas Commis
sion that determine the price. The Com
mission have proposed an increase in the 
price of Ankleshwar and Cambay gas with 
effect from 1.4.1971. This revision has 
been worked out by them on the basis of 
the formula laid down in the Arbitration 
Award of Dr. V.K.R.V. Rao. It is this 
award that has governed the price for the 
five year period ending 31.3.1971. The 
Award provided for the revision of the 
price for fhe next period of five years effec
tive from 1,4.197(. According to ONGC’s 
computation, the well-head price will in
crease from Rs. 50/- to Rs. 80/- per 1000 
cubic metres of gas and to this would be 
added a premium of Rs. 26/- to rccoup the 
under-recoveries on well-head price for tho 
past supplies bringing the revised well-head 
price to Rs. 106 per 1000 cubic metres. In 
addition there will be charges on account 
of royalty and sales tax and on account of 
transportation where also a premium will 
be added to recoup past under-recoveries 
and this will differ from consumer to con* 
sumer.

(c) The consumers have opposed the 
price increase but discussion between them 
and the ONGC are proceeding with a view 
to settling the matter amicably.

Posting of New Deputy High Commissioner 
of Pakistan in Calcutta

*173. DR. RANEN SEN : Will the 
Minister of EXTERNAL AFFAIRS (VIDESH 
MANTRI) be pleased to state :

(a) whether Pakistan Government have 
deputed a new Deputy High Commissioner 
in Calcutta recently ;

(b) if so, whether he has opened his 
office in Calcutta ;

(c) whether his personal and office 
expenses are being borne by Government of 
India ; and

(d) if so, the reasons therefor ?

61.71 7.97

47.04 45.85

52.39 50.97
43.09 41.52

42.31 9.01
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t h e  m in is t e r  o f  e x t e r n a l
AFFAIRS (VIDESH MANTRI) (SHRI 
SWARAN SINGH) : (a) Yes. Sir.

(b) The Pakistan Deputy High Com
missioner in Calcutta has ceased to function 
as from the 26th April, 1971.

(c) No, Sir.

(d) Does not arise.

Kidnapping of Six Men engaged in Relief 
Work by Pakistani Troops

*174. SHRI S. A. MURUGNAN- 
THAM : Will the MINISTER OF EXTER
NAL AFFAIRS (VIDESH MANTRI) be 
pleased to state :

(a) whether six ycung men engaged in 
relief work for evacuees from Bangla Desh 
at Radbikapur in West Dinajpur District 
were kidnapped recently by Pakistan 
Troops ;

(b) if so, whether Government have 
protested to Pakistan against the said 
incident; and

(c) what steps have been taken to 
secure their release ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP- 
MANTRI) (SHRI SURENDRA PAL 
SINGH) : (a) Seven members of the 
Bangla Desh Mukti Sahayak Samity were 
kidnapped by the Pakistani Army from 
Radhikapore, District West Dinajpur, West 
Bengal on 22nd April, 1971.

(b) and (c). Government have strongly 
protested to the Government of Pakistan 
and have demanded the immediate return of 
the kidnapped persons. No reply has so far 
been received from the Government of 
Pakistan.
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Difficulties faced by Haj Pilgrims to 
Saudi Arabia

*176. SHRI N. K. SANGHI : Will 
the MINISTER OF EXTERNAL AFFAIRS 
(VIDESH MANTRI) be pleased to itate :

(a) the number of pilgrims who travel- 
led by air to Saudi Arabia for performing 
Haj this year and whether some flights had 
to be cancelled due to sudden change m 
the health Regulations prescribed by the 
Saudi Arabian authorities ;

(b) whether a large number of pilgrims 
was quarantined in Jeddah for the reason 
that the pilgrims did not spend five days
a cholera-free area before landing in &wdi 
Arabia and whether these pilgrims were 
not possessing the certificates of residence o f
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having lived in a cholera-free area for five 
days ;  and

(c) Why care was not taken to provide 
the pilgrims with proper health papers as 
required by the Saudi Arabian Government ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP- 
MANTRI) (SHRI SURENDRA PAL 
SINGH) : (a) to (c). 1064 pilgrims (includ
ing 7 infants) went to Saudi Arabia by air 
for performing Haj this year. They were 
in possession of all the health certificates 
required by the Saudi authorities including 
one about having spent 5 days in a cholera- 
free area.

When the first batch of 151 Indian Haj 
pilgrims landed in Jeddah on the 18 January, 
1971, they were quarrantined for 2 days as, 
according to revised regulation issued by the 
Saudi Arabian Ministry of Health, all 
pilgrims from cholera-endemic countries 
were required to spend 5 days in a cholera- 
free country. This new requirement had 
not been made known to us earlier. The 
matter was, therefor, taken up with the 
Saudi Arabian Government and as a result, 
the new regulation was withdrawn on 
January 20. Two of the flights which were 
originally scheduled for the afternoon of 
18th January and 20th January had to be 
postponed to the 23rd and 24th January, 
respectively. The remaining flights were run 
on scheduled dates.

Self-Sufficiency in Jet Aviation Fuel

*177. SHRI S. C. SAMANTA : Will 
the MINISTER OF PETROLEUM AND 
CHEMICALS (PETROLEUM AUR RASA
YAN MANTRI) be pleased to state :

(a) whether India has become totally 
self •sufficient in the production and avail- 
ability of jet aviation fuel ;

(b) if so, whether we will be able to 
export some quantity in the near future; 
and

(c) from which countries we are impor- 
jjag our, jet aviation fuel so long and whether 
fa crude form or got ?

THE MINISTER OF PETROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) (SHRI P. C. SETHI):
(a) Yes, Sir.

(b) No exports of this product are 
envisaged at present.

(c) Aviation turbine fuel has not been 
imported in the recent past.

Threats of War against India by Pakistan

*178. SHRI TRIDIB CHAUDHURI : 
Will the MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) be pleased 
to state :

(a) whether the attention of Government 
has been drawn to the veiled threats of war 
against India held out by Major General 
Muhammad Akbar Khan. Director-General 
of Armed Forces, Intelligence Services of 
Pakistan, in an official press statement in 
Karachi on the 5th May, 1971 on the plea 
that India was massing armed forces 
around East Bengal and was seeking to 
intervene in internal Pak affairs in East 
Bengal with a view to disintegrate Pakistan ; 
and

(b) whether Government have taken 
any steps to counter this motivated and 
provocative propaganda against India by 
spokesmen of the Pak Army ?

THE MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) (SHRI 
SWARAN SINGH) : (a) Yes, Sir.

(b) Government’s spokesman has 
described the Pakistani allegation as a ' ‘fig- 
mem of the imagination'’ and has said, 
“ Pakistan customarily tries to divert the 
attention of its people from their problems 
by dragging in unnecessarily India's name. 
We have made the position quite clear on 
several occasions earlier and do so now ; 
We have no intention of making a military 
intervention in Pakistan. It is regrettable 
that such baseless and provocative state
ments should be made so blithely by people 
holding responsible positions in Pakistan/* 
This statement found publicity in oiir Press 
on the 7th May and, we hope, was noted 
by all interested observers.
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Supply of Slack Coal to Kilns for Acce
lerating Construction of Houses

*179. SHRI P. VENKATASUBBAIAH: 
Wilt the MINISTER OF WORKS AND 
HOUSING (NIRMAN AUR AWAS 
MANTRI) be pleased to state :

(a) Whether the number of construction 
of houses in this year will be much less 
than the previous year thus throwing out of 
employment a large nutnber of people ;

(b) whether this is due to lack ef raw 
material like slack coal to the kilns; and

(c) The steps Government propose to 
take to ensure supply of adequate slack coal 
to the kilns ?

THE MINISTER OF WORKS AND 
HOUSING AND HEALTH AND FAMILY 
PLANNING (NIRMAN AUR AWAS 
TATHA SWASTHYA AUR PARIVAR 
NIYOJAN MANTRI) (SHRI UMA 
SHANKAR DIKSHIT) : (a) and (b). It is a 
fact that the movement of slack coal 
required for brick burning from September
1970 onwards has not been sufficient to 
meet the requirements and has been less 
than last year. This is likely to affect the 
construction of new houses.

(c) The Ministry of Railways have been 
requested to ensure adequate movement of 
slack coal. It has also been suggested that 
during the slack season adequate stocks of 
slack coal should be stock-piled which can 
be used during the working season.

Supply of MIG-21 to Pakistan by China

*180. SHRI M. RAM GOPAL 
REDDY : Will the MINISTER OF 
DEFENCE (RAKSHA MANTRI) be pleased 
to state :

(a) whether it is reported in the Amrita 
Bazar Patrika of February 25, 1971 that 
Pakistan is getting six to nine squadrons of 
MIG-21 fighters from China ;

; (b) if so whether Government have 
Made any assessment of Its implications on 
(fab security of India ; and

(c) the steps which Government propose 
to take to meet this growing threat ?

THE MINISTER OF DEFENCE 
(RAKSHA MANTRI) (SHRI JAGJIWAN 
RAM) : (a) Government have seen this 
report.

(b) and (c). Our Dcfence preparedness 
is constantly being reviewed to meet the 
changing threats.

Provision of service facilities in Greater 
Kailash Part H, New Delhi

806. SHRI TRIDIB CHAUDHURI : 
Will the MINISTER OF WORKS AND 
HOUSING (NIRMAN AUR AWAS 
MANTRI) be pleased to refer to the reply 
given to Unstarred Question No. 4546 on 
the 31st August, 1970 regarding the per
mission for registration of Plots purchased 
in Greater Kailash Part II, New Delhi and 
state :

(a) whether the coloniser (DLF) has 
since provided service facilities in Greater 
Kailash Part II, in all the blocks other than 
‘E’ block ;

(b) if so when permission for construc
tion will be given ;

(c) whether Government have forefeited 
the security amount of the coloniser and 
undertaken the work themselves ; and

(d) if no deposit had been made by the 
coloniser, how the colony plan was approved
on the 12th December, 1969 ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRALAYA 
MEN RAJYA MANTRI) ( SHRI
I. K. GUJRAL) : (a) No, Sir.

(b) Does not arise.

(c) No, Sir.

(d) The coloniser had deposited an 
amount of Rs. 2,42,000 with the Municipal 
Corporation of Delhi as guarantee for laying 
the services in accordance with the approved 
layout service plans.



49 WrittenAnswers JYAISTHA 10, 1893 <&4&4) Written Answers 50

Bengateeipeaking Doctors deputed to 
work In the East Bengal Refugee 

Camps

807. SHRI CHANDRA SHEKHAR 
SINGH : Will the MINISTER OF HEALTH 
AND FAMILY PLANNING (SWASTHYA 
AUR PARIVAR NIYOJAN MANTRI) be 
pleased to sta te :

(a) whether orders were issued by 
Government in April, 1971 under which all 
Bengalee speaking doctors working in the 
C.G.H.S. Scheme and other Vibhags of the 
Mantralaya were required to go to work in 
the Refugees Camps among the East 
Bengal refugees in West Bengal, Assam, 
Tripura etc. on temporary duty ;

(b) if so, number of doctors, male and 
female, who were actually deputed (separa
tely) and working there now ;

(c) whether the orders were meant only 
for doctors of Delhi region or for other 
places ; if so, the names of the places ; and

(d) the allowances being paid to such of 
these doctors and other facilities allowed to 
them ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIVAR 
NIYOJAN M\NTRALAYA MEN UP- 
MANTRI) (SHRI A. K. KISKU) ; (a) No 
such orders were issued.

(b) to  (d). Do not arise.

Light Coagulator Apparatus at Dr.
Rajendra Prasad Institute of opth- 

almic sciences, New Delhi

808. SHRI CHANDRA SHEKHAR 
SINGH *: Will the MINISTER OF
HEALTH AND FAMILY PLANNING 
(SWASTHYA AUR PARIVAR NIYOJAN 
MANTRI) be pleased to state :

(a) whether there is any Light Coagu
lator apparatus, which is very useful in 
sealing holes In the retina detachment case* 
of eyet, in»talted at Dr. Rajendra Prasad

Institute of Opthalmic Sciences, New 
Delhi,

> ' i
(b) whether the only apparatus of this 

kind in India is lying unutilised at the 
Sitapur Eye Hospital since 1959 for want of 
a certain p a r t ;

(c) if so, the steps being taken by 
Government to install one such apparatus 
at the New Delhi Centre and when it will 
be installed; and

(d) the cost for importing one such 
apparatus from West Germany ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARI
VAR NIYOJAN MANTRALAYA MEN 
UP-MANTRI (SHRI A. K. KISKU) : (a) 
Yes.

(b) A Light Coagulator apparatus i* 
lying unutilsed at Sitapur Eye Hospital 
since 1969 (not 1959) for want of Ignition 
Device and Plain Mirror parts. An import 
licence for the spare parts has been already 
obtained by this Institution.

(c) This has already been installed at 
the Dr. Rajendra Prasad Centre for 
Ophthalmic Sciences, New Delhi and i« 
being utilised for patients.

(d) The Light Coagulator apparatus for 
tbe Rajendra Prasad Centre was imported 
from East Germany. The apparatus which 
was imported from Kochen (Germany) for 
the Sitapur Eye Hospital cost Rs. 50,000/*.

Mobilisation of world opinion Regarding 
Nature of movement in Bangla 

Desh

809. SHRI INDRAJ1T GUPTA : Will 
the MINISTER OF EXTERNAL AFFAIRS 
(VIDESH MANTRI) be pleased to State

(a) the specific steps taken by India’s 
diplomatic representatives in various coun
tries to inform the Governments and people 
of those countries regarding the true < natum 
of the liberation movement in SaaglA 
Doth;
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(to) whether, despite such steps, the 
majority of foreign Governments continue to 
regard the movement as subversive of 
Pakistan’s national integrity ; and

(c) the reaction abroad to the charges 
of genocide against the Yahya Khan 
regime ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP-MAN- 
TRI) (SHRI SURENDRA PAL SIG H ): (a) 
Our Diplomatic Representatives have ex
plained to the Governments to which they are 
accredited the true nature of the freedom 
movement in East Bengal. Similarly, we 
have spoken on several occasions to foreign 
diplomatic Representatives in this country. 
Importants documents, such as the Resolu
tion adopted by Parliament on the 31st, 
March 1971, some of the Prime Minister’s 
speeches, and other relevant materials have 
been brought to the notice of foreign 
governments and of the Secretary-General of 
the U.N. Again, through Indian and foreign 
publicity media the true facts of the situa
tion have been made known to people 
abroad.

(b) and (c). While a number of Govern- 
ipents have expressed their willingness to 
participate in the humanitarian efforts to 
Alleviate the sufferings of the people of 
East Bengal, most governments have pre
ferred to watch carefully the developing 
situation in East Bengal and have been 
reluctant fo take a definite public stand in 
favour of the East Bengal freedom move
ment. However, pup lie opinion abrod has 
vehemently condemned the decimation of 
civilians in East Bengal by the West Pakis
tan Army.

Pakistani Diplomats given Political Asylum 
in India

810. SHRI S. M. KRISHNA :
DR. RANEN SEN :

WiU the MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) be pleased 
to state :

(a) whether during the East Pakistan 
and West Pakistan quarrel so many Pakis
ta n i .Nationals working in the Embassies of 
Pakistan in  India had sought political 
asylum ; and

(b) if so, the number ofdipdoraate-who 
were given such asylum ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP-MAN- 
TRI) (SHRI SURENDRA PAL SINGH): (a) 
and (b). Two Pakistani diplomats working in 
the Pakistan High Commission in India had 
sought and were given political asylum.
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Refinery agreements with Foreign Oil 
Companies

812. SHRI A. K. SAHA : Will the 
MINISTER OF PETROLEUM AND 
CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) be pleased to state :

(a) whether the attention of Government 
has been drawn to the reported interview of 
former Petroleum Mantri as appeared in 
the Patriot on the 16th March, 1971 stating 
that Government’s Refinery Agreements 
with Burmah Shell, Caitex and Esso were 
in favour of these Companies ;

(b) if  so, the main features thereof ;
and

(c) the reaction of Government thereto?

THE MINISTER OF PATROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) (SHRI P. C. SETHI):
(a) Yes Sir.

(b) and (c). The refinery agreements 
were coucJuded wjth Burmah-Shell, Esso and 
Caltex respectively in 1951, 19S2 and 1955. 
A review of the refinery agreements was 
undertaken in 1959-60. The oil companies 
concerned agreed, as a result of efforts 
made by Government, to voluntarily surren
der the duty concession allowed to them on 
petroleum products produced at their 
refineries. The surrender of these conces
sions earliear than the maximum period 
of 10 years from date of commencement 
of commercial operation or 31-12-1965, 
whichever be earlier, resulted in augmenta
tion of Government revenues by over 
Rs. 50. crores total. As we have progressed 
in these matters, certain aspects of the 
refinery agreements have proved irksome. 
The Government has constantly under 
review the working of the refinery agreements 
with foreign oil companies, in the back
ground of our progress in developing self- 
sfficiency in both the refining o f« il and 
distribution of petroleum products*

Persons from Bangla Desh who have 
sought political asylum in India

813. SHRI SHYAMNANPAN MISH- 
RA : Will the MINISTER OF EX

TERNAL AFFAIRS (VIDESH MANTRI) 
be pleased to state the number of persons 
from Bangla Desh who have sought Political 
asylum in India since the beginning Of the 
liberation movement there ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP- 
MANTRI) : (SHRI SURENDRA PAL 
SINGH) : Eleven.

Military Bases to Russia in Indian Islands

815. SHRI HARI SINGH : Will the 
MINISTER OF DEFENCE (RAKSHA 
MANTRI) be pleased to state :

(a) whether Government of India have 
given military bases to Soviet Russia in the 
Islands of Andaman, Nicobar, Lacadive $nd 
Goa ; and

(b) if so, when and whether Soviet 
Russia has built her bases in the above 
Islands ?

THE MINISTER OF DEFENCE 
(RAKSHA MANTRI) SHRI JAGJIWAN 
RAM) : (a) No, Sir.

(b) Does not arise.

Submarines seen in Indian Ocean near 
Ceylon

816. SHRI SAMAR GUHA :
SHRI P. GANGADEB :
SHRI S. M. KRISHNA :

Will the MINISTER OF DEFENCE 
(RAKSHA MANTRI) be pleased to s ta te ;

(a) whether some submarines of foreign 
powers were seen close to Ceylon waters in 
the Indian Ocean at the time of recent 
insurrectionary move by extremist elements 
in Ceylon ;

(b) if so, the identity of the country to 
which these submarines belong; and
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(c) tbe purpose of such submarines 
visiting Ceylon waters ?

THE MINISTER OF DEFENCE 
(RAKSHA MANTRI) (SHRI JAGJIWAN 
RAM) ; (a) There Is no positive evidence 
in this regard.

(b) and (c). Do not arise.
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Nylon Factory in Kerala

§18. SHRI A. K. OOPALAN : Will the 
MINISTER OF PETROLEUM AND CHE-

MICALS (PETROLEUM AUR RASAYAN 
MANTRI) be pleased to s ta te :

(a) whether Government are considering 
a proposal to sanction a Nylon factory in 
Kerala ;

(b) whether Government have received 
any representation in this regard from 
Kerala ; and

(c) if so, the action taken by Govern
ment on the same ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRALAYA MEN UP- 
MANTRI) (SHRI DALBIR SINGH) : (a) 
to (c). Yes, Sir. An application from the 
Kerala State Industrial Development Cor
poration for the establishment of a Nylon 
Textile Filament Yam unit in that State is 
under consideration along with other appli
cations received in response to the Press 
Note issued by this Ministry in July 1970.
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Shortage of Soda Ash lor Small Scale 
Industries

820. SHRI BIREN DUTTA :
SHRI SAROJ MUKHERJEE :

Will (be MINISTER OF PETROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) be pleased to state :

(a) whether Government are aware 
that the small scale industries in India are 
facing a severe crisis owing to the scarcity 
of soda ash ; and

(b) if so, the steps Government propose 
to take to give sufficient soda ash for the 
small scale industries ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (PETROLEUM AUR RASA
YAN MANTRALAYA MEM UP-MAN- 
TRI) (SHRI DALBIR SINGH): (a) Due 
to  the shortage of soda ash that has recently 
developed in the country, the consumer 
industries including the small scale indus
tries are experiencing difficulty in getting 
their requirements of this raw material.

(b) The following steps have been taken 
to meet the shortage :

(i) Existing units have been asked 
to increase production to the 
extent possible.

(ft) Imports of soda ash by the 
State Trading Corporation have 
been and are being arranged.

(Hi) Applications for the establish
ment of additional capacity 
have been invited recently for 

’:'ensuring^^'|^uction.

Blackmarketing of Soda Ash in Calcutta

821. SHRI SAROJ MUKHERJEE :
Will the MINISTER OF PETROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) be pleased to state :

(a) whether the attention of Govern
ment has been drawn to the blackmarketing 
of soda ash at a rate of Rs. 130 per bag 
of 75 kg. in Calcutta ; and

(b) if so, the reaction of Government 
thereto ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (PETROLEUM AUR RASA
YAN MANTRALAYA MEN UP-MANTRI) 
(SHRI DALBIR SINGH): (a) Government’s 
attention has bren drawn to the recent rise 
in the selling prices of Soda Ash due to 
shortage in the availability of this commo
dity that has recently developed in the 
country.

(b) The following steps have been taken 
to meet the shortage >

(i) Existing units have been asked 
to increase production to the 
extent possible.

(ii) Imports of soda ash by the 
State Trading Corporation have 
been and are being arranged.

(iii) Applications for the establish
ment of additional capacity have 
been invited recently by means 
of a Press Note for ensuring 
more production as a long-term 
solution.

' ’ ’ t
Alleged Indulgence of Members of North

Korean Consulate la Subversive
Activities in India :

822. SHRI B1SHWANATH '
JHUNWALA: f

SHRI SHYAMNANDAN 
M1SHRA :

Will the Minister of EXTERNAL ,
AFFAIRS (VIDESH MANTRI) be pleased f
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(a) whether Government's attention has 
been drawn to the news-item appearing in 
the *'Hindustan Times" of the 29th April,
1970 wherein the Soiith Korean Consul- 
General is reported to have stated that he 
had reasons to believe that members of 
the North Korean Consulate in New Delhi 
were indulging in subversive activities ; 
and

(b) whether the North Korean Consulate 
bad spent no less than Rs. 45 lakhs on 
advertisements in India during the last 
year ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP- 
MANTRI) (SHRI SURENDRA PAL 
SINGH) : (a) Yes, Sir. Government 
has been the news item appearing in the 
Hindustan Times of April 29, 1971.

(b) Government are not aware of the 
exact amount spent on the advertisements.

Cancellation of Turkish News-men Tour 
of India

823. SHRI NIHAR LASKAR ;
SHRI P. GANGADEB :
SHRI M. M. JOSEPH :

Will the MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) be pleased 
to state :

(a) whether the attention of Government 
. has been drawn to the press reports that 
Turkish news-men who were on visit to 
India cancelled their tour and left the 
country on instructions from their Govern
ment;

(b) whether while cancelling the tour 
they stated that the decision was taken as 
a result of India’s support to the freedom 
lighters of Bangla Desh j a n d '

(c) if so, the reaction Government 
thereto ?

THE DEPUTY MINISTER IN THE 
KttlNlStRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP-

MANTR1) (SHRI SURENDRA PAL 
SIN G H ): (a) A Turkish delegation which 
visited India in April 1971, returned to 
Turkey before completing their scheduled 
programme fully.

(b) According to the visitors they had 
to curtail the period of their stay in India, 
due to political developments in their 
country necessitating their early return to 
Turkey.

(c) Does not arise.

Central Committee for Assistance to 
East Bengal Freedom Fighters

824. SHRI BISHWANATH JHUN- 
JHUNWALA : Will the MINISTER OF 
EXTERNAL AFFAIRS (VIDESH MANTRI) 
be pleased to state :

(a) whether A Central Committee has 
been formed to send assistance to  East 
Bengal freedom fighters ;

(b) if so, the total amount collected by 
the Committee ; and

(c) the nature of assistance given by the 
Committee ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP- 
MANTRI) (SHRI SURENDRA PAL 
SINGH) : (a) The Hon'ble Member is 
obviously referring to the Bangla Desh 
Assistance Committee, which has been 
formed to render assistance to refugees from 
East Bengal.

(b) Rs. 36.5 lakhs.

(c) The Committee is coordinating its 
relief efforts with the activities of other 
individuals and groups working for the 
alleviation of distress of refugees from East 
Bengal and is concentrating on providing 
medical assistance and clothing to the 
refugees. The Committee operates 7 ambu
lance vans and 28 additional vans are being 
purchased. All expenses on the vans 
including doctors and nurses etc* are betas 
met by the Committee.
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Suggestion to Allow Naga Leader Phizo 
to Return to India

825. SHRI R. R. SINGH DEO. Will 
the MINISTER OF EXTERNAL AFFAIRS 

(VIDESH MANTRI) be pleased to state :

(a) whether the former Union Deputy 
Minister Shri S. C. Jamir recently suggested 
to the Government of India that under
ground Naga Leader Phizo be allowed to 
return to India ; and

(b) if so, the reaction of Government 
in this regard in the context of solution of 
the Naga problem ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP- 
MANTRI) (SHRI SURENDRA PAL 
SINGH) : No, Sir.

(b) Government does not favour the 
suggestion.

Statement made by Pradhan Mantri on 
stopping of Voiuntcers from going to 
East Pakistan for hleping Bangla 

Desh movement

826. SHRI SHYAMNANDAN MISHRA: 
Will the MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) be pleased 
to sta te :

(a) whether Pradhan Mantri told in a 
press interview, published in Rome on 
April 16, that her Government was stop- 
ping volunteers who wanted to go to East 
Pakistan to help the Bangla Desh move* 
m ea t; and

(b) if so, the reasons therefor ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALYA MEN UP-
MANTRI) (SHRI SURENDRA PAL
SINGH) : (a) Yes, Sir.

V (b) Government would not like to bring 
grist to the mill of Pakistan's malicious 
propaganda that India has prompted the 
freedom movement.

Blast in Explosive Factory, Kirkee

827. SHRI S.M. KRISHNA :
SHRI M. RAM GOPAL REDDY:

Will the MINISTER OF DEFENCE 
(RAKSHA MANTRI) be pleased to state :

(a) whether Government have seeni the 
Press Reports in the ‘Hindustan Times’ 
dated the 5th February, 1971 wherein it has 
been stated thut there was a blast in the 
Explosive Factory, Kirkee on the 4th 
February, 1971 ;

(b) if so, the cause of the incident ;

(c) the number of persons injured and 
killed and the estimated loss of property 
and ammunition ; and

(d) whether any inquiry has been con
ducted in the matter and, if so, with what 
results ?

THE MINISTER OF STATE (DEFEN
CE PRODUCTION) IN THE MINISTRY 
OF DEFENCE (RAKSHA MANTRALAYA 
(RAKSHA UTPADAN) MEN RAJYA 
MANTRI) (SHRI VIDYA CHARAN 
SHUKLA) : (a) Yes, Sir.

(b) and (d). A Board of Enquiry was 
constituted on 5.2.1971. The Board has 
submitted its report which is under 
examination.

(c) One person was killed and about 
200 persons were injured, out of whom 2 
were put on seriously injured list but 
have since become fit. The loss is esti
mated to be Rs. 32.19 lakhs.

Patrolling by Anti*Submarine Frigates 
in Ceylonese Waters

828. SHRI JYOTIRMOY BOSU : Will 
the MINISTER OF DEFENCE (RAKSHA 
MANTRI) be pleased to state :

(a) whether India’s anti-submarine 
frigates are now engaged in patrolling the 
Ceylonese Waters ;
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(b) if so, tbe purpose thereof ; and

(c) weather our anti-submarine frigates 
have been sent to Ceylon on the request of 
the Government of that country ?

THE MINISTER OP DEFENCE 
(RAKSHA MANTRI) (SHRI JAGJIVAN 
RAM) : (a) to (c). At the request of the 
Government of Ceylon some of our frigates 
were engaged in patrolling off the coast of 
Ceylon from 13th April, 1971 to 23rd May,
1971 in order to prevent illegal operation 
of any sea craft in that coast.

Cases of Food Adulteration

829. SHRI M. RAM GOPAL REDDY : 
Will the Minister of HEALTH AND 
FAMILY PLANNING (SWASTHYA AUR 
PAR1WAR NIYOJAN MANTRI) be pleased 
state :

(a) how many food adulteration cases 
were delected during 1968, 1969 and 1970 
separately ; and

(b) the steps Government propose to 
take to eliminate this food adulteration 
menace ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIVAR 
NIYOJAN MANTRALYA MEN RAJYA 
MANTRI) (SHRI D. P. CHATTOPADHY- 
AYA) : (a) The number of food adulteration 
cases delected during 1968 are 38488. During 
1969, 32499 cases have been detected in 21 
States/Union Teiritories. The information 
lo r 1969, from the remaining States/Union 
-Territories and for 1970 is being collected 
and will be placed on the Table of the 
Sabha.

(b) The provisions of the Prevention 
of Food Adulteration Act have already been 
made more stringent and the States asked 
to. ensure proper enforcement o f the Act.

A Central Unit has been set , up to 
check the menace of food adulteration

Rules in respect of inter-State offences and 
will help in giving technical guidance to 
State Governments.
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(c) and (d). The question of cempensaa 
tion for the property acquired will be consi
dered after the award is given by the Land 
Acquisition Collector. The Delhi Adminis
tration has been requested to complete the 
proceeding early so that there is no undue 
delay in Government taking possession of 
the Birla House.

Japanese request for React ivisation of 
International Control Commission

834. SHRI SHYAMNANDAN MISHRA: 
Will the MINISTER OF EXTERNAL 
AFFAIRS (V1PFSH MANTRI) be pleased 
to state :

(a) whether Japan has urged reactivisa- 
tion of the International Control Commission 
in its Indo-China peace-keeping role and has 
offered financial support to the three-nation 
group;

(b) if so, whether Government have 
considered the Japanese proposal as a 
Member of I. C. C. ; and

(c) if so, the salient features thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP- 
MANTRI) (SHRI SURENDRA PAL 
SINGll) : (a) to (c). Government of India 
have a constant dialogue with the Japanese 
Government on the question of Indo-China 
and the activities of the ICC’s. Japan has 
suggested'to several of the Geneva Conference 
Powers that it would be willing to make 
available certain financial and other assis
tance for the commissions’ activities. It 
hits not so far suggested that it should 
become a member. Any decision in this 
matter would have t olbe made by the Geneva 
Powers and the conerened parties.

Chinese Support to Pakistan

835. SHRI SHYAMNANDAN 
MISHRA : Will the MINISTER OF 
EXTERNAL AFFAIRS (VIDESH MANTRI) 
be pleased to state :

; (a) whether Government’s attention has 
been drawn to the fact that Chairman Mao 
Tke-tung has sent a personal assurance of 
support to the President of Pakistan in the

present crisis ; including all assistance to 
expand the Pakistan army and repleniah it 
with uptodate weapons; and

(b) if so, whether Government have 
examined implications of it in terms of 
country’s defence ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP- 
MANTR1) (SHRI SURENDRA PAL 
SINGH) : (a) Government have no know
ledge of chairman Mao Tse-tung having 
sent a personal message to the President of 
Pakistan.

(b) Dose not arise.

Russian and Chinese Interests in Indian Ocean

836. SHRI P. GANGADEB :
SHRI S. M. KRISHNA t

Will the MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) be pleased 
to state :

(a) whether the attention of Government 
has been drawn to the article written in the 
Times o f India of the 7th April, 1971 under 
the heading ‘Russian ambitions in Indian, 
Ocean, experts discount fears* in which the 
three scholars have exploded the theory that 
the Soviet Union and China are quietly 
musciing in into the Indian Ocan;

(b) if so, whether Government have 
examined the reasons and arguments given 
by these scholars; and

(c) the reaction of Government there
upon?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP- 
MANTRI) (SHRI SURENDRA PAL 
SIN GH): (a) Yes, Sir.

(b) and (c). Government has had the 
subject under review for a long period of 
time, and all the relevant considerations 
have been taken into account In the form* 
ulation of Government's policy regarding. 
the Indian Ocean. Government’s policy I?**
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beep stated in the House on various againstthe official estimate of 561 millions;
occasions. and

Celling on Urban Property

837. SHRI P. GANGADEB :
SHRj S. M. KRISHNA :
SHRI SHYAMNANDAN MISHRA:

Will the MINISTER OF WORKS AND 
HOUSING (NIRMAN AUR AWAS 
MANTRI) be pleased to state :

(a) whether Government have not 
received favourable response from the States 
in regard to the ceiling on urban property;

(b) if so, the reaction of Government 
thereto;

(c) whether Government are considering 
to evolve a new common formula acceptable 
to all the States; and

(d) if so, the features thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRALAYA 
MEN RAJYA MANTRI) (SHRI I. K. 
GUJRAL) : (a) The State Governments and 
the Union Territories were addressed seek
ing their views/concurrence to the draft bill 
relating to the imposition of a ceiling on 
urban property, on the 25th July, 1970, the 
replies so far received show that the matter 
is under the active consideration of the 
State Governments.

(b) to (d ) . Do not arise.

Setting up of an Experts Committee on Population

$38, SHRI P. GANGADEB :
SHRI NIHAR LASKAR :

Will the MINISTER OF HEALTH AND 
FAMILY PLANNING (SWASTHYA AUR 
PARIWAR NIYOJAN MANTRI) be pleased 
to state :

(») whether Central Government has 
been considering to appoint a commlitee of 
experts to find put how the country managed 
to keep the population down to 347 millions

(b) if so, what will be the other term* 
of the committee ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIWAR 
NIYOJAN MANTRALAYA MEN RAJYA 
MANTRI) (SHRI D. P. CHATTOPA- 
DHYAYA): (a) and (b). The matter is under 
consideration.

Visit by Russian Delegation to India

839. SHRI R. R. SINGH DEO : Will 
the MINISTER OF EXTERNAL AFFAIRS 
(VIDESH MANTRI) be pleased to state ;

(a) the total number, including the 
number of personnel of various Delegations 
from Russia, which visited India during the 
last one year; and

(b) the purpose of visit of the various 
Russian Delegations ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP- 
MANTRI) (SHRI SURENDRA PAL 
SINGH) : (a) and (b). Information is being 
collected and will be laid on the Table of 
the House.

Eye Disease Epidemic in Bombay

841. SHRI DASARATHA DEB :
SHRI B. K. DASCHOWDHURY: 
SHRI S. A. MURUGANAN- 
THAM :

Will the MINISTER OF HEALTH 
AND FAMILY PLANNING (SWASTHYA 
AUR PARIWAR NIYOJAN MANTRI) be 
pleased to state :

(a) whether the attention of Govern
ment has been drawn to the fact that 
epidemic form of eye disease in Bombay 
had affected more than 30,00,000 people so 
far and is spreading continuously ;

(b) tfce ($4sqss for this epidemic ; and
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(c) the steps taken by Government to 
prevent and control this epidemic disease ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARl- 
WAR NIYOJAN MANTRALAYA MEN 
UP-MANTRl) (SHRI A. K. KISKU) :
(a) Tbe Maharashtra Government have 
intimated that 5 lakh persons were treated 
by Municipal and Government hospitals/ 
dispensaries and Mobile centres.

The epidemic has since passed off.

(b) From the epidemiological pattern, 
the eye disease appeared to have been due 
to an air borne virus. The Virus Research 
Institute, Poona and the Haffkins Institute, 
Bombay are at present engaged in finding 
out any pathogenic virus as a cause of the 
disease.

(c) Steps taken to prevent and control 
tbe disease included :

(i) making arrangements to treat the 
patients at State Government and 
Municipal hospitals, dispensaries 
and mobile hospitals ;

(ii) supply of free mcdic/nes to private 
medical practitioners for treating 
the patients free of charge ;

(iii) closing of swimming pools ; and

(iv) advising (a) the public through 
radio, press and other audio-visual 
means to take precautionary 
measures such as avoiding contact 
with persons suffering from eye 
diseases and (b) the patients to 
avoid spreading infection, etc. 
by keeping themselves aloof from 
others.

Deportation of Bengali Diplomats of 
i; Pakistan High Commission in

New Delhi To Islamabad

842. SHRI BISHWANATH JHUN- 
JfJUNWALA ; Will the MINISTER OF

EXTERNAL AFFAIRS (VIDESH MANTRI) 
be pleased to state:

(a) whether in violation of order issued 
by the Government of India on April 26, 
J97I, the Pakistan High Commission in 
New Delhi is sending back the diplomatic 
personnel hailing from Bangla Desh to 
Islamabad ;

(b) if so, the number of such violations 
that have come to Government’s notice ; 
and

(c) what steps are being taken to ensure 
stoppage of such pract ices in future ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP- 
MANTRI) (SHRI SURENDRA PAL 
SIN G H ): (a) No, Sir.

(b) and (c). Do not arise.

Pricc of Sulpha Drugs in Calcutta

843. SHRI JYOTIRMOY BOSU : Will 
tbe MINISTER OF PETROLEUM AND 
CHEMICALS (PETROLEUM AUR RASA
YAN MANTRI) be pleased to state :

(a) the retail and whole-sale prices of 
each of tbe sulpha drugs in Calcutta from 
April 1970 to April 1971 monthwise ; and

(b) the impact of the Drugs (Prices 
Control) Order, 1970 on these drugs ?

THE MINISTER OF PETROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) (SHRI P. C. SETHI):
(a) There are a number of firms manufac
turing sulpha drugs in the country and their 
retail prices during April 1970—April 1971 
are available in the price lists published*; 
As regards the wholesale prices, the Ministry 
h?s no information since they vary from 
firm to firm depending upon the commis
sion allowed by a manufacturer to tbe 
trade. The Drugs (Price Control) Order,
1970 prescribes only minimum rates of 
commission to the trade,

(b) Besides bringing down to m ssc^bte 
lovpls pric^i Of drugs tfe&t w ^ ' t ^ l y  Itiflgt'
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ft has also been the objective of the Drugs 
(Prices Control) Order, 1970, to rationalise 
drug prices. As a consequence while the 
prices oF sulpha drugs have come down in 
some cases they have also gone up in 
others on account of increased cost of raw 
materials primarily due to import substitu
tion.

Housing Facilities in the Capital for 
Homeless Persons

844. SHRI JYOTIRMOY BOSIJ :
SHRI RAMAVATAR SHASTRI :

Will the MINISTER OF WORKS AND 
HOUSING (NIRMAN AUR AWAS 
MANTRI) be pleased to state :

(a) whether during the last three years, 
the number of homeless persons in Delhi 
increased 300 percent viz., from 6,586 to 
20,997 ;

(b) whether at least three graduates, 
two in Science and one in Arts, are among 
the many who, at the moment, live on pave
ments of the nation’s capital ;

(c) the number of homeless persons in 
the capitals of each State during the last 
three years and as per latest census ; and

(d) the steps, if any, being taken to 
tackle the problem of acute and growing 
shortage in housing facilities ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRALAYA 
MEN RAJYA MANTRI) (SHRI I. K. 
G U JR A L): (a) It is estimated that number 
of homeless persons in Delhi increased 
from 6,586 in 1961 to about 20,997 in 1971 
census. This represents an increase of about 
219%.

(b) Yes, Sir, this fact was revealed 
during the 1971 census in Delhi.

.(c) The information is not readily avail- 
: a b le a s  the processing of data collected

during the 1971 Census will take quite some
'V';. j

Wte.' Working G roup.. on Housing

the beginning o f the Plan, the shortage of 
urban housing in the country to be about 
119 lakh units. Even at a modest cost of 
Rs. 10,000 per house, the investment 
required to wipe out the housing shortage of 
this extent would be of the order of - 
Rs. 12,000 crores.

The Fourth Five Year Plan includes a 
provision of Rs. 241.87 crores under Hous
ing and Urban Development. Out of this 
approximately Rs. 193 crores is for housing 
schemes in the States and Union Territories. 
Recently a Housing and Urban Development 
Finance Corporation has also been establish
ed as a Government company with an 
authorised capital of Rs. 10 crores to be 
provided by the Government out of which 
a sum of Rs. 2 crores was provided during 
1970-71 and another sum of Rs. 2 crores is 
proposed to be provided during 1971-72. 
The Corporation is expected to build up 
a revolving fund of Rs. 200 crores over the 
next few years for financing projects of 
housing and urban development.

Keeping in view the limited resources 
available for housing during the 4th Plan 
period; it will take quite some time before 
any appreciable improvement in housing 
conditions in the country could be expected.

Separation Allowance for Air Force 
Personnel

845. SHRI JYOTIRMOY BOSU : Will 
the MINISTER OF DEFENCE (RAKSHA 
MANTRI) be pleased to state :

(a) whether Air Force officers white 
serving in field where families are not 
allowed, are paid Separation Allowance 
every month ;

(b) if so, whether similar facilities are 
available for o tter ranks also ; and

(c) if not, the reasons therefor 7

THE MINISTER OF DEF3BNC& 
(RAKSHA MANTRI) (SHRI JAGJlWAN 
RAM) ; (a) Yes, Sir. Married officers 
are entitled to separation allowanq*.

(b) No. Sir,
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(c) Pay of other ranks was fixed having 
regard to the fact that for the greater part 
of their service separation from the family 
would be normal. In  view of this, no 
separation allowance has been granted to 
them, separation from families is not a 
regular feature for all the Service Officers 
and as such separation factor was not 
taken into account while laying down their 
pay scales. The other factor is that the 
ORs, while serving in concessional areas, get 
a  special compensatory allowance in addi
tion to their normal pay and allowances and 
Other concessions. Service Officers are not 
eligible for this special compensatory 
allowance.
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* t arnrfcr w f f  a«rr % 
sr3*$r*jr 3 1968-69 1969-70 5WT 
1970-71 % farfto *rtf? *t m
12,75,903,15,80,472 3«TT 17,71,635 

^q% Wpr I

(«r) 1968-69, 1969-70 5T«TT 1970- 
71 % *r ?rc*rct % sn^ gf
WT̂ KST <fr?T TTftr 10.44 5 ^  V$t,
11.28 ?wr 11.74
w t  tft i

(»r) 1971-72 % ^  f*R ^
3T5?t TTfer 19,41,409 ^  |
ct«tt ^  srr^r ^  "errs&r
sfor" ^  STĉ TfW TTfitT 12.50 <*F?r

11

*wftr 3  vnrtrta #*tt % q* *fanc 
* t |[cm

848. «ft Jfm *R  
vm  TT’fV ^  $71 *ni*t fo :

(*p) »WT *rt 1971 % «T̂ T «T^[t 
$  f s ;  mrra *Jifartff ?r spstfte Sr vrrcefar 
r̂*n % tpfl Start ®Pt ?r sift 3TO

$r*r w  st r tro s  f w  w r  «rr;

(sr) w r t o t  ^ ^?r |?3tt 
g«RcKlW art* *rt$ I ; sfft

(*r)*rft $f, a> fur 
f«re% g tftr ger arf^r % qforr* «pt w t 
u p r o ^  *rt t ?

Tw tfjft («ft amitaR t r e ) : (* )
tre r$  %rc q$,

1971 * t w  inrri ^cf
*rr artft fjffiRcr *T*r «rr^?r «T̂ f

11

(*?r) ?fhc (*r). arru $ ? w r$  
3TTT ^  T ff |  I srrtff afrfamtf

qji % a r t f w  * t toarr 
cfc*ft ^  1,500,00 ^RT^f 5TT«rf  ̂ssr^W
7 *r$ 1971 *Pt fc*rr »rarr i 4,500,00 

% ¥<t 3r aipT̂ r i 8 *nfHf 

*t «flr tft feq 3rm*t i f a r o  
tirfr ^  qifprrft^ *r

sriR f^iTrtfr^r 11

Unauthoristd Jhuggis and Jhompris la 
New Delhi

850. SHRI PROBODH CHANDRA: 
Will the MINISTER OF WORKS AND 
HOUSING (NIRMAN AUR AWAS 
MANTRI) be pleased to slate :

(a) whether Government are aware o f 
the fact that during the last few months; 
hundreds of unauthorised Jhuggis and 
Jhompris have come up in important locali
ties of New Delhi, and some of the Jhuggis 
are built on private plots of land a!$o ; and

(b) the steps Government propose to 
take to solve this problem ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRALAYA 
MEN RAJYA MANTRI) (SHRI I. K. 
GUJRAL): (a) Yes, Sir, A number of 
Jhuggis have come up on public 
during the last few months. Government 
have no information about squatting on 
private lands.

(b) Government are examining how best 
this problem can be solved.

Acute Water Problem in Big Cities v

851. SHRI S. R. DAM ANI: Wili the 
MINISTER OF HEALTH AND FAMILY



1? Written Answers MAY 31, m i Written Ahmi^ri P

PLANNING (SWASTHYA AUR PARI- 
WAR NIYOJAN MANTRI) be pleased to 
s ta te :

(a) whether Government are aware that 
that in alt the big cities and towns, water 
problem has become acute due to  doubling

\ or trebling of their population during the 
( last decade ;

(b) whether any proposals or schemes 
f  have been received from the State Govern-

merits ;

(c) the names of the States, and the 
■' amounts required by them ; and

(d) the decisions taken on them ?

THE DEPUTY MINISTER IN THE MIN- 
i 1STRY OF HEALTH AND FAMILY PLA

NNING) (SWASTHYA AUR PARIWAR 
NIYOJAN MANTRALAYA MEN UP-MAN- 

; TR1) (SHRI A. K. K 1SKU) : (a) Yes The 
: problem of water supply has generally been 

accentuated in most of the big cities due to 
increase in population.

(b) to (d). The responsibility for draw- 
i ing up the water supply schemes, allo;ation 
; Of futtds and implementation thereof rests 
; solely with the State Governments. The 

State Governments arc being given Central 
: { assistance on block Joan and block grant 

I b«usis for all development schemes includ- 
i  ing urban water supply schemes without re- 
, ferenco to any particular scheme. During 
; the Fourth Plan, an allocation of Rs. 277 
; crores has been made under urban water 
I supply a»d sanitation sector under the 
I National Water Supply and Sanitation Prog-
■ ramme. However, schemes of certain 

speeded categories are required to be 
i approved by the Government of India which 
; is given after examining the technical and 
; othei aspects.

Assistance to Private Medical Colleges

852. SHRI S. R. DAMAN I : Will 
the Minister of HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIWAR 
NIYOJAN MANTRI) be pleased to state :

giving assistance to private Medical Colle* 
ges ; and

(b) if so, the criteria for giving assis
tance either by way of grants or loans ?

THE DEPUTY MINISTER IN  THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING) (SWASTHYA AUR PARIVAR 
NIYOJAN MANTRALAYA MEN UP-MAN- 
TRI) (SHRI A.K. KlSU) : (a) There is a 
scheme in the Fourth Five Year Plan, with 
a total Plan allocation of Rs. 50,00 lakhs 
for the grant of assistance to private Medi
cal Colleges in the country.

(b) Rules for the grant of financial 
assistance to Private Medical Colleges are 
being finalised.

Family Planning Schemc in. Kollar District, 
Mysore

853. SHRI G.Y. KRISHNAN : Will the 
MINISTER OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIVAR 
NIYOJAN MANTRI) be pleased to state :

.(a) whether the performance of the 
Family Planning Scheme has been very poor 
in the Kollar District of Mysore ; and

(b) whether Government were in a 
position to use song and drama programmes 
and other mass communication media to 
greater effect to induce in the rural popu
lation to take to Family Planning ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PL ANN ING(S W ASTHY A AUR PARIWAR 
NIYOJAN MANTRALAYA MEN RAJYA 
MANTRI) (SIIRl D.P. CHATTOPADH* 
YAYA) : (a) A statement of progress of 
Sterilisation and I. U. C. D. during the 
past 4  years is laid on the Table of the 
House. {Placed in Library. See No. LT- 
1260/71].

(b) The Government of India is already 
utilising the traditional media of song and 
drama for promoting the family planning 
programme, specially in the rural areas.

#hetb.« Government have formula* Six Song and Drama Wnitt in the regions 
tedflay policy and earmarked funds for aad o n eU n it at the l^ d ^ u itr te ts  ^  ^
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Song and Drama Division of the Ministry 
of Information and Broadcasting organise 
programmes on Family Planning through 
the local parties registered with Song and 
Drama Division, Four Programme troupes 
are working directly under the Song and 
Drama Division which also arrange various 
kinds of performances.

Fands have also been allocated to the 
State Government for sponsoring local 
troupes for promoting the programme.

Supply of Drinking Water to Coalfield 
Areas in Raniganj, West Bengal

854. SHRI MUHAMMAD ISMAIL : 
Will the Minister of HEALTH AND 
FAMILY PLANNING (SWASTHYA AUR 
PARI WAR NIYOJAN MANTRI) be pleased 
to state :

(a) whether Government have agreed to 
finance the entire cost for implementing the 
scheme for the supply of drinking water to 
the coalfield areas in Raniganj, West 
Bengal ;

(b) if so, the approximate of cost ; and

(c) the time by which it will be under* 
taken ?

THE DEPUTY MINISTER IN THE MI
NISTRY OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARlWAR 
NIYOJAN MANTRALAYA MEN UP-MA- 
NTRI) (SHRI A. K. KISKU) : (a) and (b). 
The Raniganj Coalfield Area Water Supply 
Scheme was prepared by the Government 
of West Bengal in three parts. The total 
cost of the entire Scheme is estimated a t 
Rs. 7.70 crores. The Government of India 
approved the First and Second Parts of the 
Scheme in March, 1966 estimated to cost 
Rs. 3.5 and Rs. 3.28 crores respectively. 
The financing pattern o f  the First Part has 
been decided as under

: <iyLoan to  be given 'by*
. i^Vori»chenct of India as 

v  Of tlie Urban "

Component. Rs. 0.56 crores

(ii) Contribution from 
the Coalmen Labour
Welfare Organisation. Rs. 1.00 crores

(iii) Subsidy from the 
Govt, of India for
the rural component. Rs. 0.99 crores

(iv) State Governm ent’s
share. Rs, 0.99 crores

Total : Rs. 3.54 crores

(c) The First Part of the Scheme has 
already been in execution for the last four 
years and is reported to be rearing comp
letion.

St qstffcnw tfar.

855. rarm : wt

tour *nrt
S’TT : (*P)

5rr «T£Tfi?m & ^ s r  % 
srofrr g f  | ; afk

(q) 1968 *T 1970
isf w  % f^rwr $r f*r 

faffirr w  fsrr t  «fh: w  sff^srnr

|  ?

aft* *8.
fc#) : (* )  ij*r*rf«r?rr 

*rrci*r ftnrm % arret* <rc, vm m m M  
t o / f a  tfwsFrrtr* afcrcrfc fsj% % 

^nc-qfw*ft
Ah’ starrer m
Stfact ST^f p i t  ft; 1 5* 'M
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«rr&rc, a r r r t  fbarr, f^T T ?r *
*MT T O W ft cTTWTf $ 6 $t[‘

i *%fTr fe r r , % 6
ft* ’ srfc ^  i sfftrrfc far% *f

5TTTO OT* <tc w  Wt̂ m̂ S f s r t ^ f T
mt «rr i **r faff *t f**ft wnrarfar 
%^?y*r*r*T ihr v tf^rm pim
m  ^  sftpf f w  1 »

(*?r) irt ?fta vfT Sr 3m*r*fr 
% vm  $  %*r ?r«rr m$fiw
f a  wiftor 5RT faarr w  ^  
f r o  jrtnt' |  •—

T O

1 9 6 8 - 6 9 2 4 . 6 7

1 9 6 9 - 7 0 3 1 . 2 4

1 9 7 0 - 7 1 2 3 . 7 4  ( i g p r -

fTTfT tr?f 5 * 3 7 -

m  %

s r f o r f o s r

• t f t )

^cp^fcr *T?r cffa *ro? 3 1157 srr^  
fasiffitet ?r^snrr 5r
4677 WTsff tr?r WKt
ftfir ^  ^  i m  ®rarf«r ST, srrsrft fern 
t fW T  S  t?P f?TT f̂tSTT *(3T «TT 3ft 

<nm*WT *frc snr^r Tzmr %v*m qr 

5 yt*  ff ft  ( W H n t f a f w  

«n^ ifr sftr a ta  5 «  <nft n% i

Visit of General Westmoreland

856. SHRI B. N. REDDY : Will the 
MINISTER OF EXTERNAL AFFAIRS 
(VIDESH MANTRI) be pleased to state :

(b) whether the invitation extended to 
General Westmoreland by the Indian Chief 
of the Army Staff goes against Government's 
policy of condemning war crimes in 
Vietnam I

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS) 
(VIDESH MANTRALAYA MEN UP- 
MANTRI) (SHRI SURENDRA PAL 
SIN G H ): (a) This is a case of normal
return of hospitality as the Chief of the 
Army Staff had visited USA in April, 1970, 
at the invitation of General Westmoreland, 
Chief of Staff of the US Army.

(b) Does not arise.

Service Conditions of Teachers and 
Employees of Sainik Schools

857. SHRT RAMAVATAR SHASTRI: 
Will the MINISTER OF DEFENCE 
(RAKSHA MANTRI) be pleased to state :

(a) whether Government have laid down 
service conditions for teachers and employees 
working in the Sainik Schools ;

(b) if so, the details thereof ;

(c) whether Government propose to 
make some necessary changes in the service 
conditions ; and

(d) if so, when ?

THE MINISTER OF DEFENCE 
(RAKSHA MANTRI) (SHRI JAGJIWAN 
RAM) : (a) No, Sir. The service condi
tions for teachers and employees in Sainik 
Schools are laid down by the Sainik Schools 
Society.

(b) A statement is laid on the Table 
of the House. [Placed in library. 'See 
No. LT—261/71]

(c) and (d). Service conditions of Sainik
(a) the reasons for receiving General School employees are reviewed by the

Westmoreland as a State Guest in Feisroaty, Society from time to  time Mid changes a ft
I9 7 1 jan d  made as and when necessary.
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858. *WWKW «T**t :
*ft w m  f«r«r wgvr :

w  if t t  w n m  arm^ 
*i?t fa :

(*p) w t s t ^ h :  % «rt ^?rreff *r 

'TTTfsrcr *ft«ft ?far-*r*rT % riff? 
3 H t r , 1971 <tf *R*nrt t o  $ 

?pt 3T5*r% £t *ft;

(*r) s f a f t ,  eft w t ^  3r f«i 
w spff % anft gsp an% <%£f * t  

*smft fff*iT |  ;

(*t) &t *rcs*f¥ srR^ft «fra w  
|  s ftr  % f a *  qTferf & t  ; 

(*r) s*rftf?rifr % fa*r s r  »rc 
faRTm ^  f W  3lTcTT |  ;

(^ ) srtft tft «&£¥ $
wr 5PR«r |  ?

ftruft tftr www **TWj3fTrwr 
iWt («ft w fo  %0 qw w i) : (* ) aft, 

« t l

( « )  3ft, *r 1

(«r) *npf sfo-TO % w  TO*ff 
5f>T 3pqHT§f *r% r arr% fa*rr?r-

«mr 1 tfw i l t -2 6 2 /7 1 ]

(«r) 31 *rnr, 1971 % sre ttffe* 
^  *TW5lf if, farrst 

T̂T̂ fe *rf qr %*r 1 1 *ft q. 1̂ .
g??rT ($. arif. 'ft, tft.) 5T«rr 

(*hnj-q?r.) *p> 3 1  1971 ?r«rr
6 ^T, 1971 ?n*# w r :  farfa *ft
H T fe  5TC «TT STCTOtft TT cT«TT ^  foiW

45-tr % ir^nfa, qrog f^rr 25 sfesrcr 

^  %, fo^a*r q r  f tf f re - tro f  * t 

v i  1 1

( s )  %r^r ^ r i f r  v f t i w  % sf% * 

% fa^rr <rc, *rt q. q?r. *t *rcr <Pt 
31 *ri 1971 *rifas z t qrT fan% 
qr w t  *t «f*T% #  *rf % i «ft gesrr 
3^rt 1 1

«j\ ^ tt ( ^ m ? r - ^ . )  % *ttr% 

ir, w^wr wreta' f ^ f ^ r  «sf  ̂ r̂, w^r %

* 5  T * w  I ,  ^  ^  %
v m ,  ^ 1% from w w  *Pt, 
f?rq*f 45-q % «rsft?T <n% fsRT 25 

srfinrer ^  % "intiRt %

^ w n f  ’Pt w e ft  ?r|r fanrr | ,  ^ r  s f t r r  

qrzf » ff?r fw ^ o r *v’ ^  

ftm r '« ra r 't  1 t o  <nw «it w  fb r r  

; ' i m | i .  [ w w  w  ^  fiw in«rr 1
# W l LT-262 71] faw 44 fn ^ ff ^ «q% 

^  |  ftssg

:;<wr ^  ^craff

«p?ppfi ^  «  f?T, 1971 ?w ^  .« 

sfftrfcr *  »nf 1 1

31 1971 fc% iwt w r  f* ^ t^ t

?pff*r ^  *rr?r «fft m m  *($ f t
;*$ |  c m  ^ r%  *it® ^  f w  wn#  v #

qr^pf t?TT9ft *T f̂ t ,  <w 

fa n ? *  *r f ^ r r  |  * art m \  <&* « r  

t* t  f o r r * r a r  $ 1 [ w w r o  % * m
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if wqf«yfw.«fawl

&59. 8RW W lW t : WT
yf*wfa *nft afttrcr

(«p) ift fspJT-te sra1%?r 
* f e r z f f  m\ * p f t  ?ft f t  g rr#  $ j %ftx

(«sT) 35? *«T 5T*P 3TT%
p w r  |  ?

f«w% tfh: arram m m t  3  ti** 
«fcft(«fr3rr#. %. *jsra*r) : (t>) ( i )  
$%*: sr«ft *r H?<r t o  ; (2) *aw 
*r t o  ; ( 3 )  t o ?  if*  x te  <re 

t o  ; (4) sretf ;
(5) <f^sft sm* *r ?R R ^fr s o t  ;
(6) <§^ft mm 3 ^  ; (7) *|bft
mm % ntfsifs 3^t ; (8) %<$( mm

v $  * n * r  t o  ; ( 9 )  ’aftfWf m x  w ^ r -  
mk \

(m) ?m (*) 3 afcaftRr 3fffaf*r 
TOtfttfr % % ^ p t  spnmr

*?is ararf̂ r % *rg*tfccr ^  
wren |  i

Decline in IUCD Cases

860. SHRI B,K. DASCHOWDHURY : 
Will the MINISTER OP HEALTH AND

■ FAMILY PLANNING (SWASTHYA AUR 
t PARIWAR NIYOJAN MANTRI) be pleased 

to stale :

V; ; (a) whether there is progressive decline
in the insertion of IUCD oases ; and

(b) the remedial steps Government 
propose to take to make the device popular 1

Z  THE MINISTER OF STATE IN THE 
p i^ lS T P R Y  OF HEALTH AND FAMILY 

' ^-P L A iM N G  (SWASTHYA AUR PARI- 
W m  NIYOJAN MANTRALAYA. MEN

RAJYA MANTRI) (SHRI D. P. CHATTO- 
PADHYAYA): (a) There Was a decline 
in the number of IUCD acceptors from 
1966-67 to 1969-70, The trend of declinc 
has been arrested during 1970-71 as indicated 
by the following figures :—

1970-71 (upto 4,07,741
February)

1969-70 (corres- 3,98,978
ponding period)

(b) The following steps have been taken 
to popularise IUCD :—

(1) Training of personnel assigned to 
IUCD work has been improved 
standardised.

(2) Accepfoss are given all neccssary 
information in advance ; also, a 
medical check-up for proper selec
tion of cases is insisted on.

(3) Follow-up services and expeditious 
attention to post-insertion cases 
are provided.

(4) Meetings of Gynaecologists, prog
ramme planners and executors at 
State level were held to exchange 
views and to take corrective 
measures.

(5) There is continuing research on 
new devices, drugs for the control 
of complications and field research 
for evaluation of the programme.

Construction of Road connecting Jhttmil 
Tahirpur Colony with Jamana 

Bridge, Delhi

861. SHRI B. K. DASCHOWDHURY: 
Will the MINISTER OF WORKS AND 
HOUSING (NIRMAN AUR AWAS 
MANTRI) be pleased to state :

(a) whether any road would be cons
tructed to connect the Delhi Development 
Authority Residential Colony of Jhilmil Tabir- 
.put across the Jamuna with th eb rid g eo v e r 
Jamuna at lndraprastha Estate .•



bridge ; and

(c) when the road is likely to be 
completed ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRALAYA 
MEN RAJYA MANTRI) (SHRI I. K. 
G U JR A L): (a) Yes, Sir.

(b) 7.3 k.m. approximately.

(c) Work from the Bridge to the 
Marginal Bund is completed. Work in the 
remaining portions where land had been 
made available is in progress. Some 
portions of the land in the alignment of the 
road are yet to be acquired and as such no 
definite date of completion can be stated at 
this stage.

Allotment of Type IV Quarters In Delhi

862. SHRI B.K. DAS CHOWDHURY: 
Will the MINISTER OF WORKS AND 
HOUSING (NIRMAN AUR AWAS 
MANTRI) be pleased to state :

(a) whether Government called for fresh 
applications in 1970 from Central Govern
ment employees in Delhi for allotment of 
various types Of quarters to them ;

(b) the number of applications received 
for allotment of type IV quarters upto 
priority date of 31st December, 1948 ; and

(c) the number of type IV quarters that 
would be available for allotment by the end 
of the years 1971-72 and 1972-73 ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRALAYA 
MEN RAJYA MANTRI) (SHRI I. K. 
GUJRAL) : (a) Yes, Sir.

(c) Out of 1,028 type IV quarters under 
Construction in the general pool in Delhi, 
256 quarters have already been completed 
and allotted to the eligible employees, 456 
more quarters are expected to be completed 
during the year 1971-72 and the remaining 
316 quarters are likely to become available 
during the year 1972-73.

Mithapur Fertilizer Project

863. SHRI P. K. D E O : Will the 
MINISTER OF PETROLEUM AND 
CHEMICALS (PETROLEUM AUR RASA
YAN MANTRI) be pleased to state :

(a) whether Government have taken any 
final decision on the Mithapur Fertilizer 
Project ; and

(b) if so, the salient features thereof ?

THE MINISTER OF PETROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) (SHRI P. C. SETHI):
(a) One of the conditions in the letter of 
intent issued to M/s. Tata Chemicals was 
that the company should obtain clearance 
under the MRTP Act. Government have 
now cleared the project under the MRTP 
Act. Final decision on the project will be 
taken after the company submits details as 
required in the letter of intent.

(b) In view of (a) above, the question 
does not arise.

Helicopter* for Indian Navy

864. SHRI P.K, DEO : Will the
MINISTER OF DEFENCE (RAKSHA 
MANTRI) be pleased to state :

(a) whether Government have decided 
to acquire helicopters for the Indian Navy ; 
and

(b) if so, the ''financial': implications • 
thereof ?(b) 2,463 applications upto priority date 

Of 31st December, 1!M8 were received from 
:' .̂'■■;dbve»^inent''ein0.1oyee8 working in eligible

IV. ' ■
THE MINISTER OF DEFENCE 

(RAKSHA MANTRI) (SHRI JAGJIWAN 
R A M ): (a) Yes, Sir;

(b) Tf so, the apptoxiiriate length o f the 
road from Jhiknil Tahirpur colony to the
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(b) It would not be in the public 
interest to disclose the information.

Unemployed Emergency Commissioned 
Officers

865. SHRI P.K, DEO : Will the 
MINISTER OF DEFENCE (RAKSHA 
MANTRI) be pleased to state :

(a) the number of released Emergency 
Commissioned Officers who are without 
employment since more than nine months 
of their release ;

(b) how many of them are Graduates 
and Post-Graduates ; and

(c) how many of them were Graduates 
or Post-Graduates and at the same time 
less than 24 years of age at the time of 
joining the army ?

THE MINISTER OF DEFENCE
(RAKSHA MANTRI (SHRI JAGJ1WAN 
R A M ): (a) 1688.

(b) 126 are Post-Graduates and 588 are 
graduates.

(e) 234.

faff fJRT, spflRTTST
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,*Nt ^  f«TT Vfit fo :
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Central Government Employees without 
Accommodation

867. SHRI M.M. JOSEPH : Will the 
MINISTER OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRI) be 
pleased to state ;

(a) whether there are some employees 
in the Central Government having more 
than 20 years of service who are still with
out any Goverment accommodation ;

(b) if so, the number of such employees, 
Statewise categorywise, and particularly in 
the Union Territory of Delhi ; and

(c) the steps taken by Government to 
provide the accommodation to such . 
employees at the earliest ?
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THE MINISTER OF STATB IN THE 
MINISTRY OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRALAYA 
MEN RAJYA MANTRI) SHRI I. K. 
GUJRAL) : (a) Applications for allotment 
of accommodation in the 'general pool* 
during a particular year are invited on a 
restricted basis keeping in view tbe likely 
vacancies which may occur during that 
particular year and the number of new 
residential units which may be added. 
In the case of employees entitled to type 
IV and below, the date of priority is deter
mined from the date such employees con
tinuously hold a post under the Central 
Government, State Government etc., 
whereas in case of employees entitled to 
type V and above, the date of priority is 
taken'from the date such employees conti
nuously draw emoluments in respect of a 
particular type. In the case of tbe employees 
entitled to type V and above no statistical 
data in regard to the length o f service 
rendered by them is available in the 
Directorate of Estates. There are certain

employees entitled to type IV and below 
who have put in more than 20 yean of 
service and are still without any Govern
ment accommodation.

(b) The ‘general poor accommodation 
at present is available at Bombay, Calcutta, 
Delhi, Madras, Chandigarh, Faridabad, 
Nagpur and Simla. A statement indicating 
the number of employees who have put in 
more than 20 years of service and have 
not been allotted any Government accommo
dation is attached.

(c) According to the physical targets 
laid down for construction of 'general pool’ 
accommodation at different places during 
the Fourth Five Year Plan, it is proposed 
to construct 8,31 units at Delhi, 1,706 
units at Bombay, 933 units at Madras, 408 
units at Nagpur, 1304 units at Calcutta and 
200 units at Chandigarh. Besides, there is 
also a proposal to construct 144 units in 
type 111 to V at Bangalore, where at present 
no ‘general pool* accommodation is 
available.

Statement

The number of Officers having put in more than 20 years of service and still without 
‘GENERAL POOL* Accommodation at various places.

Type Bombay
(Maha
rashtra)

Calcutta
(West
Bengal)

Chandi
garh 
(U. T.)

Farida- Madras 
bad

(Haryana) (T. Nadu)

Nagpur 

(M. P.)

Simla Delhi 

(H. P.) (U. T.)

I 484 12 63 Nil — 3 6 9
1 1 38 40 40 Nil — Nil 46 Nil
III 171 71 175 Nil Nil Nil 61 352
IV
V*
VI*
VII*

134 101 114 Nil Nil 46 1053

*ln type V to VII, the date of priority is determined from the date the officers 
continue to draw emoluments in respect of a particular type and in their case the date of 
joining service is not available in the Directorate of Estates and as such the number of 
such officers as have put in more than 20 years of service and are without any Government 
accommodation is not available.
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- Tax Exemption to Indians in Ceylon

868. SHRI M M. JOSEPH : Will the 
MINISTER OF EXTERNAL AFFAIRS 
(VIDESH MANTRI) be pleased to state ;

(a) whether any tax exemption was 
given by the Ceylonese Government to the 
Indians residing in Ceylon; and

(b) if so, the details thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UP- 
MANTR1) (SHRI SURENDRA PAL 
SINGH) : (a) and (b). Yes, Sir. The Ceylon 

, Government has enacted a law by which 
foreign nationals including Indian citizens 

,are liable to an annual Temporary Resi
dence Tax of Rs. 500j- per annum. Under 
a recent notification, Indian citizens residing 
in Ceylon under terms of the 1954 and 1964 
Indo-Ceylon Agreements, will be exempted 
from the payment of this tax. Persons of 
Indian origin who are stateless do not 
attract the provisions of this legislation.

Improved facilities in Hospital

869. SHRI M.M. JOSEPH : Will the 
MINISTER OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIVAR 
NIYOJAN MANTRI) be pleased to state :

(a), whether any Association of the 
Specialist officers of C.G.H.S. had been 
formed ;

(b) whether they have urged in a 
meeting to Government to accelerate the 
pace of improved facilities in various hos-

, pitals ; and

(c) the steps taken by Government for 
providing their facilities.

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR 
PARIVAR NIYOJAN MANTRALAYA 
MEN UP-MANTRI) (SHRI A.K. K1SJCU) :

. (a) Some specialists met on the 18th April,
1971 and formed an ‘Association of 
Specialist Officers of the Central Health 

■,/ Service’.

(b) A statement containing ^  
suggestions made by thero is attached.

(c) The suggestions which have .been 
received very recently will be examined in 
consultation with other Ministries and 
concerned authorities.

Suggestions made by the Association o f
Specialists Officers o f the Central 

Health Service

1. A separate placement of Fracture 
service in the O.P. D. with additional staff 
and facilities of plaster room and X-ray 
for the Central Institute of Orthopaldics.

2. Additional staff for the Central 
Institute of Orthopaedics.

3. Appointment of one dozen guides 
who can accompany patients in the Safdar- 
jang Hospital.

4. Increased facilities for blood dona
tions, X-ray and Laboratory equipment and 
manpower in the Safdarjang Hospital.

5. To provide manpower and equip* 
ment for 32 Recovery Room-beds in 
Operation theatre at the Safdarjang Hos
pital.

6 . Increase in the Nursing staff of the 
Safdarjang Hospital.

7. Budget allocation should be flexible.

8. Conversion of Employees State 
Insurance Hospital with 300 beds into a 
Convalscent Home.

9. Waiving of procedure of recruitment 
through Employment Exchange in respect of 
class 111  and employees.

10. Doctors in G.D.O. Grade qualified
in Specialised fields should be inducted in  
the Safdarjang Hospital immediately to man 
the posts following vacancies arising 4ue 
to Bangla Desh needs. , ■

Lrng Term Proposals.

1. Establishment of a Metropolitan 
Hospital Board.
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2. Establishment of Hospital Manage
ment Commit fee.

3. Establishment of Liaison with dis
trict and Taluk Hospitals in the Slates 
adjoining Delhi, which can carry out the 
treatment suggested by the Ciiy Hospitals.

4. Establishment of belter co ordina* 
tion among the medical, Public Health and 
Family Planning programme agencies in the 
country.

Lay off in Fertilizer Plant at Panki

871. SHRI S. A. MURUGANAN- 
TIIAM : Will the MINISTER OF PATRO- 
LEUM AND CHEMICALS (PETROLEUM 
AUR RASAYAN MANTRI) be pleased to 
state :

(a) whether the Indian Explosives 
Limited, a subsidiary of Indian Chemical 
Industry has closed down its fertilizer plant, 
at Panki by declaring a lay-off on the 14th 
March, 1971 ;

(b) whether it has been alleged that the 
lay-off was declared to create artificial 
scarcity in urea fertilizers and enable the 
1CI to dump its over products in the 
market and earn huge profits ;

(c) whether Government made any 
investigation into the allegation ;

(d) if so, the findings thereof ; and

(c) the action taken by Government 
thereon ?

THE MINISTER OF PETROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) (SHRI P.C. SF-FHL);
(a) The fertilizers factory of M/s. Indian 
Explosive Ltd. at Panki, Kanpur, remained 
closed down from 14th March, J97J to 4th 
May, 1971, on account of labour troubles 
and was reopened thereafter.

(b) No such allegation has come to the 
notice of this Mantralaya.

(c) io (c). Do not arise,

New friends cooperative House Building 
Society, New Delhi

872. SHRI S- N. SINHA : Will the 
MINISTER OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRI) be
pleased to state :

(a) the total area of land purchased by 
the New Friends Cooperative House Building 
Society, New Delhi ; and

(b) how much of this land was acquired 
by Government and how much is left 
with iho Society as frce-hold land ?

THE MINISTER OF WORKS & HOUS
ING (NIRMAN AUR AWAS MANTRI) 
(SI IK I UMA SHANKAR DIKSHIT) : (a)
S3-1 Bighas and 04 Biswas.

(b) 026 Bighas and 16| Biswas of land 
had been acquired by the end of 1962. 
Acquisition proceedings regarding the re
maining land are in progress. It is not pro
posed to leave any land with the Society on 
free-hold basis.

Army man arrested ninonx Naxalites

873. SHRI M. KATHAMUTHU : 
Will the MINISTER OF DEFENCE 
(RAKSHA MANTRI) be pleased to state :

(a) whether an army man was arrested 
recently among the Naxalites near a village 
in Birbhum District, West Bengal ; and

(b) if so, the details thereof ?

THE MINISTER OF DEFENCE 
(RAKSHA MANTRI) (SHRI JAGJIWAN 
RAM) : (a) and (b). Government have no 
siA'h information.

Support to Frmlom Fighters or Angola anJ 
Mozambique

874, SHRI M. K. KRISHNAN : Will 
the MINISTER OF EXTERNAL AFFAIRS 
(V1DFSH MANTRI) be pleased to stale:

(a) tho steps Government have taken 
u> help the freedom fighters of Angola and
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Mozambique j& their fight against Portugese 
colonialism ; and

(b) wheiher Government propose to 
render only moral support ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEN UI»- 
MANTRI (SHRI SURENDRA PAL 
SINGH) : (a) and (b). As the House has 
been informed on several occasions, the Go
vernment of India have rendered, and shall 
continue to render, to the extent possible, 
material assistance to the liberation move
ments in Africa. The assistance rendered 
has included supplies of medicines, blan
kets cloth, stationary for school children, 
as also scholarships to enable students to 
pursue training and higher studies in India.

Annual Conference cf Psychiatric Society

875. SHRI N. K. SANGHI ; Will (he 
MINISTER OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIVAR 
NIYOJAN MANTRI) be pleased to stare :

(a) whether the Indian Psychiatric So
ciety in its 23rd annual conference held in 
January, this year strongly condemned the 
legislation and appealed for its removal, 
under which patients mentally ill should 
obtain certificates from Magistrates before 
being admitted to mental hospitals ; and

(b) if so, Government’s reaction there
to ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIVAR 
NIYOJAN MANTRALAYA MEN UP- 
MANTR1) (SHRI A. K. KfSKU) : (a) Yes.

(b) A proposal to replace the existing 
Indian Lunacy Act of 1912 by the Mental 
Health Act on the lines of modern psychia
tric thinking is under consideration.

Legislation and Organisational set up to 
prevent Food Adulteration

m. SHRI N. K. SANGHI: Wiif
the MINISTER OF HEALTH AND

FAMILY PLANNING (SWASTHYA AUR 
PARIVAR NIYOJAN MANTRI) be pleased 
state :

(a) whether the present legislation and 
set-up are found inadequate for prevention 
of food adulteraiion which is being practi
sed by unscrupulous merchants, especially 
in (he urban areas ;

(b) wheiher there is any proposal to 
bring in effective legislation and set-up 
adequate machinery to enforce the same ; 
and

(c) the num ber o f inspectorate staff and 
laboratories for analysis o f food articles and 
w hether G overnm ent are  th ink ing  o f in 
creasing them ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIWAR 
NIYOJAN MANTRALAYA MEN RAJYA 
MANTRI) (SHRI D. P. CHATTOPA- 
DHYAY) ; (a) and (b). The provisions 
of the Prevention of Food Adulteration 
Act, which have already been made more 
stringent, are found adequate for preven
tion of food adulteration. There is no 
proposal to make any major changes in the 
Act at present. The existing set-up for the 
implementation of food Jaws, however, re
quire further strengthening. In this con
nection, the following steps arc being 
taken :—

(D A Central Unit for Prevention of 
Food Adulteration has been re* 
certify set up to check the menace 
of food adulteration in co-oper
ation with the Slate Health Au
thorities. The Unit will be main
ly concerned with the functions 

, prescribed in Rule 9 of the Preven
tion of Food Adulteration Rules, 
in respect of inter-State offences 
and will . help in giving technical 
guidance to the State Govern
ments. ;

(2) The various State/Union Territory 
Governments have formulated, 
their own proposals, in the State . 
sector of (he 4th Five Year Plan, 
for strengthening the ex(stin$ ,sqt  ̂ ,
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' up for 'implementation of food
* Jaws.

(c) The informal ion is being collcctcd
and \ViJl be placed on the Table of the
Sabha.

Non-Availability of Medicines in Govern
ment Hospitals in Delhi

877. SHRI R. S. PANDHY: Will
the MINISTER OF HEALTH AND 
FAMILY PLANNING (SWASTHYA AUR 
PARIWAR NIYOJAN MANTRI) bo pleased 
to state :

(a) whether frequent reports arc recei
ved about the non-availability of essential 
mcdicines in the Government hospiiais/dis- 
pensarics in Delhi ;

(b) whether reports ate also being re
ceived by Government that tlie mcdicines 
which are being supplied in these hospitals/ 
dispensaries are sub-standard ; and

(c) if so, what steps arc being taken by 
Government to ensure that mcdicines of 
good standard are supplied to these hospi
tals in adequate quantify ?

THD DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING) (SWASTHYA AUR PARt- 
WAR NIYOJAN MANTRALAYA MEN 
UP-MANTRI) (SHRI A.K. KISKU): (a) No.

(b) Mcdicines of standard quality are 
made available through the Government 
hospitals/dispensaries. No complaints have 
been received about the quality of medicines 
supplied.

(c) Does not arise.

Facilities to Societies to help in Propaganda
for Family Planning and Birih Control

878. SHRI S. N. M1SRA : Will the 
MINISTER OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIWAR 
N&OJAN MANTRI) be pleased to state :

■' 1 v  ■■ ■-
•. , < * i t ;

ttie,lawlilie«v being. offered the 
Socictiesor Associations who are prepar td

to help in the Plan and Propaganda for 
Family Planning and Birth Control.

(b) whether any allocation lias been 
made for this purpose ; and

(c) if so, to whom such assistance has 
been given in the last Financial Year ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARIWAR 
NIYOJAN MANTRALAYA MEN RAJYA 
MANTRI) (SHRI D. P. CHATTOPADH- 
YAYA) : (a) Government recognise the im
portant role which these bodies can and do 
play in ths implementation of the national 
family planning programme. It is Govern
ment’s policy to consider these voluntary 
organisations (which are usually registered 
societies) as partners in this national pro
gramme and extend to them all possible 
help for carrying on their work.

Accordingly voluntary bodies are given 
100% grant-in-aid by the State Governments 
to whom the authority for giving such grants 
has been delegated, for running family 
plauning service centres and for training of 
personnel. Family Planning motivational 
material, audiovisual aids and literature are 
also supplied on request. Grants are a/so 
sanctioned for spccial types of activiti es, 
e.g., holding of family planning semina rs 
and conferences to discuss specific problems. 
Grants are also given to a few voluntary 
organisations for running sterility treatment 
centres.

(b) Yes.

(c) Full details regarding the assistance 
given in 19“0-71 by the States/Union Terri
tories to voluntary organisations under the 
delegated powers are not available. How
ever, during that year, the Government of 
India sanctioned to the various voluntary 
Organisations engaged in the training of the 
Auxiliary Nurse Midwives grant-in-aid to
talling Rs. 30 lakhs approximately, Grant- 
in-aid of Rs. 67,000 was also functioned to 
the Indian Medical Association, New Delhi 
for conducting; family planniog oricntatioa 
training courses for mcdical'personncL
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Dealership of Indane Petroleum Gas 
in Uttar Pradesh

879. SHRI S. N. MISRA : Will the 
MINISTER OF PETROLEUM AND 
CHEMICALS) (PETROLEUM A UR RASA- 
VAN MANTRI) be pleased to state :

(a) whether further dealership of Indane 
Petroleum Gas is not being given to the 
State inf Uttar Piadesh ;

(b) if so, the reasons therefor ; and

(c) whether there are any fixed principles 
on the basis of which new dealership is 
created for the indane Gas ; and

(d) if so, the details th*rcof ?

THE MINISTER OF PETROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) (SHRI P. C. SETHI):
(a) and (b) Indune gas is presently being 
marketed through the distributors in 
Kanpur, Lucknow, Allahabad, Varanasi. 
Agra, Gorakhpur, Meerut, Dehradun, 
Mussorie, Hardwar (BIIEL Township), 
Rishikesh (LDPL Township), and Ghaziabad. 
During the current year, IOC has plans to 
further extend its marketing to Roorkee, 
Saharanpur, MuzalTarnagar and Aligarh.

(c) and (d). The principles are adopted 
are the availability of the product from the 
economical source of supply, the availability 
of cylinders for distributing the same, the 
market potential of the cities where it is 
proposed to introduce the same, the quantum 
of unsatisfied demand in the cities, where 
the product is already on sale, the avail
ability of other competing fuels, etc.

International Conventions of Red Cross 
Society and World Health 

Organisation

880. DR. MELKOTE : Will the
(MINISTER OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARl- 
WAft NiYOJAN MANTRI) be pleased to 

■■ Kate :

(a) whether his Mantralaya had sent 
delegations to attend International Conven

tions of the Red Cross Society and World 
Health Organisation ;

(b) if so, how many Members of 
Parliament have been associated with these 
Conferences for the last tlirco years ; and

(c) whether Government contemplate to 
include Members of Parliament also in the 
current year ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARI- 
WAR NIYOJAN MANTRALAYA MEN 
UP-MANTRl) (SHRI A. K. K.1SKU) :
(a) and (b). Indian delegates to the Inter
national Conventions of the Red Cross 
Society aic sponsored by the Indian Red 
Cross Society which is an autonomus organi
sation. The previous Health Minister 
atiended the XXL International Conference of 
the Red Cross at Istanbul in September, 
li»69 as the Leader of the Indian Red Cross 
delegation in his capacity as the Society's 
Chairman.

In so far as the World Health Assembly 
meetings are concerned, no Member of 
Parliament was included in the Indian dele
gation during the years 1969, 1970 and 1971, 
except that the Minister of State for Health, 
Family Planning and Work?, Housing and 
Urban Development led the Indian defeca
tion in 1970 and the Deputy Minister for 
Health and Family Planning in 1971.

(c) No such proposal is under considera
tion.

Sino-Indiaii Relations

881. SHRI G. VISWANATHAN : Will 
the MINISTER OF EXTERNAL AFFAIRS 
(VIDKSH MANTRI) be pleased to state :

(a) whether China has indicated (o ease 
her relations with India ; and

(b) if so, the reaction of Government 
thereto ?

THE DEPUTY MINISTER ,I^  T 1 §  
MINISTRY OF EXTERNAL AFFAIRS 
(VIDESH MANTRALAYA MEtf , UP- 
MANTRl) (SHRI S U B d ^ m A 'i '^ A ^
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SINGH) : (a) China has not made any 
concretc proposal to this effect so far,

(b) Government have already said that 
their doors arc open for a peaceful settle
ment in consonance with our national 
interest and honour.

fam  *rrar
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Utilisation of Kosfam Crude

883. SI-lRi CHINTAMAN1 PANI- 
GRAHI : Will the MINISTER OF PETRO
LEUM AND CHEMICALS (PETROLEUM 
AUR RASAYAN MANTRI) be pleased to 
state :

(a) whether any steps have been taken 
to utilise Rostam crude in India or in any 
other country ; and

(b) if not, how this is being used by 
now ?

THE MINISTER OF PETROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) (SHRi P. C. SETHI):
(a) and (b). Sale of Rostam Crude has been 
made within the country and abroad, from 
1969 till now. Three cargoes totalling 
30,369 tons were sold to Cochin Refinery 
on an experimental basis ; similarly one 
cargo of about 70,000 tons was sold to a 
Spanish refinery.

Since then, a two-year sale contract has 
been entered into with M/s Total Inter
national, as a result of which a quantity of 
about 1.25 million tons is likely to be 
lifted by the latter for sale. For the sale of 
remainiog quantities, M/s Hydrocarbon India 
Private Ltd. are making further efforts in 
the foreign markets.

Agreement between Pakistan Army and 
Mizo Rebels Re. Chittagong Hills

884. SHR1MAT1 JYOTSNA CHANDA; 
Will the MINISTER OF EXTERNAL 
AFFAIRS (VIDESH MANTRI) be pleased to 
state :

(a) whether an agreement has been 
made between the Pakistan army and the 
Mizo rebels that the Chittagong Hill Tracts 
will be given to the Mizo rebels ;

(b) if so, whether Governmettt febis that 
Pakistani army is banking on the Mizo 
hostile* to spearhead for a  grand offensive 
again# India within the Mizo Hftls a id  fw t 
of Tripura and at *hc sam<5 tim e uHHsftsB 
■the' espionage- •
Tripura and Assam ; and
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(c) whether Government have any 
proposal to counteract this bid ?

THE DEPUTY MINISTER IN Tflli 
MINISTRY OF EXTERNAL A F FAIRS 
(VJDESH MANTRALAYA MJ:!N UP- 
MANTRI) (SHRI SUR.Ii.NDRA PAL 
SINGH) : (a) Government are not aware 
of any sufch agreement.

(b) and (c). Government arc aware of 
the encouragement and assistance which th~ 
Government of Pakistan has always given to 
Mi/.o hostiles and suitable: measures have 
been taken to ensure the security of the 
country.

Replacement of Over-Head Tonics in 
Lodi Colony. New Delhi

886. SlIRIMATi MUKUL BANERJEE: 
Will the MINISTER OF WORKS AND 
HOUSING (N1RMAN AUR A WAS 
MANTRI) be pleased to s ate :

(a) whether overhead tanks of certain 
Government quarters (convened Chummeries 
in particular) m Lodi Colony, New Delhi 
have outlived their span and need replace
ment ;

(b) whether the water connections of 
such over-head*unks were disconnected ; 
and

Misquoting of Speeches of Chief Minister 
of Tamil Nadu by Radio Pakistan

885. SHRI MURASOLl MARAN : 
Will the MINISTER OP EXTERNAL 
AFFAIRS (VIDESH MANTRI) be pleased 
to s ta te :

(a) whether Government are aware that 
Pakistan Radio is misquoting the speeches 
of the Chief Minister of Tamil Nadu ;

(b) whether any protest note was sent in 
this regard to the Pakistan Govemnlen^ find

(c) if not» the reasons therefor ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VUDESH MANTRALAYA MEN UP- 
MANTI) (SHRI SURENDRA PAL SINGH):
(a) Yes, Sir.

<b) No, Sir.

(c) Radio Pakistan indulge in such 
frequent and malicious distortion of Indian 

| new? that no purpose is served in taking 
; notice of all its trivialities in. Govern- 

m<ai£s view, these may be. treated with, jtjhjfs; 
coat«w»pt thjei'. 4$N£vb .'! 6 l \ <wbi?re 
I n d i e s ;v |a i ' . i ^ r ^ . '  m a f  i t a k < £ ,

(c) whether it is now more than three 
years that these tanks have not been replaced 
with the result that the lavatories are being 
used as dry lavatories ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRALAYA 
MEN RAJYA MANTRI) (SHRI I. K. 
GUJRAL) : (a) No, Sir. These aro
replaced as and when their condition 
warrants replacement.

(b) Water connections are disconnected 
only temporarily at the time of replacement.

(c) Does not arise.

Collaboration of Mizo Rebels with 
Pakistani Army Invading 

Bangla Desh

887. DR. RANEN SEN ; Will the 
MINISTER OF DEFENCE (RAKSHA 
MANTRI) be pleased to state :

(a) whether Mizo rebels front India 
have joined the Pakistan’s invading army 
to crush the freedom movement of Bangla 
Desh and are operating at the border of 
India ; and

(b) if so, what action the Indian 
military or security force are taking to 
chase and crush them 7
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THE MINISTER OF DEFENCE 
(RAKSHA MANTRI) (SHRI JAGJIWAN 
RAM) : (a) and (b). Some of the Mizos 
who had joined the training camps 
organised by Pakistan m East Bengal are 
reported to have been employed by West 
Pakistan Army in their drive to suppress the 
freedom forces in East Bengal. The Security 
Forces have taken necessary steps to ensure 
that these Mizo groups do not intrude into 
Indian territory for indulging in violent 
activity.

Setting up of Temporary Health Centre 
at the Evacuees Camp in Eastern 

In'5 m

888. SHRI P. R, DAS MUNSI ; Will 
the MINISTER OF HEALTH AND 
FAMILY PLANNING (SWAST! '/A  AUR 
PARiWAR NIYOJAN MANTRI) be 
pleased to state ;

(a) whether Government propose to set 
up a temporary Health Centre at the 
evacuees camp in Eastern India ;

(b) whether Government are aware of 
situation that in these days the people from 
remote corners of villages cannot be bcneli- 
ted by the medical facilities of town and city 
Centre ;

(c) whether there is any scheme to 
provide them medical facilities at least once 
in a week through mobile health and 
medicine Centre ; and

(d) whether Government are aware that 
the rate of Government purchased medicine 
in the local shop run by the health centre 
authority is exorbitant, and the steps taken 
by the Government to check them ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SWASTHYA AUR PARI
WAR NIYOJAN MANTRALAYA MEN 
UP-MANTRl) (SHRI A. K. K1SKU) :
(a) In the Evacuees Camps the medical 
facilities are being organised by the respec
tive'State Ooverrtments.

■ (b) Yes.

, (c) It is proposed to establish mobile
trainiog-cum-service hospitals attached to

each of the ftiedical colleges' 21 such 
hospitals have already been sanctioned (5 by 
the Department of Health and 16 by the 
Ministry of Education under the C. R. Das 
Centenary Celebrations).

(d) TJifr information is being collected 
and will be laid on the Table of the Sabha.

Housing Plan in Presidency 'J'omjs and Tlieir 
Suburbs

889. SHRI P. R. DAS MUNSI : will the 
MINISTER OF HOUSING (NJRMAN AUR 
A WAS MANTRI) be pleased to state :

(a) whether Government propose to 
arrango any more housing plan in the presid
ency towns of India or their suburbs during 
this years;

(b) whether ihe housing facility would 
be considerd in case of permanent non- 
Govcrnmcnt employees of middle rank in the 
city or suburbs; and

(c) whether the housing facility would 
be considered for the retired Government or 
non-Governmcnt employees of the middle 
rank ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRALAYA 
MEN RAJYA MANTRI) (SHRI I. K. 
GUJRAL) : (a) to (c). The following social 
housing schemes which were introduced by 
(his Ministry during the first and second 
five year plans for relieving the housing 
short age in the urban areas, continue to be 
in opertion during the fourth five year plan, 
and are being implemented through thp 
Governments ;

1. Integrated subsidised housing
scheme for industrial workers and 
economically weaker sections of 
the community. . \

2. Low Income group housing scheme:

3. . Middle Income, group housing
'scheme'.' '’''

■ 4; Retitaf hou^itg scfiieme? for state 
government Emplojecfc.
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5. Slum Clearancc/Improvement 
scheme.

6. Land acquisition and development 
scheme.

These schemes are also applicable to the 
categories mentioned in (b) and (c) of the 
question. However all these schemes are 
included in the state sector of the plan 
and central assistance for all state sector 
programmes (including housing and urban 
Development) is being made available in the 
form of block loans and block grants, 
without being tied to any porticular scheme 
or head of development, consequently,
State Governments are free to allocate
whatever funds they consider appropriate for 
the implementation of any programme
under the above schemes in any area 
(including presidency towns) and to emp
loyees of any rank on the basis af their own 
priorities and requirements.
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1 Availability of oil Resources in Kutch Region

891. SHRI BRU RAJ S1NGH KOTAH : 
will the MINISTER OF PETROLEUM

AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) be pleased to state :

(a) whether the oil and Natural Gas 
commission has discovered large oil resources 
in the kutch region; and

(b) if so, the names of the countries 
assisting in exploration of oil and the details 
regarding time and potentialities ?

THE MINISTER OF PETROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) (SHRI P. C. SETHI): 
(a) No, interesting structures for possible
oil and gas accumulations have been located 
in kutch region.

(b) Does not arise.

Non-Availability of Drugs in Open Market

892. SHRI BRTJ RAJ SINGH-KOTAH : 
Will the MINISTER OF PETROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) b® pleased to state ;

(a) whether a number of drugs have 
gone underground and are not readily 
available in the open market in the country 
since the prices have been controlled by 
Government; and

(b) if so, the steps taken by government 
to see that every drug required by the 
customer is made readily available at 
controlled rate ?

THE MINISTER OF PETROLEUM 
AND CHEMICALS (PETROLEUM AUR 
RASAYAN MANTRI) (SHRI P. C. SETHI):
(a) Government have no such information.

(b) As a preventive measure, periodical 
reports are called for from the field officers 
of the drug controller's organisation in 
order to assess the availability of drugs to  
consumers at the controlled Prices, whenever 
shortages of any particular formulations are 
reported in specified regions, manufacturers 
are instructed to maintain supplies. Steps 
have also been taken to ensure that regular 
and adequate supplies of raw materials and 
intermediates are available to drugs manufac
turing units for the purpose of sustaining 
production to meet the d<?raamt



US Written Answers JYAISTHA 10, 1893 {SAKA) Firing on Ishapur 114
Rifle Factory Workers (CA) 
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893. SHRI R. R. SINGH DEO : W ill V * ™ * ™  « * »  *  * *
the MINISTER OF EXTERNAL A IF  AIRS T̂vTTTr T̂*TT I
(VIDESH MANTRI) be pleased to state :

(a) whether nuclear armament achieve
ment by the communist China have further 
aggravated tension in this part of the sub
continent; and

(b) if so, the read ion of government in 
this regard ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(V1DESH MANTRALAYA MEN UP-MAN
TRI) (SHRI SURENDRA PAL SINGH): 
(a) and (b). There has been no significant 
development in China’s nuclear posture. 
The impact of China's nuclear capacity 
is constantly under Government’s revciw.
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CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE

FIRING ON WORKERS OF ISHAPUR RU LK 

FACTORY

SHRI S. M. BANERJEE (Kanpur): Sir, I 
call the attention of the Minister of Defence 
(Raksha Mantri) to the following matter 
of urgent public importance and request 
that he may make a statement thereon :

‘The reported firing on the workers 
of Ishapur Rifle Factory on 22.5.71 
resulting in death of some 
employees.’

THE MINISTER OF STATE (DEFENCE 
PRODUCTION) IN THE MINISTRY OF 
DEFENCE (RAKSHA MANTRALAYA 
(RAKSHA UTPA D A N ) MEN RAJYA 
MANTRI) (SHRI VIDYA CHARAN 
SHUKLA) : Mr. Speaker, Sir, on
Saturday, the 22nd May 1971 at about 
7.15 A.M. an industrial cmploxee of 
of the Rifie Factory, Ishapore, Shri Bikramjit 
Banerjee, who was travelling in a public 
bus to the Factory for work was 
dragged out of the bus at an intermediary 
bus stop hy a gang of miscreants and fatally 
stabbed.

Ilis fclkw workers travelling iti 
the same bus brought this tragic news to 
the Factory and the Factory management 
ulso immediately informed the Naopara 
Police Station nearby to investigate into this 
incident.

The news of this outrage rapidly 
spread amongst the workers in the Factory 
and at about 8,30 A.M. hundreds of workers 
entered the OlVice of the Officer-in-Charge
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of the Factory anti demanded to know the 
whereabouts of Shri Banerjee. The OiTicer- 
in-Charge informed them that the Police 
were investigating and he expected to hear 
from tlie Police shortly.

This did not satisfy the workeis 
and tli^y demanded that, the OfTicer-in- 
charge should go with them in a procession 
to the Naopara Police Station. Persistent 
persuasion of the OfTicer-in-Charge against 
this course of action did not succeed. 
Meanwhile, nearly four thousand workers 
had stopped work in the various production 
shops and broke out of the Factory in a 
large procession in a disregard of the regu
lations of security scarch. Miny officers 
of the Factory including the OlTicer-in- 
charge were forced out of their offices to 
join this procession.

At about 10.10 A.M. the procession
ists surrounded the Police Station, became 
unruly, threw brickbats on the Police, and
tried to overrun the Station. Prohibitory 
order under Section 144 Cr. P. C. was al
ready in force in this area and after due
warning lathi-charge was ordered by ihe 
Police to disperse the crowd.

Seven persons were arrested by the 
Police and two bombs were recovered.

Later, at about 11.30 A.M. about 
, 1,000 peisons reassembled and obstructed
. traffic by placing barricades on the Barrack-

pore Trunk Road. The Jocal Police 
authorities rushed in a coivingent of the 
Central Reserve Police Force by way of

■ reinforcement. At this stage the crowd 
started pelting stones/bombs on the CRP 
personnel and the local Police vehicles, 
resulting in injuries to two CRP constables.

: As the situation was telling out of control, 
the officc-in-charge, Naopara Police Station 
ore’ered firing. The CRPF fired thiec rounds, 
which resulted in the dentfi. of one.person 
and injuries to three others. Five more 
persons sustained minor injuries,

On Monday, the 24th M:iy lv7J a 
*buridh’ wos organised in the Barrnckpore.

„ Bstfanagar area str* {chins ovcra distance 
' o f 12 miles, as a result of which hardly any 

ware able tp attend the factories,

In consequence all the four Factories, viz, : 
Rifle Factory Ishapore, Metal and Steel; 
Factory Ishapore, Gun and Shell factory 
Cossipore and the Ordnance Factory, Bum 
Dum, remained idle. Although a large 
number of workers turned up on the 25th 
May, very little work is done. This has 
seriously affectcd production of vital De
fence Stores.

Subsequent to these incidents, the 
officers of the DGOF’s Organisation called 
on the Chief Secretary, West Bengal. As 
a resuit of this discussion, intensive Police 
patrolling had been introduced and addi
tional Police pickets have been posted in 
this area. I have also taken up the matter 
with the Chief Minister and the Chief 
Minister requesting them to stren
gthen the security arrangements in this 
area.

SHRI S. M. BANF.RJEE : This is not 
the only incident where one c*f the 
employees—this lime Shri Bikramjit 
Banerjee—was dragged out of a public bus 
and stabbed to death but there are so many 
incidents where workers of the Rifle 
Factory, Ishapore, and Metal and Steel 
Factory; Ishapore, who are engaged in this 
production of very vital items pertaining 
to defence, as explained by the hon. 
Minister in his statement, were stabbed to 
death. This state of affairs is going on for 
a very long time. As President of the All 
India Dcfcnce Employees' Federation I per
sonally have been taken up the matter 
and have written to the Chicf^Minister and 
Home Minister of West Bengal as also to 
the Union Home Minister and Defence 
Minister in this regard. I have also for
warded the telegrams issued by the various 
unions pertaining to these four ordnance 
factories mentioned by the hon. Minister.

Now, I would like *to know whether 
this particular report that he has received 
is the report of the police authorities of ! 
West Bengal or of some independent 
agency, like some officers of the DQOFV 
organisation or of a Central agency deputed 
to investigate into the whole incident . and 
to sec whether this firing wasneffcssaryand 
whether the employee, who has been kiiled as 
a result of the firing, was an employee who 
had nothing to dowlih -.the;whoJivthtei 
who jperhaps wanted to go hut coukJ asJl :
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I would also like to know from the hon. 
Minister as to what concrete steps were 
taken by the factory authorities that parti
cular area—there are Defence Security Corps 
people; working in the factory for security 
purposes— to safeguard the interests of the 
employees against such antisocial elements 
because, as he has already mentioned in 
his statement, ho was dragged out of a bus 
by gang of miscrcants and fatally stabbed. 
He has not mentioned anything political 
about it ; it cannot be given a political 
colour as such,

1 would also like to know whether, 
since many workers are involved in it and 
there was a strike by nearly 12,000 
employees of Cossipore, Ishapore and Dum 
Dum, he has taken up the matter with the 
Chief Minister of West Bengal and has 
asked him to have a judicial inquiry into 
this so that the guilty persons may be 
•brought to book. It is a sad affair which 
is going on in that particular area which 
is hampering defence production.

1 may mention here that the Rifle 
Factory, Ishapore, is manufacturing the 
most sophisticated arms now and is pro
ducing them very well. This has affected 
production and production is bound to 
be affected more if these employees are 
likely to be killed. Therefore, naturally,
I would like to know whether he has asked 
for a judicial inquiry by the State Govern
ment ; if not whether any senior officer 
will be send either by the Defence Minister 
or by the Minister to investigate into 
whole affair. Due compensation should be 
paid to the families of those who have been 
killed.

SHRI VlDYA CHARAN SHUKLA ; 
We have received the report about this 
incident from a senior officer of the 
Directorate General of Ordnance Factories 
whose headquarters is in Calcutta itself. We 
have also checked up the situation from the 
West Bengal Government because, as the 
hon. House knows, law and order matter 
outside the factory premises rest entirely 
with the West Bengal Government. After 
ascertaining" the facts from them I have 
made this statement here in this House.

' A s  ;fay as th e  d esirab ility  o r  undcsir- 
atrfjiiy, n ecessity  o r  oth erw ise o f  firing

is concerned, (hat had to be decided on 
the spot by the people who were in charge 
of maintaining taw and order in the area. 
As the hon. Member very rightly stated 
the situation in this area for some time past 
has been very unsatisfactory and several 
murders of defence workers, unfortunately 
have taken place there. We have been 
taking up this matter from time to time 
with the West Bengal authorities. Now, as 
I have sta’ed in my main statement, I have 
taken it up at the highest level in the West 
Bengal Government and I hope, they will 
make the necessary arrangements in this 
area surrounding the factory so that the 
life and property of defence workers c m be 
pioperly safeguarded.

As far as the question of security in
side the factory is concerned, there too, we 
are taking additional steps to strengthen our 
security arrangements. Our security arran
gements do exist there. But wo feel that 
we should further strengthen our security 
arrangements inside the factory also.

We hope, as a result of the steps that 
have been taken, the situation will improve 
and the defence stores which are vitally ne
cessary and the production of which has 
suffered as a consequence of these incidents 
will again pick up. I can assure the 
Hou^e that we are seized of the seriousness 
of the matter. Whenever it is necessary for 
any senior officer from here to go and talk 
with the Wo it Bv-ngal Government or it is 
necessary for me to go, wc will definitely 
take necessary steps to see that all possible 
action is taken to prevent recurrence of such 
incidents there.

SHRI S. M. BANERJEE : What about 
the judicial inquiry and the payment of 
compensation 7

SHRI VIDYA CHARAN SHUKLA : 
Generally, whatever steps are necessary to 
prevent recurrence of such things, we take 
up with the West Bengal Government and 
discuss matters with them. As faf as the 
matter of compensation is concerned, we 
are looking into it.

SHRI TRIDIB CHAUDHURt (Barham-
: poro) : JSSir̂ so; tills, .matter is:-<so»»/. 
.corned, Ht Js.'.'•gtjidid.'̂  that th? ; Qovernnysnt
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here ha# awakened to the seriousness of the 
situation there and has taken certain steps 
to prevent recurrcucc of such incidents.

1 am not so much enamoured of judicial 
inquiries so far as West Bengal is concern
ed. You will remember that in pursuance 
of an assurance given by the Government 
here, when the State was under the Presi
dent’s Rule, a judicial inquiry was ordered 
and the judge himself, the ex-judge was 
stabbed. Since then, no judge has como 
forward to heat) any judicial inquiry. So 
before we ask for such a judicial inquiry in 
West Bengal, we should also take steps to 
protect the lives of the judges. Already, 
one High Court judge has been killed in 
Ca’cutta. That is the situation of law and 
order in West Bengal. But we are peclu- 
ded constitutionally to go into that matter 
just now.

What comes to my mind is ihis. Why 
did not the Factory Manager or the officer 
in-charge who was on the spot, when such 
a serious thing happened, immediately get 
into touch with the DGOF or his superior 
officers ? He simply tried to put off the 
workers by saying that they have sent the 
First Hand Information Report to the 
Naopara police station. It comes to my 
mind that he should have immediately got 
into contact with the DGOF and his other 
superior officers in-charge of the Defence 
Depart men t and taken necessary steps to sec 
that the situation did not get out of hand. 
But the situation got out of hand and, 
ultimately, the tragedy occurred and one 
poor defence worker was killed. Why was 
this thing not done by the officcr in-charge 
on the spot. Was there any kind of poli
tical prejudice or any kind of prejudice or 
any bias that preverted him from doing 
that, if  there was no bias, he should taken 
accessary steps. He took the things just as 
a matter of course. After all, when the 
Defence establishments were affectcd and 
the serious .situation developed, why could 
he not use some judgment ami some tael 
before hand ?

SHRI VIDYA CHARAN SHUJCLA ; 
1 stated in my statement that he did act 
immediately as soon as the matter came to 
his notice. Ho immediately got fa touch 
with the law and ordcrauthorittesand I

suppose ho also got in touch with the 
Office of the Director General, Ordnance 
Factories. A senior officer took up the 
matter as I have stated in my main state
ment, with the then Chief Secretary of 
West Bengal about this situation.

SHRI TRID1B CHAUDHURI ; That 
was done lafer. When the thing occurred, 
when the workers in a body went to him, 
he put them off by saying : I have sent 
this to Naopara police station.

SHRI VIDYA CHARAN SHUKLA :
I don’t think his presumption is correct, 
lie  did not want to put off workers ; he 
was anxious and very much concerned with 
the matter and he was very much disturbed. 
He did something to see that remedial ac
tion was taken. Unfortunately the situa
tion developed in such a way that it got 
out of the hands of the workers as well as 
the management,

SHRI JYOTIRMOY BOSU : (Diamond 
Harbour) : On the 18th May, in the De
fence Production unit, the metal and steel 
division by name, Gyanchand Das was 
killed. On 19th May there was a pen- 
down, sit-down strike in protest against 
this. Vikramjit Banerjee was murdered. 
And then what happened ? The CRP 
officer took certain action, The officcr in 
charge of the Naopara police station fired 
at them, criminally lathi-charged. As a 
result 4 persons died and 15 persons are 
there in Barrackpore military hospital 
undergoing treatment. Those who are in
jured includes Deputy General Manager 
and General in charge of security. But 
nothing has been done. I went to ask ooe 
question, from the hon. Defence Minister.

When the United Front Ministry was 
in regime, when an incident took place in 
Cossipore under similar circumstances, the 
Government took very energetic steps and 
made a confrontation, bnt so far, in this 
case, we have heard nothing. The hon. 
Minister, Shri Jagjivan Ram was in Cal
cutta, personally, on the 23rd May, Why 
is it that he observed absolute silence and 
said nothing at all  ̂ That is my qtfestioft 
number one, I want to have a ctear and 
categorical statement from the hot) Minis- 
ter, . Oar hou. Minister; ;w^.: 
difttely afterwards, but why is i t  that he
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observed complete silence ? Also I want to 
know this from the Government. What 
steps are they going to take against those 
butchers who have shot and killed these 
innocent workers and officer in charge in 
Naopera police station. What compen
sation in respect of damages arc you going 
to give to those who have been killed in
discriminately by this unwanted firing ?

THE MINISTER OF DEFENCE (KAR
SH A MANTRI) (SHRI JAGJIWAN RAM) : 
He has gone farther from what happened 
on the previous occa:skm. This was raised 
by the hon. Member Shri Tridib Chaudhuri. 
On that occasion the incident took plucc 
within the factory premises. This time 
what happened was this. This sirose not 
in the factory itself, but outside. Naturally, 
it is entirely a question of the West Bengal 
Government.

He has mentioned something about my 
silence.

Have I to make statement about that ?

SHRI JYOTIRMOY BOSU : You took 
no steps.

SHRI JAGJIWAN RAM : I took 
notice of it.

SHRI JYOTIRMOY BOSU : What
steps did you take ?

SHRI JAGJIWAN RAM : They have 
been enumerated.

SHRI JYOTIRMOY BOSU : Very un
convincing, if you ask me.

SHRI JAGJIWAN RAM : West Bengal 
Government has entirely to deal with the 
question of law and order. For, this took 
place not in the factory precincts but in 
the jurisdiction of the entire police station 
of Naopara ; and that is one police station 
which has been very much disturbed. Law 
and order i$ observed more in breach there 
than in observance...

engaging Naxalitcs and anti-social elements 
and they have been murdering people...

SHRI JAGJIWAN RAM : I have not
made any mention of his party. So, why 
should he be so much disturbed ?

SHRI JYOTIRMOY BOSU : His party 
is doing it. The Congress is making use of 
the official machinery for this purpose.

SHRI JAGJIWAN RAM : Now, it is 
clear where the shoe pinches. I was saying 
that the whole law and order situation in 
that police station was being observed more 
in breach than in observance.

SHRI JYOTIRMOY BOSU : That is 
the creation of hit party^

SHRI JAGJIWAN RAM : 1 wish the 
West Bengal Government takes very stringent 
measures...

SMPvI JYOTIRMOY BOSU : It is his 
Government.

SHRI JAGJIWAN RAM ; It may. be 
my Government or his Government; but he 
cannot think of a Government of his party’ 
because when they came in there will be 
more law and order problems.

SHRI JYOTIRMOY BOSU: Bccausc 
we do not lake to horse-trading as his party 
docs.

SIIRl JAGJIWAN RAM: I hope that the 
West Bengal Government wilt lake measures 
to deal with the elements which are responsi
ble for the breach of law and order in that 
police station, and as has been stated in the 
original answer, the matter has been taken 
up with the Chief Minister and Deputy Chief 
Minister of the West Bengal Government, 
and let us hope that they will take the 
necessary measures to enforce law and order 
in that station.

; ; O T trjy < m fcM O Y  $OSU : His parly SHRI JYOTIRMOY BOSU ;; His reply
■ I t /  They .have', been- is misleadingan4 evasive*
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I t is most unfortunate that tlui Minister 
concerned wha should p ^ n t  l i  i S i  

. present here.

MR. SPEAKER: He has no ho: ice of it.;.

SHRI S. M. BANERJEE: If the
Minister concerned is not h<;re, at least the 
Minister ef Parliamentary Affairs should 
be here...

AN
there.

HON. MEMBER: Ho is sitting

.................

^  (a ram r?) : s r * w

ta r n r  % s r f tq  s r p  $  sF rw s?  

fa * *  

. i r n  %sn*HT 

■ fctfrrg fo  arrT tp ft s g f a r  ^  

w r c ' w r ^  i .

m e f tp f r  irf^apw % ®rm Ir

;*fe«rr «reJTT ?f ^  nf *ftfsr?r ^  15
; p r  w n  srfer w* «fs 500 ?r

^  tflOT *wt *TT l if #«FT,

... :*r§i%3T sfK  % nft w  (

8T ^  % SF^rf, 'js r ts , .fo s fr ,  w

j s t f o  tfh : ^ r t  s*<?r s w  m t  T raft 

%  j  i *ra *r w t *t?# ■

i t  t  < *** ^  *tjtt 1 1  %

* rw r v *  ^  ■*** ^  1 1
|  tfft fs f |K  

^  3ft T O 7 1 T | tfWRSf'* X §

; | |  1 0  t  «t i<t  % erfa? *r^?*r %

I n v f  «P#*nr ft* *r$f M w  arte srq% W  %

; ^  n m m  |  a f a  15 ^ r r c

;; ; ' : | ^ ; 5 #  g?r % f«m  mr «g*tir
; : ^  fo*TT * m  |

8&T$ % ^Foar

;;'',:i t ' ;̂ ^ ; < i r N r '  w m t f t  w i  *r$ ^  

■;:;̂ : ^ r  !« .!& ¥ *  *1 $  ;ifc *W  |  * rk  fsfr

$ s * r % w r  '- i '

'■ JYOTIRMOY BOSU (Diamond ■'
* t r ) : I  hadgivefta notice on the

SHRI S. M. BANERJEE ; At least he 
should take note of it. After all, we have 
given notice, and wo have sent a memoran- 
diim to the Prime Minister, and somebody 
at least should take note of it.

MR. SPEAKER : May I tell the hon. 
Member...

SHRI S. M. BANERJEE : You are kind 
to us, sir, but the same kindness should be 
shown to us by the Ministers also.

MR. SPEAKER : 

<r^r « # t r tf h r 'f c * T t  »
H i  s r tf  %

Does he expect the Minister also to be 
aware of this?

SHRI S. M. BANERJEE : The Minister 
is not more important than you, Sir...

MR. SPEAKER .- The Minister df 
Parliamenfary Affairs is here and be will 
convey U to the Minister concerned.

1 2  »  i»rs;

■ t: ■■ RE ;■ BANGLAD^HREt?UG^2S 

^ey.liave
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SHRI JYOTIRMOY 
want to support that. 

BOSU : I just have done so. I understand the M inister 
has gone to Geneva, but his deputy could 
h ave come before Parl ia men t an d made the 

SHRI S. M. BANERJEE (Kanpur) : We 
also want to ra ise that matter. 

SHRI JYOTIRMOY BOSU : I have 
received a very d isturbing telegram from a 
gentleman by name Shri S. K . Acburya, who 
was Advocate-Genera! in Calcutla that in 
certain refugee reception camps in Megha!aya, 
and Assam, and especially in Meghalaya at 
the places Bagmara and Rangra, the evacuees 
are not allowed to come into India, and 
they are being restric ted there, causing 
serious difficulty and hard;hip to those who 
have tried to come. Amongst the Jot who 
want ed to come in but who have been 
prevented from coming are freed ,Jm figh• crs 
and former M inisters of tile East l'ak is tan 
Government. Dces this not do d iscre dit to 
the Government and bring mud on our face ? 
Government should immedi::t cly issue a 
di rective to the officials at the border not 
to stop these evacuees f rom coming into 
the country. 

ll;!t a.Te~ f~Qn:r <=n~q<.n (•:rf<;;<r-r ) : 
~"11~ +ri2:1~<:r, ir IJ'fi >r1:n~~1 ;;;:r ~cr1<1 
B"oT"fT '<!T~0T ~ I 9}1qt~ >i'1T l>;(t ~ifl~\1f;-( 

if t!;'!i J.T~ 9-iT•tfii·~ ?!i!I'T 'fi~ nHT{T 'llfu 
~ orr~ it er)q.<Z~r 'fiT f'fi \il1 :rn (fr ~~:f 3!;fT 

~ ~ ;a;:~ ~l'li f q-.: "l~T <:~ T \ili<FTT o,fi;91 

~TilT ij- f<r'fir;-;r OF<:: mrrr <f';J:q if "<'2fT 

iifP-itTT I 

MR . SPEAKER : It is not a ques tion 
of propriety. It is not a q uest ion of policy 
either. 

SHRI TRIDlB CHAUDHURY (Bcrham-
pore): It is a question of policy. Gover;1 ment 
announced the policy that they arc no: going 
to move the refugees from the border 2rcas 
in spite of all difficulties becat:sc they do 
not want to create the impress ion tha t these 
refugees are being received for rehabilitation 
purposes; they are being rece ived here only 
on humanitar ian conside ra tions. New if 50,000 
refugees a re suddenly shifted to Ivbna , it 
means. a change in poi icy has taken place, 
and ifthe Mini'ster could not mul:e a state-
ment here his deputy is here and he could 

a nnouncement. 

~r ~e-~ fa.~n:r <nmrtlfr : il;fc<:rfff 
rr~r~<:r, arrcr 'liT \t~ ~<'::"~' 911 +r<:rr~r~r 't>r 
<:ff!'T tf•<: 'lT ~ I 3FT~ ~<::q;n: 'liT <rtf<:r ?f 
<rhcr'i.'frr ~Ten ~ a-t CTQ' u~;:r ~ ~FT~ rr@ 
>;:rJrrr '<nf~q; 1 fl· -:x~- ~rcr ~ rrq:l \il'Frr 
=t:rr~m ~fclirr 3fif<: 9;'1CTT~ 'l':;rm<r q;) 
qr<:~lf~P:rT q;'f ficHT ~ a-) <1~'1 i:f an 'li~ 

'l(<J cr:) 'Ol . 'll:!fT Cfif GTT ~if. aT ~"f, ~~ ~ 

f0!:!; ·~m CfiF-I:fi~~ ~m~ q;'f <wr GT'li"~cr ~r 

31"h ~ff( , f-.::~fuf-;;2::rrrr CfiT rrm~r ~<HT 

Gf~T ~ f:p ~IJ ~ fl'?q: ~'-!) 81'-'?lT f'l'ff;p;:c:<:: 
=t:r1 f\fCJ;, f+:rfil~c:·; ;;rt q:; ~:ror<: ~;s h~f.:rf;:>;i':qrrr 

<:r~ <Jr~ ~Jri!T 3ltrrf'r f;;p:i=f~rf~<:rr 'liT crr ~rr 
,-r~l OF<:: ~q;a- 1 

MR . SPEAKER : I saw Shri Khadilkar 
on TV. He is no t here now. 

S!TRI ATAL BilrARI VAJPAYEE: 
But Govemment is here. 

MR. SPEAKER : If members want 
information, I can ask the Minister: 

THE MlNISTER OF PARLIAMENTARY 
AFFAIRS, AND St--HPPING AND TRANS-
PORT (SANSADlYA KARYA TATHA 

, NAUWAHAN AUR PARlWAHAN 
MANTRI) (S HRI RAJ BAHADUR) : 
JV,- :ty I >ay with )Ou r pe rm ission 
that the Gover nment do recog nise that 
ifany change in policy is contemplated , 
we must I irst come to the house to announce 
it while the hou :;e is in sess ion. This is a 
sort o f border line ca,e. Tl~c camps a re 
ovcrrull, the inf:ux is continuing. 

SJ-IRT ATAL B!HARL VAJPAYEE : He 
is going into the mer i ts. 

SHR I Rl.J BAHADUR : No. W hen 
the camps arc ful l and the refugee influx 
shows no sign of stopping or abating 
we must make some a rrangements for them, 
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It is a borderline case. It was an admi
nistrative matter when action was taken to 
accommodate these refugees elsewhere. But 
we take not© of the feelings of ihe house,

SHRI SHYAMNANDAN MISIJRA : 
(BEGUSAkAI) : That means the basic 
policy remains.

SHRI RAJ BAHADUR ; Of coursc. 
We have to make some on the spot arrange
ments. We cannot leave the refugees 
unaccommodated on the road. We have to 
shelter them somewhere else,

SHRI SEZHIYAN (KUMBAKONAM) : 
He could have as well come to the house 
and said it here instead of going to the Press.

SHRI ATAL B1HAR1 
You give us your ruling.

VAJPAYEE:

M r . SPEAKER : Instead of meeting 
the press, something should have been 
jfteatiOned here. 1  have not given my ruling 
i s  such. But I would advise Ministers that 
fh e n  Parliament is sitting, decisions on

■ •these major questions should first be 
Enounced here.

i; SHRI N. K. SHARMA (Dausa) : It is 
ft sort of obiter dictum.

MR. SPEAKER: If they come and 
speak here, it becomes automatically a 
‘press conference’. That is what all of us 
4 osometimcs,

^  SHRl R. V BADE (Khargone):
2 belong to Madhya Pradesh where the 
lia n a  camp is situated in Dandalcaranya. 
itkfs policy with regard to the refugees was 
to keep them near the border.

Is it not a quest ion of policy?

Chief Minister of Bihar; He has accused 
the i*rime Minister of activity 
Government, and also that her Private 
Secretary Mr. Kapur is employing ques
tionable methods there to purchase the 
loyalty of the Assembly Members. It is 
a very serious allegation.

m m  ^

^  ssrrrer %

|  *rr ?r$r ?

: *T$r |  i

arzey : S f  w r f ,
'3»T ®pt sffa ^ffT |  ?

5 T T ^  f  afa;' If 

1 1  q fa  f<?sr & re?rr *r gq  |  tit*  
*r?3r? mx ...

SHRI RAJ BAHADUR : May I say 
that he is not a Central Government 
employee?

SHRI SHYAMNANDAN MISHRA : 
We have got a federal get-up, and when a 
serious allegation is made by the chief 
Minister of a state, it cannot be brushed 
aside,

12. 30 his.

PAPERS LAID ON THE TABLE 

N avy (pension) second  amendment

REGULATION, ETC.

' '. THE MINISTER \ QF ■ .
(RAKSHA MANTRI) (SHRI JAGJIWAN 
RAM): 1 beg to lay on the table a eoftr OMftu- 
of the following notffications (Hia^ *nd 

. English versions) under section 
NaVy Act, 1957;—-

(I) The Navy (Pension) Second Amend*.



w m m
JYAI^HA, 10,

November, 1970, [Placed 
See No. LT-257/71.]

7/1

(2) The Navy (Pension) Third (Amend
ment) Regulations, 1970, published 
in Notification No. S. R. O. 461 in 
Gazette of India dated the 28th 
November, 1970. [Placed in library. 
See No, LT-257/71.]

(3) The Navy (Discipline and Mis
cellaneous Provisions) First Amend
ment Regulations, 1971, published 
in Notification No. S. R. O. 65 in 
Gazette of India dated the 30;h 
January, 1971. [Placed in library. 
See No. Lr-254/71]

SHRI SEZHIYAN (Kumbakonam) : 
The papers were published in the Gazette of 
India in November, 1970 and after that there 
have been two sessions. Why should there 
be so much delay in laying them?

SHRI JAGJIWAN RAM : I shall look 
into it.

NOTIFICATIONS UNDER DELHI 
DEVELOPMENT ACT.

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(NIRMAN AUR AWAS MANTRALAYA 
MEN RAJYA MANTRI) (SHRI I. K. 
GU JRAL): I beg to lay on the Table >

(1) A copy each of the .following 
Notifications (Hindi and English 
Versions) under section 58 of the 
Pelhi Development Act, 1957

(i) The Delhi Development 
Authority (Management and 
Disposal o f Housing Estates) 
Regulations, 1968V published 
in N o ta t io n  No. S. 1457 
in Gazette o flpd ia  dated the 

.■■■ 27th April, 1?G8.

0i) The D^Bii i^vetopment 
Authority (Management and

IteSiiliUioftSi:

f f i f f i v i r " " ..........."

No. S. O. 1755 in Gazette of 
India dated the 10ih May* 
1969,

(iii) A copy (Hindi and English 
versions) of the Delhi Deve-'": 
lopmcnt Authority Resolution 

: No. 299 dated 24.12.1970 
regarding omission of regu
lation No. 59 of the Delhi 
Development Authority, 
(Management and Disposal 
of Housing Estates) Regu
lations, 1968.

(2) A statement (Hindi and English •
versions) showing reasons for 
delay in laying the above docu
ments. [Placed in Library. See 
No. LT-258/7J.]

SHRI JYOTIRMOY BOSU (Diamond 
Harbour) : I want to raise a point about 
delay.

MR. SPEAKER : Did you give notice ?

SHRI JYOTIRMOY BOSU : Notice is 
not necessary. I will give in future, plenty 
of it.

MR, SPEAKER : Why do you want to 
raise it on every item ?

SHRI JYOTIRMOY BOSU : We m  
the checks and balances to see that the 
Government is kept on its toes,

SHRI I, K. GUJRAL : My hon, friend 
has not read the Order Paper. I have laid 
aJ so a statement showing reasons for delay 
in laying the papers.

SHRI JYOTIRMOY BOSU 
convincing. ,

it is not

Annual Reports of
■■ REACH WORKSHOPS LTD.*
; A ^ im 'B i f A J R A r ^ R I ^

■sLT0 i | : : i l A W ^

■: T H E M IN J ^ B It^ f  STATE 
KiiNl)



MATJTRI) (SHRI VIDYA CHARAN SHO- -
KX-i^U beg to tfiy on the Table a copy each BILL

AS PASSED B Y RAJYA SABHA

of the following IReports (Hindi and English 
versions) under sub-section (1) of section 
619A of the Companies Act, 1956

(1) Annual Report of the Garden 
Rcacb Workshops Limited, 
Calcutta for the year 1969-70 along 
with the Audited Accounts and 
the comments of the Comptroller 
and Auditor G enm l thereoa. 
[Placed In Library. See No. 
LT-256/71.]

(2) Annual Report of the Bharat
, Earth Movers Limited, Bangalore,
\  for the year 1969-70 along with the

Audited Accounts and the com* 
ments of ihc Comptroller and 
Auditor General thereon. [Placed 

V  . inUbraty. See  No. LT-255/7I.J

NOTIFICATION UN|>ER PASSPORTS ACT.

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(VSDESH MANTRALAYA MEN UP- 
MANTRI) (SHRI SURENDRA PAL 
SINGH): I beg to lay on the Table a copy of 
Notification No. G.S.R. 393 (Hindi and 
English Versions) published in Gazette of 
Inaja dated the 17th March, 1971 under 
subsection (3) of section 24 of the Pxss- 
poitt Act, 1967. £Placed in Lib retry. See

t t . f l  hrs.

■ ■ FROM RAJYA SABHA

'"V Sir,' I have to report
tb o ! following message received from the 
S e c ta ry  of Rajya Sabha

& “ In accordance with the provisions
■ ; o f fufe H L o H

dure and Conduct of Business la 
the Rajya Sabha. I an* directed to 
enclpse a oopy ctf the Indian 
Telegraph (Amendment) Bill, 1971

l»» been^'^paased^fe the 
Rajya Sabha at its fitting held W v

SECRETARY ; Sir, I lay on the Table 
of the House the Indian Telegraph (Amend
ment) Bill, 1971, as passed by Rajya Sabha.

ELECTION TO COMMITTEE

CENTRAL ADVISORY COMMITTEE 
FOR THE NATIONAL CADET CORPS.

THE MINISTER OF DEFENCE 
(RAKSHA MANTRI) (SHRI JAGJ1VAN 
R A M ): I beg to move :

“ That in pursuance of sub-section 
(1) of section 12 of the National 
Cadet Corps Act 1948, the 
members of this House do proceed 
to elect, in such manner as the 
Speaker may direct, two members 
from among themselves to serve as 
members of the Central Advisory 
Committee for the National Cadet 
Corps for a term of one year, 
subjcct to the other provisions of 
the said Act and the Rules made . 
thereunder.”

MR. SPEAKER : The question is : ;

“ That in pursuance of sub-section 
(1) of section 12 of the National 
Cadet Corps Act 1948, the 
members of this House da  proceed 
to elect, in such manner as the 

., ■ Speaker may d ioct, two member* ■' 
, ' ■: from araongthepselves 'to. serve as ;

’ ' m embas of the CetktraJ. Advisory ;■

■. . CQrjsis for a
subject to  the other provisions o f  
the said Act and the Rules ttiad^
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■i ^ W a y * ; ) ^
DISCUSSION (Contd.)

MR. SPEAKER : The House wilt now 
take up further discussion on tho Railway 
Budg;t.

AN HON. MEMBER : How much time 
remains ?

MR SPEAKER : Don’t worry. W«
have still got four hours and SO minutes.

I f  you do not want it, we can finish it 
today.

SHRI S. M. BANERJEE : (Kanpur) : 
The Minister will reply tomorrow ?

MR. SPEAKER : If you want to take 
the whole time, naturally it will have to be 
so. Now, Shri P. M. Mehta.

SHRI P. M. MEHTA (Bhavnagar) : 
Mr. Speaker, Sir, I do not want to take 
much time, and therefore, I shall confine 
myself to only one point now. This is 
regarding the non~supply of wagons for the 
transport of coal. This is creating a very 
serious situation especially in Bhavnagar, in 
my constituency in Gujarat State. There are 
two textile mill units there, and these mills, 
—The New Jehangir Vakail Mills and the 
Mahaiakshmi Mills— are facing acute shor
tage of coal, and it is very likely that they 
want to dose down their working. The 
New Jehangir Vakail Mills is closing down 
from the 4th June, owing to the non-supply 
of oval. This is the telegram I received 
from them yesterday, Sunday. With your 
permission, t  woutd tike to read it. It

AS' ■ per 'V«eii)«ratft'' ■ telegram 
sddtessedtoShri Hanumahthaiyaa*

: vw..;hay$-'

. ' ■  monthly 
aWotaient Miirty fevcn wagonsin 

:: i. Wagons’,
1 '^ |y  >

M V enw ^^renm im ngdcspatched

' Western Railway also: not supply
ing from dump. Requeist «a|t«t pp 
matter with proper authorities arid 
arrange immediately supplies from 
any sources. O th e fw ^  mill 
nitely closing fourth June rendering' ‘ 
all workers unemployed. Kffgardr 
ing earlier reply to you by
Chairman Railway Buiard. we a re  ’ 
writing you separately as they have 
avoided giving you proper expiana*  ̂
tion. Thanks. ,

New Jehangir Vakail ,Mills.’*

Sir, If the coal wagons do not reach - 
Uhavnagar in time, 2,500 waiters hi
the New Jehangir Vakail Mills will btt 
rendered unemployed. This will adversely 
affected nearly 15,000 persons in Bhava* - 
nagar and it will also adversely affected the . 
general economy of the district and the 
state. Therefore, I would request thie: hon. , . 
Minister to kindly take up this matter to* 
day and issue an order to the concerned 
authorities so that the workers may not be' 
rendered unemployed and the mills may get 
the coal in proper time.

With these words, I conclude mj* 
speech.

DR. V. K. R. VARADARAJA RAG ’ 
(Bcllary): Sir, I. do not propose to say. . 
anything about the problems regarding my 
constituency, But I would like to speak as 
an economist, if  I may; and take. the wholc f 
subject of railways in the context o fp lan *  
ning India’s economic development.; 1

■ I 'find ' that therto has .b een :-a ftf l^ ;* ;' 
downward, twrnd in tS*'- rove*tme>nt in 
railways which has begun after the'end^of . 
the third Plan. -Darias' 
the investment was Rs. 
secdndPiatt, it > m A * . 
the third ''Piatt,. was • R*,1,68S em mt; 
Now, :■ the investment proposed ■'&&&&%

". fourth Plan was St$. Iv525 
r ■ o t h e r d a y iw a s h ^

Railway Minister> that
*  further cut ; b y l f o  ;^0v - fj*#;
■ M sult'■ tftat tlw . ; in v e * t « * ^ f o ^

against
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of wages and construction material one can 
see that practically there has been a very, 
very sharp decline in the investment on the 
railways.

This dccline is also linked up with the 
question of traffic estimates, i find that the 
fourth Plan document has given a broad 
estimate of 280 to 290 millions of origina
ting traffic in 1973-74. I could not, there
fore, understand how the Railway Minister 
in his speech referred to the Railway 
Board’s projections as being 265 million 
tonnes. As a matter of fact, when the 
Planning Commission made their projections 
they made it on the basis of the increased 
targets of industrial development, port 
development, etc. and they drew up a figure 
of 280 to 290 millions tonnes. The Railway 
Board estimated 265 million tonnes. I 
want to know how the Planning Commission 
went above the estimate of the Railway 
Board. Now, the Minister in his speech— 
1  hope he is as unhappy as I am about it— 
says that the freight target has been further 
reduced to 241 million tonnes. 1 do not 
know the relation of this estimate of 241 
million tonnes to the enormous economic 
development we expect in the fourth plan. 
We are going to have a big break-through 
and the Finance Minister has given a very 
optimistic picture. We have come back 
with a huge majority. The country expects 
a Jot. Port traffic is going to increase from 
55 to 77 million tonnes. There are going 
to be more steel plants and more of indus- 
trial development. Agricultural production 
i s '  going to increase at the rate of 5 per 
cent. Export production is going to 
increase at the rate of 7 per cent per year. 
HOw do these various targets of our plan 
fit in with this drastic reduction that the 
Minister announced in the traffic projections 
and plan outlay namely, a cut of Rs. 250 
croros ? I hope I will not be called un
equitable, but 1  wonder if this cut has 
anything do with another Rs. 250 crores 
which Government wants fore some other 
thing, for which, they do not want to get 
extra money and therefore, they have 
«pl»og upon the railways and taken away 
Rfc 250 crores. I am not saying it is *>» 
but I am just wondering whether it is a 
jm u b k  explanation. I hope when the 
Railway Minister replies he would explain

to the House the logic of the freight esti
mate, the logic of the plan outlay and the 
relation of the investment of various targets 
set out in the plan of economic develop
ment.

The second topic I would like to take 
up is the financial position of the railways. 
I want to draw the attention of the House 
to the steady deterioration which is taking 
place in the proportion of working expenses 
to gross traffic receipts. From an all-time 
low of 74.4 per cent in 1963-64, the propor
tion of working expenses to gross traffic 
receipts has now reachcd 84.8 per cent. 
Not only that. Since 1965, the net surplus, 
i.e. the net revenue minus the dividend 
which the railways have to pay to general 
revenues, has been falling steadily. The 
net surplus has not been a net surplus but 
a deficit though the Railway Minister calls 
it a net surplus and then puts a minus mark. 
1 do not blame him for that because that 
is the tradition of the Railway Minister. 
The net surplus has become a net a deficit, 
beginning from 1965-66 when it was Rs. 18.3 
crores. After 1965-66 there was no real 
net surplus and the deficit during the 
current year is Rs. 33.1 crores. This is 
something to which the House has to pay 
serious attention and 1  shall presently make 
a suggestion about it.

A major reason for this fall has been 
the big rise in the ratio of working expanse, 
There is one thing to which I would 
like to draw attention because 1 did spend 
some time on it. Now 1 have more time 
at my disposal, I have gone through all 
the explanatory memorandum and all the 
notes. 1 find that this figure of 84.8 per 
cent, which is the overall average, really 
conceals a big differences in the position of 
the working expenses ratio in the different 
railway systems. I find, for example, that 
there are four railways in this country, namely 
Eastern, North Eastern, North East Frontier 
and Southern Railways— I have got all the 
figures but I do not have the time to give 
them— these four railways together account 
for a total capital at charge of nearly one- 
third of the total railway cap ital; they 
account for more than Rs. 1,034 crores, 
On these four railways the ratio pf working 
expenses to traffic receipts is 100 per cent. 
It is highly important that th i Railway
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Minister should ask the Railway 
Board and he should ask his railway 
officials to give to this House a proper ex
planation ; it is no good palming out over
all figures and putting these figures in the 
explanatory memorandum. This House 
would be very much interested to know 
from the Railway Minister, either during the 
course of the reply or at a later stage, what 
are the reasons for this difference in the 
ratio of working expenses. 1 find, for 
example, that in the Western Railway the 
percentage is 77.8, in South Eastern 70.9 
while in the case of North East Frontier 
Railway it is 140.8 per cent. It seems to 
me that it is very important that this matter 
should be gone into in detail and explained.

From this increase in the working 
expenses we can obviously see the unecono
mic character of the railway loans in 
financial terms. It is my feeling that the 
burden of the 1965 Railway Convention is 
hanging at the back of the Railway Ministry 
like the Old Man of the Sea. Now the Rail
way Ministry is not able to get rid of it. 
When this Convention started the railways 
were in a good position and so the Convention 
said: 5.5 per cent of the capital at charge at 
the end of 1964 and 6 per cent on further 
additions to the railway capital should be 
fixed as divided that must be paid by the 
Indian Railways as contribution to the 
general revenues. That was on the assump
tion that the railways would keep on 
making surplus. In fact, the House would 
be interested to know that the railways have 
not been getting enough revenue to meet 
this dividend and government have to lend 
money to the railways, Rs, 80 crores during 
the last three years, in order to get the divi
dend. What kind of accounting or financial 
procedure this is, I fail to understand. 
Government have already lent railways 
Rs, 63.2 crores for the development fund. 
It seem s to me that the railways obviously 
need for a fresh look and a downward 
revision is impcra' ive in regard to the obli
gation laid on the railways for contribution 
to the general ro'eiues.

We must -also remember that in no 
country in the world is the railways making 
Trefits. The time has gone when the rail
ways Mere regarded as a profit-making 
industry. Now railways are an essential 

instrument: and tool ef econo* 
W  devetoptneiit of th«

steei industry, the development of coal, 
the development of our exports, the 
tremendous increase in bulk trade, 
the container traffic, all these require 
that the railways should be used as an 
instrument of economic development and 
not treated as a money earning agency. I 
am sorry for the Railway Minister ; X do 
not blame him for the kind of rise in 
freights that he has come before the House 
with. We have already seen in this morning’s 
papers that the Chairman of the Hindustan 
Steel company has said that on account of 
the rise in freight he is going to raise the 
price of steel. There is going to be a ri*e 
in prices.

Railways freight is not the best way of 
bringing about an increase tn revenue. We 
want our exports to go up ; we want our 
prices to remain at least stable if hot go 
down and we want to economic development. 
It seems to me, therefore, that this whole 
subject needs to be gone into thoroughly 
and I would like to suggest for the consi
deration of the Railway minister and this 
House that the time has come when we 
should have a parliamentary committee to 
go into the subject of Indian Railways in 
their entirely—what is the rolo of Indian 
Railways in economic development, what 
should be their investment, what should be 
their contribution to the revenues, what is 
their relationship to all the other Flan 
targets. A proper railway policy; not an 
isolated commercial venture policy but a 
proper railway policy, from the point of 
view of economic development needs to be 
enunciated and I would beg of tli is House 
to consider this suggestion for a parliament 
tary committee to be appointed to go into 
this whole subject and make its report to 
this House.

One last word and I have done. I  
would like to commend, if I may, the 
programme which the Railway Minister has 
placed before the House for instant employ
ment. I do not know if he used that phrase 
when he made his speech, but when 1  read 
his speech the headline was “ Instant 
Employment.” 1 was immediately reminded 
of instant coffee, instant tea, instant itttis 
instant dosais. I  think now these atts file 
days of instant solutions and the Railway 
Minister has given a solution for iattaat 
employment. But I must say, his solution 
iiet good solution.
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We all know—I knew as Minister 
of Transport—what tremendous obstacle 
level crossings from in road transport and 
how they send up the cost of road transport 
and goods, apart from expenses and all 
that. Therefore, if 41,000 level crossing are 
taken up for over— or under-bridges, accord
ing to his estimate of 400 persons including 
engineers who will be employed for each 
level crossing for six to nine months—let us 
take the conservative figure of six months— 
that will give employment to 8.2 million 
persons. If you have a programme spread 
over a period of eight years for doing all 
these level crossings, you will be able to 
provide employment to 1 million people 
every year and this employment will be 
spread all over the country. Every district 
and every taluka has got level crossings. It 
gives employment both to the educated and 
to the uneducated people. I would like, 
therefore, very strongly to commend to the 
Finance Minister and to the Prime Minister, 
who have provided Rs. 75 crores in this

■ year’s Budget for employment and are 
proposing to provide Rs. 75 crores each 
year for employment programmes, that this 
is a very practical, economic and productive 
method of getting value for the money 
spent and, at the same time, of creating 
employment. I hope, therefore, that the 
instant solution suggested by the Railway 
Minister will be accepted by his colleagues, 
if not instantly, at least before this Budget 
is finally passed.

SHRI K. RAMAKRISHNA REDDY 
"(Nalgonda) : Mr. Speaker, Sir, I represent
Nalgonda parliamentary constituency in 

, Telnngana region of Andhra Pradesh. 
Nalgonda is a very backward district. 
There are no adequate industrial cpmmuni* 
cation facilities. Even to the district head
quarters there is no Railway connection 
except only in one Bhongir taluka. For the 

. past 50 years we have been asking for a 
.■'railway line at least to connect with the 
, district headquarters. At last in the year 
■1968, the Railway Board ordered survey 
from Nadikude to Secunderabad* which

Government have not taken any action in 
this regard. There are no technical hurdles 
in this line. I request the hon. Railway 
Minister to pay his attention to it and see 
that this line is sanctioned. It is the cheapest 
line. It covers 150 kilometres and 
costs only Rs. 12 J crores. The return wilt 
be 12.42 per cent.

Not only this, by this mighty Nagarjuna- 
sagar Project after completion, more than 
36 lakh acres of land will be irrigated. The 
potentiality in this area will be increased 
and more than 12 lakh tonnes of foodgrains 
and 50,000 tonnes of sugar will be available 
annually. If you calculate the approximate 
value of all this, it will be more than 
Rs. 100 crores. For getting the markets for 
all these foodgrains and sugar, it is but 
necessary that the above mentioned railway 
line should be opened.

As mentioned above, in Nalgonda 
district except in Bhongir taluk, there is no 
railway link. Near Bhongir there is a 
Raigi Railway station which is near to the 
Yadgir temple which is considered the 
second famous temple in the southern area. 
Thousands of pilgrims will be going there. 
At first, the railway gate was on the Kazipet 
side. It was then changed towards 
Secunderabad side. On road to Yadgir 
temple there is a tank which is on a high 
level. The adjacent lands are on the other 
side which are on lower level. The farmers 
are not in a position to manure the fields, 
it is but necessary that the old gate should 
be re-opened so that the problem of the 
village people there is solved,

Hyderabad and Secunderabad are twin 
cities covering 100 square miles. There is 
a broad-guage line, Nampali to Secundera
bad and metre-guage line from Fallaknuma 
to Secunderabad. This area needs more 
suburban circuit trains to fulfil the needs of 
the people of the twin cities of Hyderabad 
and Secunderabad. This is also a big city 
like Bombay, Madras. I hope the hon. 
Minister will do the needful in this 
connection.

connects Nagarjunasagar Project and Nal
gonda District headquarters. The !&uthern In Hyderabad city, the Santpagar is an

jt#llway authorities have surveyed and they industrial area. Then? is 'imt/
ihay^ Wt*t the report in Sepienaber 1970. In the iUUway gat$ .dui&t-P w liicb ,fo r
spite of it the . Railway Boajd . or t h e f l a B C M i i a o f t l i b i r
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.there. U n le s s  and until an overbridge is 
built in the Santnagar industrial area, there 
will be hardship to the people of that area, 
I would request the hon. Minister to pay 
attention (o this also.

Nizamabad and Ramagundani are the 
industrial areas. Nizamabad is the district 
headquarter and very large quantities of sugar 
are produced there and in Ramagundani, there 
is a thermal station and an important ccntre 
for coal production. These arc both indus
trial areas. There is no rail link available 
between these two places. There should be 
a rail link to connect these two 
places so that the distance between these 
two is shortened.

Moreover, when the Nizam’s Railways 
merged with the Indian Union Railways, 
there was a surplus fund of Rs. 6 crorcs 
at the disposal of the Nizam’s Railways. 
An assurance was given that this surplus 
money available would be utilised for the 
purpose of new lines in that area only.
I am now suggesting to the hon. Railway 
Minister that they can utilise this fund also 
in addition to other funds for opening of 
the new lines in this area. This will 
facilitate the Railway authorities in starting 
the works at the earliest. The whole of 
Telengana is backward area. So, an 
immediate attention is needed there.

Lastly, there is the Dakshin Express 
which runs between Delhi and Hyderabad.
It is said that it is exclusively for Hydera* 
bad, but it is not so. It is a link railway 
line for the southern area. The bogey of 
Madras will be linked at Kazipet. I request 
that it should be electrified.

With these words, I hope, the hrn. 
Railway Minister will pay special attention 
to the suggestions (hat I have made.

13 hrs.

MR. SPEAKER : The Congress benchcs 
hav« got a li*t of 50 members. May I know 
how much time the hon. Minister would 
Mice to take ?

THE MINISTER OF RAILWAYS (RAIL 
• ■ HANUMANTHAIYA) : 

Hon. Mcmbets hav* made several suggcs- '

MR. SPEAKER : Only 2 hour more, 
and the fist given by the Minister of Parlia
mentary Affairs is rather unusual—it con
tains 50 Members from Congress benches. 
They have to be accomodated in 2 hours. 
They can only get 2 or 3 minutes each.

SHRI H ANUMANTHAIYA ; I may 
submit to the House that I am not merely 
Minister for my parly but I have to take into 
confidence all the Members of the House 
and reply to the points that they have made.

MR. SPEAKER : You can take the
whole time and make my work easier I 
Mr. G. M. Stephen. You may just start 
and continue after lunch.

SHRI C. M. STEPHEN (Muvattu- 
puzha): Mr, Speaker, Sir.......

MR. SPEAKER : I am very sorry you 
will have only 5 minutes. You may conti
nue after lunch. Don’t go for lunch ; try 
to think of each and every thing. So, we 
adjourn for lunch to reassemble at 2 P.M.

13.03 hrs.

The Lok Sab ha adjourned for Lunch 
til! Fourteen o f the Clock.

The Lok Sabha re-assembled at 
Four Minutes Past Fourteen 

o f the Clock.

[Mr . D eputy-Speaker in the Chair]

RAILWAY BUDGET, 1971-72—GENERAL 
DISCUSSION -Contd.

Mr. DEPUTY-SPEAKER : Shri C, M.
Stephen may now continue his speech.

SHRI C. M, STEPHEN : I am not to 
continue, but 1 am just beginning my 
speech.

We have got a deficit budget before us. 
Deficit budget have become so much the 
order of the day that nobody will be 
surprised by the deficit character of a  
budget,;B ut as far as this budget is . 
concerned, f,"«m.■ -really_■,jtwirp l̂sea oyer Ufc
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deficit, character or it, not because of the 
bigness of the deficit but because of the very 
smallness of the deficit.

The question that arises before my mind 
is this. For a huge venture like the Indian 
railways with a capital investment of about 
Rs. 4000 crores and with a turnover of over 
Rs. 1000 crores per year, was it really im
possible for the railways to present before 
us a budget which was balanced ? Was it 
really impossible for the Railway Minister 
to cover this small deficit of Rs. 6 crores ? 
When the interim budget was placed before 
us, there was a deficit of Rs. 33 crores or 
so. To my mind, sufficient has happened 
in the country to warrant an optimistic 
forecast and put forth an estimate of income 
which was higher than the interim estimate 
by certainly more than Rs. 33 crores. This 
Rs. 33 crores has been attempted to covered 
by some increase in faws and freight, but 
even then Rs. 6 crores have been left un
covered.

The question is : is this deficit budget
a matter of inevitability or a matter of 
railway budgetary policy ? I refuse to 
believe the former. It is not like the 
general budget where you raise taxes and 
there is a limit. But for the railways, with 
nine zones, it would not have been im
possible to raise their estimate of income 
by, say, acrore of rupees per 7.one. For each 
of the zones, it would certainly have been 
possible to do that.

The Minister has told us that after the 
interim budget was presented, ho had dis
cussions with the General Managers. 1 do 
not know whether he discussed this question 
with them, was this dealt with only by 
the budgetary wins of the Railway Board 
or did it really figure in the discussions with 
the General Managers. Was it indicated to 

.the GMs that their promised income could 
be raised by one or two crores. It could 
have been done, it should have been done.

I say this deficit is an absolutely un
necessary exercise in arithmetic. The

having to bear the social burden, the burden 
of the staff expenditure, increase in salaries, 
the enhancement of working expenses and 
all that. All this is absolutely unnecessary 
and unavailing to dwell on because these 
buidens are inevitable ; the railways will 
certainly have to carry these burdens. It 
will be a far cry for the railways to expect 
that they can cut down the expense with 
regard to staiT salary. The handbook given 
to us shows that the staff expenses on the 
Indian railways is lower than the staff 
expenses which form part of the overall 
working expenses of other railways. There
fore, this wail is unavailing, and will not 
take us anywhere.

May I put another aspect before the 
Minister ? In the explanatory note is given 
a comparative table which shows that during 
1950*51 the investment was Rs. 827 crores 
and the gross receipts Rs. 263 crores; in 
1971-72 the corresponding figures are 
Rs. 3,472 crores and Rs. 1,044 crores. 
Here one picture emerges. The percentage 
of gross income to capital at charge is in 
1950*51 is 32 ; today it works out to 30 
only. 1 am not concerned about the net 
income ; 1 am concerned about the gross 
income. In 1960-61 the percentage was 
34. If the same percentage that is, 32, 
could be maintained in 1970-71, the income 
has got to be Rs. 1,111 crores. It is not a 
fur cry ; it should have been possible to 
bring the figure up to what I have indicated.

If the figures are worked out, the comp
laint about working expenses is absolutely 
unavailing, In 1950-51, It was .79 9? per 
cent. Today they say it is 84 per cent on 
the basis of Rs. 1,044 crores. If the return 
were to be raised to the level of 32 per cent 
of the total investment namely, Rs. 1,111 
crores, you will find that the working 
expenses keep in line with the 1950-51 level. 
That is to say, if the income is Rs. 1#l l l  
crores, the working expenses wilt be just 
79.8 per cent. It was 79.8 per cent before* 
it would be today 79.8 pear cent. Therefore, 
the snag is not about the staff expenditure 
going Up. The snag is that the railways 
are not able to utilise their capacity fully .

purpose is clear from the observations made According to t h e ■; 
,i by the Minister in the course of his speech, j£yen,'frfirfit and
/ vfitf-liilH' a '.lot lo'-say • By -Way of the" railways uj>* With' \ v«*e.

■■■■'. ■ ■' ■■ ■ . • : ■■■ '.v : v :V;. ii*-

■ v '. ' ■ ■ ' ■■■■'. ' ■■■ ■ V---- ,-r-
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1970-71 the index figure was 166. Neverthe
less, your income has come down from 
32 to 30 per cent, and you are complaining 
that the working expenses are mere. That 
is putting the cart before the horse. The 
aim has got to be to increase the earnings 
to Rs. 1,111 crores.

The Railway Board have got their own 
formula. They calculate that the Southern 
Railway must give so much, the Western 
Railway must give so much and so on. 
The General Managers and Divisional 
Managers are not taken into confidence. 
That targets come to them from above. Let 
the Railway Board calculatate but the 
General Managers must be called in and 
must be asked if they can raise so much 
revenue. Further, if they are taken into 
confidence, they “will be committed to it, 
and they will go ahead with achieving the 
target.

What is necessary today is not only 
exploitation of the scope which is every
where. That is not being done. But there 
are gold mines in this country which 
you are not tapping. If this is done 
intensively, this problem can be solved. 
Therefore, the balancing of the budget may 
not be attempted by the Minister by cutting 
down the number of posts of the staff, by 
not recruiting people when there are 
vacancies, by curtailing increase in salaries, 
which is absolutely not possible. No wage 
freeze is possible. You will not be able to 
cut down the staff. In 1966-67 the staff 
employed was 13.63 lakhs ; in 1969-70 it 
was> only 13.57 ; which means that you 
have reduced the staff strength in the course 
of these two years by 8,000. There is 
another point. While the passenger train 
operating costs have gone up 70 per cent 
and goods trains operating cost by 109 ptr 
cent, the increase in expenditure on staff 
has gone up by only 48 per cent. Therefore, 
the difficulty is not that the working 
expenses have increased because of the staff, 
the difficulty is that the capacity is not 
fully utilised. How is that to be done ?

I do not know what is happening 
cfeewfcre, but 1  know what is happening 
to my State where the density of population 
is about 1*400 per square mile. It i$ an 
a r n  where industrialisation is coming up 
w d h if h - r a te d g o o d s t f a f f k :■' available.

A real gold mine is there, but it is not 
being tapped, The total length of railways 
there is 888 k. m. whereas, on the basts of 
population, it must be 2,250 Je. m. or some
thing like that. There is shortage of 1,500 
k. m. That is to say, Kerala is completely 
a suburban area, if I may say so, there is 
no village system. The whole State intensely 
populated. If you can cover the State 
with a criss-cross of railway lines and tap 
the possibilities, you will bs getting a 
real income from that area. Nothin? is being 
done. One metre gauge line and a small 
stretch of broad gauge line is there. Even 
that is not utilised. Condemned wagons 
are coming ; condemned bogies are coming ; 
condemned engines are given. There is no 
workshop there. There is no store establish
ment there. There is no divisional head
quarters there. Nothing at all. It is an 
appendage of something else. I am only 
giving an instance to show how it should 
be the endeavour of the railways to find 
out the areas where you can raise your 
income ; that endeavour is not being made. 
Investment must be on that basis. That 
is not being attempted. I am instancing 
Kerala only for that purpose. The problem 
has got to be approached that way.

Kerala can certainly claim, the Railway 
Board will concede, the Southern Railway 
will concede that those lines are the most 
remunerative than all the others, and in the 
Southern Railway, with ali the divisions 
put together, we are giving a greater income 
from that area than all the divisions. But 
it is not being expanded.

Then again, take another eximplet'i 
Avvoidance of waste, there must be. But 
what is now being done ? The entire sout, 
is being run on steam engine. Of courses 
there are certain diesel engines. What is 
the meaning of tha t?  Goal must come 
from the north. About 2,500 tonnes of 
coal are to be consumed per day. 225 
wagons have got to be moving to the south 
through the whole distance from the north. 
Coal costs Rs. 60 in the north; it costs Rs.
90 in the south. It has to travel d^wri the 
wlwle arsa. The entire ra i^ay  iraolt ■ is ; 
used for that, pur pose. T h^cfote/dlsl^atioa 
ta\ces place. The wagpns which o0ul<i hay5 
o ^ r w l ^  beeti utilised ■ jire not being utilised. 
What f  ;am, ■ saying is th is.. Supposing yoj 
(jjiseiise ^  There *r*
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some diesel engines now. Let that area be 
more intensively dieselised. There will be 
saving on the tracks; there will be saving on 
coal; there will be saving in the expenses, 
and there will be better hauling. As against 
the steam engine, with diesel, you can put 
20 bogies, and you can haul more people and 
goods there with the use of diesel engines. 
More lines and more engines could be utilised 
there. That is the sort of calculation which 
has to be done; but that sort or calculation 
is not taking place with respect to that area.

One more point and I will finish. What 
is the policy of the railways with respcct to 
catering to the need* of the travelling public? 
The Railways function in such a national 
framework that somebody else cannot fulfil. 
What 1 mean is, connecting long distances, 
city to city, can be done only by the railways. 
Transporting masses of people through short 
distances can be done by the buses; the cars 
can do that also. But transporting men and 
material over thousands of miles, say from 
Madras to Delhi,-the buses cannot do that. 
It is only the Railways that can do that. 
These things should be properly scheduled.

In this matter of scheduling, may I point 
out one instance? From Trivandrum, a 
train come to Midras. The passengers in 
that trian are coming to Delhi. The train 
comes to Madras say, in the evening, by 5 
O’Clock. But by that time, one hour earlier, 
the train for Delhi would have left. That 
is the sort of scheduling that now exists. It 
is not by accident. The passengers get stuck 
up there; it causes great Inconvenience to 
the whole lot of people; has nothing is 
provided for them, they take to something 
else. This is the sort of dislocation which 
takes place in the matter of scheduling.

Sir, 1 am finishing with one more 
observation. Even income may be raised, 
arid it can be raised. If income can be 
Taised, if proper re-scheduling takes place, 
if waste can be avoided in those places where 
the areas can be spotted out and exploration 
takes place intensively in those areas, if the 
operation js chalked out by the Divisional 
Superintendents and the General Managers 
together who are to execute it, things can be 
Improved. That way, there can certainty he 
a rennedy. This situation can certaiktly be

remedied. The remedy is not in ciitting 
down anything; the remedy is not in raising 
the income; the remedy lies in Ruin tensive 
exploitation of the whole area. The remedy 
is in avoiding waste. The problem before us 
is not appalling. It is promising.Only the 
Minister must accept this policy, not to pre~ 
sent a dificic budget, but to present a budget 
which is the reverse of it,

With these observations, I conclude.

W f t  (3T?f|7Tf) ; 

S'TT'SirST STTcT eft % 3rfa#i!T

3 tT>T3ff % m  fTPST ^
^ c r r  i  f a  

fsnm r S* srfesff ^  aft? 3Tf3RS3T 

sfo: arerro <rifa s?r %
% sr% mfazfr *r sow  srk f<mr*r 3cqwr 
1 1 OT % q^sft m  i t  ^  |  f a  a rf tre ta  

*TTffqrf I ^  ^  VtfV
* 3  f̂ T̂ pT̂ cT nft -?grft I  f a  qT 

f r o n r t  m m  |  t i l t  %% efrc 3ft* tfV

srg^re^m t srspR % |  f a  *rt

§rt |  sfo sntft 1 1  w
sra?K mf?*rr Ire $  |  am v i m

% f a  « i f w  fa3m  

% srr W  I *5 q* <r§'*r $  
sro frr a flr  a m  v m  spt w>x \ 3  

f  fa ^ri| m  

f  ̂  ^  arfrrfkt  ̂ ®<m q$
an? *tt* u«rff % % f  si s^ -r  'v s
sw rcS ? T f^ q  f a  t o

?ri f̂ q^sr arm afVt w
fern arm i stint a?rq

^  ?rt $>rr i

. sner. *ro>rf s f a
^  ^1 «rt % *rq% ^rfsr^  

f̂T¥TT?)r \ f 1
t i x  % ^  f^ f f  ^  m s*
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« r f t  m .  p t f  ?fr- % .$ .a t r  

t o t  | :  a ifo .$ rc r* fa  %■ Wt w r  vV
if f ^ r  f  ^  ?fr ^ % x  %  ^ifa

i i  s s r tf  I ,  a r e  «fT s p r  f t  fr^r gscfT i
w F w t sr^t & *Tift ^  « r$  % 'sr*r ^  

^  *H5l t  ^t I ^  JTjjj ststW 3JTSF5T ^  

5 ^  ^  |  m ffiit =rr w a iT  eft sra *rf |

% 0 f t  T<fRrre sr?% %  *tt«t *rr«r vft sr? 

*if 1 1  w  fw«T tft s ^ a r r

%'S % T>X eft 311̂  fa  *rg sl«p 5TTf »
f'BH: sftr faw $w  s ta  #3 an# f?ra?t

fT ?nq i w  % era r̂«r *ri srf s e w  

nr *pt  3*tt ^if^q far

^  STO £l T O  |

cftaft «TTcf *fk qr’sff %  faqg ir 

1 1  sr?ar sftrtffar »nf?tfr if ?rff f 1  <rm 

ir «fcrftort $V «r$r 1 1  ^ s r i f  «n? fa a f* ?

s?jt sn% |  far*? S %  street y z  
w x  %  * m  m m  1 i  eft *t% ?tt<Y *rV *rnct 

|  sfn  Esm ^rr s r i %  i

spirt * t f t  eft b m  Srfter T̂crr |  far <*%

# 5  | ,  a rk  |

^  f a m  f t  b>% |  ^ r  $*r
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3t *rctar 3 ^  | t  i s?f % sr«r ?ft *rfa»fr 
4  ?£sh t  <re crifft ro ta*  3q***rr

1 1  srtft * n f t  srsr §t?ft |  eft? spt % gftir 
5ti^ |  afTT tr^w 'f isrisnrr 2r?t 

$**<rr |  i ?ff f w  W ^ ^ 7
aftr ?rVc %  m  5f? q ?
^  qr*r|t?r ^  ^Tf^r i

. tpp ;^ « w r ir ^ r  ^ricrr i

1̂  ist%  ?rm?fr 5ft q t t e ? f t  |

' %’ %  :iW  ■.' « n v f t  m m w t  #

:. ^  ■

5 fe r ^rr?rr stm  «pt  ^ t i

Vnfexr ^  ^  ^  a rk  spt « f «

?r ^  ^  (iTr ^tsrf ^
f w ? ? r  s r r e fW  % m i  ^  

srsrf«r M r  ^ n r  i t i t t  ^  v % 

a t JT̂ Ir eft snftn eft a i w  *Gx*n

fFTft STTeT ^R T ^  «ft^ t  SZTFT fer^TPfT 
^T ^rr f  ^  I  W W R  I T O  cfh  r̂ 

fosr% ?r ir 5  ?r^T aftr sfr htt*r ?r zr?

^fcT ^ a t  |  | 3I?Tf ^ r  | t r  vft ^  

^  fe*TT l̂eTT 4 f̂ T 3?or iftz jtV.-jt n f I, 

% *5ti ^ 5  |  sftr ^  f  ?r w ?ft
|  ?ft m v i r m  % ^  ^?rr t  fa  ^%«ff

*sTT*ft T̂ eft t  ^ r  ^t 3 w t 
% ^  srfM nff ^ t  feTT ŜTTeTT |  I ^ T  «Tf 
■sneTT I  s to  ^TVB Jr ^ft STIST I  fsp 
m x  %5f^ 3*tt ssrfsfcr efsp ^  ^?IT T |  eft 
srrqor a n n  *  ^t% ^ ? x  w  q% 1̂ 
vrr^T 5fTT I  5ft f T  eT'T T̂leTr |  I gft W  
3ftT ^T 3^  O T H  ^ffT ^Tf^lT ?fhr ^  

©TsraftsT 5t«ft = s fr^  I

*sr ft «rqr% st^t « t  | r q  9H?*rr«ff 3rtr 

ansmverTsTf € r srtr « i t ^ t  *m?r 
^t^cit g 1 ^  r̂a>T m ? t ?r

3fw*r fi^' srralf |  r w  % ?rr? 

srefmif cRr «f|fi '4Vfr w  x%
|  1 %h wffr=r 5rm<T? e r^ .w at «ft:»

»T7t |  f«  %% ^ r  w?r 5^ ; «r?flmf ■ 

SW f^ur ÎT’-T eiTf  ̂55tm «Pt r̂> mift 
% w*r $  w a  |  «pt ^ ;  ^

$  i ssrfmr f?p q ^ r  | t m  «rr 
sftfi x ftv  5?t q m r  $wr
% ?fi*t a rata? W «rrnr «nf$q; j m*
$ ^ . $ w m \ . . . ' # m - ' &  ®  %  ^3r??fr
I  ^ . ^ r f f / ^ .  5 ir& i « r ^  t
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*T*%X S VK *PT 3ft % *  fag^T

*TT «R*t St fW WTT.W  TS

t im x  f r o  o tfT  % frrcr ^ c n  m  x®  g  

w f  f a  ?*r <rr§ t . t  ^if%»r |  f a  

s t  ^nc *z*nn‘ eft %$ srfa
*«t f t  sn<fr |  f a s  $  fa  wWf «Ft 
aftar* % $r«r «ftm <t*?tt 1 1  g fS ra fa#  

f a q  sn% ^i% f ^ T t m  t o r  % fa tr  

*ri% sri^r sDrr t f w r t f  % fan* *i|T  

%■ *t3r 5ft s f tr  f  * $  wt 

qTT *T % 3TI% |  I SHT: *rfe*T f t f t

vstit 1 1  w *
t« e  s> ^ tm  |  eft q ^ m t  f t w r  

a f t  m§r x ^ s t  $  s i f t  1 1  sre  f a d t

*Pt t$?r m z t  x$€t |  eft a r e i w f f t  ?r m  
Qtrft % ^  srTfr *i*ft f*r ?rfr

^ r  <nar tfft yfaiT ^  srmlf | i  *ro*f 
^ r  Sr f t  sforc ?ft t o  f t  m?r

1 1 ??r <re afr^T f w  m anrc-firw

<?V 5 ?T ST W  5>TT * n f ^  
^  arsfta? % wfcf 1 1

efteTV T̂TcT t  *p§?n wi$?nr g  f a  

s r M  % art w **t |  <jt

q c 'f o %  |  sw  *rr

*g?T fft^T I  I ^  ?W» i f r t  ^  ^ P T  

$ n f t ,  w fa tz  v r t  ^  % H n; «rft

t  tfr i f t v  $%  % ^TT?rr n > M r

v t,  $*f * t ,  sps^r v> srsft

f m f  v> ^  Jr arf?r g f c r o  i 

f o # r  v f f  Ir wnmTT #  < % s w  

sf5> 3 ^ r  ^  m  t ^ r  f  i

*rflf |  ft? w  #  # i# r  f w  

m  i h t o ' - W  m *  *f |  
w f f t r q m ^ ^ r  a f k  & m  w  s w r  %

|  f*F 3T|t W  % lift W  fewzf v t  
|  trft*?r ^ r%  ^ ’% f  i r r  ^

s m T ^ J T f  s ftw r^  t%  j^« T

% 3WTT *T^teH «*nsr f  I ?5Rn f t  
ffr%3r?r 1 1

SHRI J. B. PATNAIK (Cuttack) : Mr.
Dcpiity-Speaker. Sir, as the nation’s largest 
commercial-cum-indu&trial undertaking the 
railways play a key-role in our developing 
economy, It is not enough, therefore, that 
the railway Minister tries largely to wipe 
out the big deficit.

It is true that a vast transport system in 
which so much public money is invested 
should not run at a loss and the hon. 
Railway Minister has done a good job in 
seeing to it that it does not, but what the 
country wants of a railway budget in the 
present context is as to how far it offers 
employment oppurtunides to our people and 
bring new areas under the paie of the 
nation’s increasing commercial and indus
trial activities.

In this respect the Budget preesats a 
drab and disappointing picture. First, the 
reduction of thie Plan outlay for the year 
creates an adverse psychological effect on 
the public and, secondly, the hon. Minister 
shows the direction for vast possibilities of 
employment but has taken a very small 
step in this regard. He says that conver
sion of the smaller gauge system 
in to broad gauge system offers 
immense possibilities o f employment, bat 
what he provides for in the Budget is 
only Rs. 15 crores though this would 
entail a cost of Rs. 2000 crores. If  this would 
be the pace of conversion, it would take 
133 years to reach our desired goal offeriag 
very little possibilities of employment.

-aw m f .  -A  *  wrA x  m-wr Then, the hon. Minister holds oat great 
¥ r  ^  w ?  w t % ^  * * *  $  1*  tm palyam t possibilities in construction of 
'* Y s> fr  *FT*TT m m  «yr \ $rf*wr sftr over-or under-bridges on 41,000 te^C fO M ^:

% » « tr  «  f k m  $ t  fftT I r " a t  ins* existing hi our country.

fW V K  W  *T| Tip & rn  v r  T O  also boowm
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proposals of Sate Governments in this 
regard.

SHRI HANUMANTHAIYA : It is not 
yetting from State Governments. According 
to rule?, they have to bear 50 percent of the 
cost.

SHRI J. B. PATNA1K : If one looks to 
the record of the Railways for the last ten 
years, one finds that the employment 
possibilities it officers to the people is really 
very scanty. With a capital of Rs. 4 000 
crores and an annual budget of Rs. 90J 
crores, the railway offer employment facili
ties to less than 3,000 people a year. This 
is not expected from the nation’s largest 
undertaking.

Now I come to the more important 
aspect of the part that the railways out to 
to play in the removal of regional disparities 
and bringing in of new areas of develop
ment under its wings. I would confine 
myself to only one point, namely, opening 
of vast mineral bearing areas, particularly 
areas rich with iron ore, and connecting 
them with the nearest ports. In Cuttack, 
Sundergarh and Keonjhar districts of Orissa 
lies such a rich iron ore belt. An official 
mineral survey of the area arrives at the 
figure of 8,000 million tonnes of iron ore 
desposits. This vast desposit would not 
only feed several new steel plants in this 
area and out side but would also boost our 
country’s export trade.

We have a big customer in Japan whose 
requirement would be 150 million tonnes of 
iron ore a year by 1973-74, We could 
reasonable meet 20 to 30 per cent of this 
requirement. Our iron ore production, so 
far as the figures for 1969 are available, is 
29.2 milliones tonnes. So, if we want to 
boost up oar foreign trade, we must double 
this figure.

An estimate made by a sub group of the 
Planning Commission in this regard said that 
with an investment of Rs. 235 crores for 
export of iron dr to  Japan. India, could earn 
foreign exchange to the tone its. 555. crores. 
Tbm, not only would we cover this invest- 

. meat of R*.235 crores but we would make 
Rs, 300 crores inthis regard.'

"."iÂ l'ailes opening.

This iron ore belt in Orissa shoul be 
connected with the nearets port of Paradip 
by two alternative lines—one Taicher- 
Bimlagarh line with extension to Loira 
valley and the other Jakfipura-Nayagarii 
Bansapani line. Any one of the two alter
native lines would shorten the distance 
between Paradip and Rourkela by 350 
kilometres, besides connecting Rourkela 
directly with the State capital. Now there 
is a circuitous which passes through two 
other states and extends over 750 kilomeires 
between Rourkela and Paradip. I plead with 
all the emphasis at my command that the 
Railway Minister should give it ths top 
priority it deserves. I am quite sure, with 
his capacity for sweet, persuasiveness, which 
he has empty demonstrated to this House 
in his proposals for increase in passenger 
fares and freight rates, he would overcome 
all the bottlenecks and noes with which our 
bureaucracy is i'umiiar and earn the gratitute 
of a State which is pleading for it for the 
last ten years. Sir, I havij got a few sub
missions to make. There are two small-
gauge rail lines Rupsa-Talbund and
Nuapara-Gunapur lines. A traffic Survey 
Team of the Railways have recommended 
that Rupsa-Talbund line should be converted 
into a broad-gauge huge line and Nuapara- 
Gunapur line should immediately be 
rehabilitated so that trains could run with 
50 Km. speed.

Then, Sir, the D. V. K. Railway which
has been opened up since the last two years 
serving two States of Orissa and Andhra 
Pradesh does not entertain passenger traffic 
Besides, a vast area in Koraput district, 
remains neglected though it has a big
factory and vast mineral belt.

With these words, 1 support the Ruilway 
Budget.

SHRI SANJEEVI RAO (Kakinada) : 
Mr. Deputy-Speaker, Sir, at the outset I  
want to congratulate our Railway Minister 
for presenting such a balanced Budget in 
spite of the heavy odds. No doUbt, he is 
justified in increasing the Cares. B utthe 
point is whether the common man can affofd 
to cope up with the increased farei,,

us that the railway finances h»ve started
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falling from 1964 onwards. So, we have 
to consider whether the traffic can withstand 
and bear the increased fares. I request the 
hon. Minister to think dispassionately and 
find ways and means of increasing the 
finances to cover up the deficit Budget by 
increasing the efficiency and not by increas
ing the fares.

To start with, he must take effective 
steps to check the ticketless travel. I am 
told that as much as Rs. 25 crores arc being 
lost every year due to this reason. Apart 
from ticketless travel Rs. 12 crores are being 
spent on replacements and maintenance. 
The anti-social elements remove apparatus, 
instruments and fixtures. Above all, I want 
that he should improve the efficiency
of the Railways. 1 do agree that the
Railway authorities are having difficulty in 
running trains due to the removal of over
head lines in th? Eastern sector and the 
disturbed conditions in the eastern part of 
of the country. But I sec no reason for 
not improving the performance of the Rail
ways in the rest of the country. Having 
been equipped with electric and diesel 
locomotives, efficiency signalling equipment 
and micro-wave system for effective
communications and computers for data- 
processing, the common man has every 
right to ask the Government : Why is the
performance not improving ? The common 
man expects and anticipates reasonable 
return on the heavy investment that the 
Government has made for the modernisation 
of railways. The fuller u ilisation of loco
motives as indicated by train-engine-hour 
ratio would improve operations. For exam
ple, electric and diesel locomotives are 
used for 10 to 13 hours and which can be 
increased to 16 to IS hours. 1 feel that we 
are not effectively utilising either the 
locomotives or the wagons or even the track. 
For example, the Bailadaila-Walter Section 
is open for iron ore transport since two 
years back and yet they have not introduced 
either passenger of freight transport in ' 
this sector in spite of the repeated requests 
made by the State Government and the local 
jpeoj)le there. Not only are we losing 
fevenue but we are algo depriving th f  ttibals 
who from 90 per cent of the population 
Shew of the facilities. Do you call it

1 congratulate the hon. Railway Minister 
for realising the importance of converting 
metre-gauge and narrow-gauge Httes irifo 
broad-gauge. But I see that the Budget 
has hot provided enough for it. We have 
to convert 27,000 Km. of metre-gauge and 
8000 Km. of narrow-gauge lines, 1 also see 
not enough provision being made for the 
new lines in the budget.

No mention is made of Naidikudi- 
Secunderabad line. Also, I appeal to the hon. 
Minister to provide in the Budget for connect
ing Kakinada port to Pitahapurm in South- 
Central Zone bccausc by constructing 14Km. 
line, Kakinada p?rt can be brought to the 
ma>n Calcutta-Madras line. This point is 
being brought out for the past 25 years. I 
hope, the pragmatic and practical Minister 
will consider it sympathetically, and allot 
funds for construction of this new line 
immediately. As regards the metropolitan 
schemes, I feel that we should not any more 
take up the surface transport, We should 
concentrate only on the under-ground 
system. I feel that we should take up the 
metro system in the Princep Ghat Dum Dum 
orea of Calcutta Ctty.

Out of interest in this subject, 1 studied 
the under-groud systems in London, Paris 
New York and Moscow. And, in my 
opinion, Moscow Metro is the beSt.

Since we have very friendly relations 
with the Soviet Union, I request the hop. 
Railway Minister to take the help and 
assistance from the Soviet Union. The 
Rail Minister should depute a senior engi
neer to study the details of the under-ground 
construction at Munich which they are 
constructing for the past 2 years in connec
tion with the the World Olympics which is 
coming up next year, that is, in 1972.

Lastly to sum up, what is our concep
tion of the function and role of the Railways 
in the society which we are thinking of and 
hoping to creat in this country ? There is 
a great deal of room for fresh orientation,

The Railway planning should not be any 
more isolated from a dynamic, integrated 
optimised longe-range rational, natloftal, 
transport policy,

The Railway Mipwter should, ^ c o o *  
sultation with theTransport ) ■;



157 Raitmy Budget JYAISTHA 10, 1893 (SAKA) Railmy Budget 158

up a perspective plan, encompassing rail 
transport, road transport, inland transport 
and coastal shipping, in order to achievc 
high efficiency and to rcduce the all-round 
wastages for the betterment of the common 
man.

♦SHRI M. M. JOSEPH : (Peermade) : 
Mr, Deputy Speaker, Sir, the Indian Rail
ways is in the public scctor. Not only that 
the Indian Railways should be considered 
as a monopoly organisation in the public 
sector. Even with these to special features, 
it is really surprising to note that the Indian 
Railways are being run at a loss, not for 
one year alone but continuously for the last 
two or three years.

Four days after the presentation of the 
Railway Budget in this House the General 
Budget of this country was also presented 
by the Hon. Finance Minister. If you 
consider the Railway Budget in the light of 
the General Budget that has been presented 
you will have a suspicion whether two- 
Ministcrs of the same Cabinet and two 
Ministers of the same Government are 
having some kind of a competition. Taking 
into consideration the loss suffered by the 
Railways in the transport of goods the 
Raiiways Ministers raised the freight rates 
for petrol and diesel oil. After four days, 
as if to beat the Railway Minister, the taxes 
on these materials have again been in* 
creased. The next result will be that next 
year the Railway Minister will be forced to 
present a deficit budget. Does this not 
amount to a competition between the 
two Ministries ?

The Indian Railways are having the same 
set-up which they were having ten years 
before. The number of Class I Officers has 
increased and the number of Class IV Offi
cers has been brought down. Will it in any 
wqy effect any economy. Unless and until 
the Government is able to reduce wasteful 
expenditure it will not be possible for the 
Minister to present a surplus Budget.

There are one or two things mentioned 
to the,Railway Budgetwhidi we would like 
to welcome. The Railway Minister said: “The 
Railway Plan is only a flexible plan” . He 
has mentioned that according to traffic needs 
new lines will be attepted to  be taken

up. As my hon. Friend Shri Stephen said, 
this is a to be welcomed. The railway line 
from Cochin to Trivendrum is metre gauge 
at present and there is provision in the 
Budget to change it to broad gauge. I wel
come this provision.

The hon. Minister in his budget speech 
stated that concessions are allowed to people 
going to hill stations. I would like to bring 
it to the notice of the Government that 
every year more than five lakh people are 
attracted to Sabari Mila in the Sahya Ghat. 
Even today these pilgrims go in buses and 
cars. If a Railway line is provided here it 
would be very beneficial. This area produces 
cardamom and pepper which are foreign 
exchange earners.

Sir, I have only one more point. Along 
with the construction of the Railway line 
from Punalur to Tiruvallah I suggest that 
a railway line from Eanakulam to 
Trivendrum should be constructed along the 
sea coast. 1 request the Centre to pay 
immediate attention to this.

♦♦SHRI SUBODH HANSDA (Midna- 
pore): Mr. Deputy Speaker, Sir, since
1 will speak in Bengali I require more time. 
When the Railway companies were nationa
lised by the Government, there was no 
deficit in the Railway Budget, but from
1968-69 onwards there have been deficit 
budgets. In 1968-69 there was a deficit of 
Rs. 7.86 crores; in 1969-70 it was 9,80 
crores ; in 1970-71 it was 23,88 crores and 
in 1971-72 it is 33.12 crores. Every day 
there is an increase in Railway expenditure 
but in proportion to that the income is less 
and the Government is not taking any 
remedial steps to prevent the loss in the 
railway income.

In this respect I would request the 
Railway Minister to say who is 
responsible for this loss. This mismanage
ment in the Railways is responsible for the 
present day; loss. The freight rates that have 
been increased are unjustified, accordig to me 
If the railwy fare is incread for the conveni
ence of the passengers, then, I have nothing 
to say but in proportion to the rise in fare, 
the passengers are not getting amooi ties from 
the raiiways. th e  Railway Minister has

* ’n>e originil sp<bjfe was ddiveted iii Malayalam.
♦♦The original speech was delivered to Bengali.
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said that there have been a number of 
obstacles to the maintenance of railway 
service and those obstacles are responsible 
for the present day loss. The railway staff 
are sometimes beaten up by the people and 
trains are stopped mid-way. Who are 
responsible for this ? I feel the railway 
authorities are responsilbe as they are not 
properly doing their duties. The passengers 
have sufficient grievances agaist the railway 
authorities and in order (o demonstrate 
their grievances they sometimes stop the 
train movements. Therefore the grievances 
of the passengers should be solved by the 
railway authorities and if it done there 
won’t be any obstruction to the train move
ment. The demonstrations by the people 
generally take place in the South-Eastern 
Railway. I know that Bombay Mail never 
comes in time. I aslo find that there are 
number of theft cases in the railways, but 
I would like to know whether these thefts 
occur in the running trains or when the 
trains remain at the stations. It is the 
primary duty of the railway protection force 
to protect the railway property, but on 
account of the large number of theft cases 
in the trains, I feel, that there must be 
collusion of some members of the railway 
staff with the railway protection force.

Lastly, I want 10 say something about 
the representation of Scheduled Castes and 
Scheduled Tribes in railway services. 
According to the Railway Board’s report, 
the representation is very low. The reason 
given is that suitable qualified candidates 
are not available. When the General 
Managers are empowered with certain 
Special powers (o appoint under-qualified 
candidates and there is provision for giving 
them training to make them qualified. How 
many of them have used these special 
powers to recruit under‘qualified candidates 
belonging to the Scheduled Castes and 
Scheduled Tribes ?

MR. DEPUTY-SPEAKER: ShriRftj- 
deo Singh. Ho could take five minutes.

( * % * )  : *  S fa ff*

% fans *>g;»rr i

w r  fo r r  Sf »r$r f ta w r

srr^ rr g  i

MR. DEPUTY-SPEAKER : Each party 
has a time allotted to it. I do not mind 
if one member of one party takss the whole 
time allotted to that party. But the fact is 
that I have received a very long list of 
speakers from his party. I have been 
requested to ration the time between them. 
That is the only thing 1 am doing.

x m  «R  ( « w r a )  *. w w r a  
a rf r |  f a

stpt 20 fafrc sfo 30-30 fore 
s«r*r 5
f o r c e r  ? ro r f a n  qrrarrt i 

srrq- % fa ir?*  f a  a m  t w  

t  s r ? m  srr | 1

^  tTtp

STWFsft f a i r ^  I  f a  flft f a s r  

m w *  qr€f srK f t *

^  ^  arn

gft Ttw m  T t  JTTfarmi ? 3TTT

*ft T m z  ^  ?

MR. DEPUTY-SPEAKER: Order
please. What I go by is the Kst before 
me. The list before me is here, and 
I go by that list.

Now Shri S. P. Bhattacharya. Not 
more than five minutes.

I hope at least the Railway Minister will 
see it to that the Scheduled Castes and 
Scheduled Tribes are given due. reprasmta- 
tion m the railway services.

v ii1: '-?;̂ fl|Rt':.HAH,.tJMANT^lAIYA:V I ,'wifl
dd it.

^Tlie original speech was. dclivfred ia

♦SHRI S. P. BHATTACHARYYA (Ulu- 
beria) ; Mr. Deputy-Spwaker, Sir, from the 
Railway. Budget it teems lhat the '' prom!*** 
'that- were made r̂rlt̂ î r 
have not been fulfilled 
In this Budiet 
.^yitjsrn- '-piPd



Railwaysare the biggest public under
taking in our country andhough that though 
thif Budget something would be done 
to solve the unemployment problem. 
But in this Budget we find that there 
is no indication thereof. Therefore, I feel 
that the hon. Minister will announce that 
from now on the automation and other 
labour-saving devices will be abolished so 
long as thare is unemployment in tha 
country. After the solution of the un
employment problem, these schemes shou'd 
be started, and if it is dons, it will genera.e 
hope in the unemployed youth of our 
country.

An hon. Member had said that there 
have been a number of thefts from wagons 
around Calcutta and those thefts are 
occuring with the help of CPM Parly, but 
this statement is totally incorrect. These 
wagon*breakers with the help of the Police 
also kill our party-mcn. On behalf of my 
party, 1  also strongly demand that these 
thefts should be stopped. Therefore, we 
shall be very glad if the Railway Minister 
takes stern measures against all the theft 
cases. That will save not only the railway 
property but also lives of our party-men.

Now I wish to raise certain important 
points. The Howrah-Arata and Howrah- 
Siakhala lines of Martin Railway should be 
taken over and administered by the 
Government. Because of the closure cf 
these lines ten lakh people are affected. 
Those who come lo Calcutta by Daily 
Passenger trains are unable to do so and 
the villagers are also unable to carry their 
goods from their villages to the towns. 
Therefore the interests of the daily 
passenger and the viilagers are being affected 
very much, There are also many weavers 
tfho&re facing great difficulties in bringing 
thenf goods to Howrah for want of these 
tailway lines, Therefore I would request 
the railway Minister to restart these lines. 
Shri Nanda said that the 12.000 workers 
affected by tbo closure of the lines, will be 
#0»Vi& 6  with alternative jabs somewhere 
eJw.bat if  these lines are restarted they can 
1*9: observed there itself, and that would be 

both for the people and the country.

■ *̂ l^ w  l wouid Uke to few more
demands before the House. Sh»fi*wise

■ t**msshowid 'Wstatted for the Dui^apur 
i^critaw nBttrdw au to Asadsol. When

they are without job they cannot stay in  
Durgapur. But after getting employment 
again they will have to go to
Durgapur. As there are no adequate
number of quarters for the worker fhew,- 
they are compelled to stay outside. We 
also want that a  link railway should be 
constructed from Malda to Balurghat 
is a big town in West Dinajpur and if it is 
connected with M i!da that will be beneficial 
to the people. We also want that there 
should be a railway line from Laxmikant- 
pur to Frazer-Ganj in Sealdah Division, in 
the Sunderbans are Frazerganj is the most 
backward place. There camps are being set
up by the Government and if railway iines 
are constructed there the condition of that 
place will improve.

The Miralgudu railway scheme in 
Andhra Pradesh has been kept pending for 
the 1 ist ten years and that should be 
completed by the Government as soon as 
possible. In Tripura there is a railway line 
of 10 miles upio Dharmanager. The, 
engineer after making an inspection there, 
suggested that this line should be extended 
upto Agar tala. This should be done 
immediately not only because it will benefit 
the people of Tripura but because it will 
meet the urgent situation that has developed 
in the border areas there. With these 
demands, I conclude my speech.

15 hrs.
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SHRI BISWANa RAYAN SHASTR1 
(Lakhimpur) ; Sir,1*te ruoniog by fiv* 
minutes is not considet«d «s feta ia tjM 
Indiacn R^ways aad I am given only & *  
minutes to speak. However, I shall fpeide 
out certain poiota.

.'Tl>e.. JtocUnxa i f
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leaves. It does not provide any facilities 
<otfcep*^ngers. What I meanto say is  
tlfat the Indian Railways have superb 
Railway Board with big paraphernalia but 
iserve the people less.

Railway is a public utility service. Of 
course, it is a commercial concern. So, the 
scsle of Shylock should not be in t he 
hands of the Railway Minister or the 
Railway Board ; it should weigh when 
the demand comes from the public. 
Whenever any demand is submit ted to the 
Ministry the usual reply is that there is no 
justification for doing this and that as if 
they are the dispenser of justice. I say 
that the public service should always be 
kept in view by the railways.

About the shortfall of Rs. 39.12 crores 
the Railway Minister has stated in his 
budget speech :

“ At the end of the year the total 
indebtedness of the railways to 
the general budget would be about 
Rs, 133.6 crores.”

How has this deficit arisen ? The Railway 
Minister has increased the passenger fare 
and freight rates. But how much can be 
increase them ? By increasing them alone 
he will not be able to raset this deficit. So, 
has he tried to plug the loopholes in the 
form of pilferage, theft, damage and loss ? 
Every yearthe railways pay a huge amount 
as compensation to various parties for dam- 
.age or loss and they arise mainly by wagon** 
breaking and pilferage and things of that 
nature. In this connection, I am sorry to 
say that the Railway Protection Force is 
not doing the duty as is expected of K.

There is another aspect. Whenever 
there is any agitation in any part of the 
country the atiack is  generally directed to 
railway wagons, equipment and railway 

iy i& v  'ithoriTV -the- primary responsibility 
ttwiir- ..pnHetiio^',.'fieS; with;, the. State 

' :... tbe railways cannot sleep over
■. -;1̂ ir^ in '«c^ ttlta tl< m  with, the State Govern- 

; :^M »^'ihey should find o u tsbm e ways and 
r*Uway property.

: Ho wiil M t to

able to meet the increasing demand for 
payment as compensation.

There are some instances of attack on 
railway employees but I am soriry to aft# 
that there is countef-attadc also. There is 
organised attack by the railway employees 
on passengers. Only two months ago there 
was an attack on passengers at Lumdig of 
the NF Railways by the railway employees.

Coming to my State, though railways 
are the biggest employer in the country 
the representation from the State of Assam 
is very poor, t  would request the Minister 
to see that the case of Assam does not go 
by default.

In this conncction I would like to point 
out that there are different schools main
tained by the railways with different media- 
Bengali, Hindi and such other media—but 
there is no Assamese medium school 
maintained or run by the railways. The 
Railway Minister Would kindly look to this 
aspect also.

MR. DEPUTY-SPEAKER : The rest 
of the suggestions you can send to him. .

SHRI BISWANARAYAN SHASTRI : 
There is only 100 kilometres of broad gauge 
line in Assam, Perhaps, this is the lowest 
figure in the country. Therefore, I request 
the Railway Minister to see that the broad- 
gauge line from Bongaigaon is extended to 
Oaubati and other places because this is 
the lifeline of Assam, After partition, the 
link of Assam with the rest of the country 
is snapped and the water route was «losed 
after the Pakistani aggression in 196&, 
Therefore, whenever * i|e je  is any strike i* 
any of the railway stations in the Assam 
link the prices of commodities go up. 
a matter of fact, .there was a strike«At 
Barauai railway station recently—a sa  .result 
of this the price of foodgrains etc. has«08* 
up in Assam. ,

\Y : MR. DEPUTY-SPEAKERt That point 
has been mad* ;*gaUi awl 
Ooswami also J w  made 
c o n c l u d e . ■: ••• ' "  $:

; ■■■. .^H^,''WSWAHARAYA®Jy "[

improvement of the railway system because ;
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whenever any question of public or private 
sector industry is discussed, they point out 
the transport bottleneck. Therefore the 
railway system should be improved and 
Assam should be linked with the broad 
gauge line.

Regarding freight, it is a zigzag line that 
connects Assam with the rest of India. 
Therefore, I would submit that the Railway 
Board should consider in charging freight 
national distance from certain points of 
India to Assam. If they do that, Assam 
can prosper : otherwise, Assam will lag 
behind. I hope, the Railway Minister, who 
has taken up some ambitious schemes, 
particularly for the construction of verbrid- 
ges and other things, will look into this 
matter and give special consideration to 
this strategic region in the easternmost part 
of India.

♦SHRI J. M. GOWDER (Nilgiris) : Mr. 
Deputy-Speaker, Sir, we see the sorry 
spectacle that 24 years after attaininig our 
Independence the Railways have not been 
able to provide even the minimum amenities 
to the travelling public o f our country. The 
Government at the Centre should realise 
what sort of opinion the people of other 
countries would have about our Railway 
Administration.

Most of our people travel in trains haul
ed steam locomotives. I wish that the 
Raiiway Minister tells the House how long 
wtt! the Railway Administration take to 
replace the steam locomotives by diesel 
•nglflM. Every yeflr the Railway Budget 
Seeks to increase the railway fares. But, in 
our history, that day has not yet dawned 
*hen the railway fares have not been 
increased but reduced by our Railway 
Minister. There has not teen proportionate 
increase in the amenities to the passengers 
with the increase in fares. In the recent 
past the railway fares have gone up by

matter of a m i t i e s  to  the £$ssesge?g. 
Apart from providing two-tier and three-^isr 
coaches for third-class passengers, no other 
perceptible progress has been made in this 
regard.

Mr. Deputy-Speaker, I am of th,e 
opinion that the Railway Administration is 
incapable of increasing the amenities to 
third class passengers and they neither wish 
to do it. We have gone through the saga of 
Four Five Year Plans and yet very little has 
been achieved in this matter. What is the 
reason for this dismal state of affairs ? 
The plan provisions meant for this sector 
are generally diverted to other sectors. 
The plan proposals are not formulated on 
the basis of proper assessment of amenities 
that exist and that require to be augmen
ted. The availability of raw materials and 
their movement do not seem to be the 
criterion for formulating plan programmes. 
Instead, the political pulls and pressures 
operate upon the Railway Administration 
and they also fall an easy prey to them This 
has led to tardy planning and yawning 
gap of regional disparities. Equal truth has 
not been meted out to the peoples of 
different regions in our country.

The hon’ble Railway Minister hails 
from Mysore which is the neighbouring 
State of Tamil Nadu, to which I belong.
So far no Railway Minister earned a good 
name. I am sure that the present Railway 
Minister will break this tradition and earn 
a good name by not submitting himself to 
political pressures and by meeting the just 
and genuine demands of the people living in 
different parts of our country. India is on 
the threshold of celebrating the Silver Jubilee 
of her Independence next year. You may 
celebrate the Silver Jubilee, but that celebra
tion will not be because we have fulfilled 
tibe objective of providing minimum Ameni
ties to the travelling public of ouir country.

th*ee, four times. But the am em tiesto  be 
given to  the third class passengers have not 
even been doubled. There has been no 

( Significant improvement in the amenities to 
'i;«d!^i>toiiei*gei's since the British days, 
lu  fact.there has beeQ no charge at all the

' *Tbe original 'speech was delivered ii

I do not say that diesel locomotive 
should be provided for hauling good* ' jitui' 
passenger trains. What I  would stress fat*. 
is that at least for Express train? 
locomotives miist be provided. 
example, take the case o f  Express Train 
which tuns tetwjpen Madras wad “
Nilgirl Express—and you find 
N i& ris fc a  m

Tamil.
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South, ao  diesel locomotive is attached to 
this train. How can you attract more 
tourists if you doa’tprovide diesel traction 
to  such important tourist spots ? You may 
do certain things because of political 
pressures and you may not attempt 
anything if there is no demand from 
the people or if that demand is not 
followed by political pressure. Where- 
ever there is urgent requirement of 
diesesation, more especially all the express 
trains, the Administration should not 
hesitate to provide diesel locomotives. 
There must be time-bound schedule for 
implementing this programme and the 
hon. Minister of Railways should inform 
this House of the proposals his 
Ministry has got in mind. There 
must be proper correlation between 
the increase in fares and the provision of 
amenities to the people.

Mr. Deputy-Speaker, Sir, I would like 
to state that from one central point you 
cannot administer effectively a large number 
of departments. As we saw in the Budget 
that was presented last week, the Centre 
has imposed taxes on items like readymade 
garments. Ail the powers are concentrated 
at the Centre, with the result that no 
Department functions well. 1 can under* 
stand the Railways and Postal Departments 
being under the Central Government. But, 
other ordinary departments must be handed 
over to the States for proper and effective 
administration. I am certain that the 
Centre will not be having effective control 
on all these departments for any length of 
time.

Sir, we manufacture bogies in our 
country. But there is this strange paradox, 
When our requirement of bogies is not being 
met in full, they are exported to various 
countries. I request to the hon. Minister to 
explain this conondrum.

All the Express trains Originating from 
Kerala pass through Coimbatore to Madras. 
Thehoa. Minister knows that Coimbatore 
ir a  vast industrial complex and there is 

. .jtf express traln starting from Coimbatore 
to Madras. This must be looked into and 
aisoipress train must run between Coiinb* 

i-Wm. We' h a *  common ■
WWdersbetween Tama Nad* and .
T hereisa long standing demand for a ra»

link between Coimbatore /and Mysore via 
Satyamangalam and Choavtrajanagar. The 
previous Railway Ministers must not have 
realised the importance of this link. But, 
I am sure the present Railway Minister, 
who hails from Mysore, is aware of its 
importance and I hope that he will do the 
needful during his tenure. Similarly, from 
Mysore the track terminates at Nanjangode. 
There is a rail link upto Niigiris. But, 
Gudalur, which is a central place between 
two States has no rail link either from 
Nanjangode or from Niigiris or Calicut.
I request the hon. Minister to extend the 
track from Nanjangode to Gudalur. There 
must be a new railway line between Salem 
and Tiruchi via Rasipuram and Namakkai. 
In Salem the steel plant is coming and in 
Tiruchi there is Heavy Boiler Plant. These 
two towns are fast developing industrial 
towns and there must be a rail link 
Similarly, there must be rail link between 
Tiruppur and Palani via Darapuram, which 
is a backward area. In the trains running 
from Madras to Trivandrum, at least one 
First Class Bogie must be attached at 
Tiruchi.

MR. DEPUTY-SPEAKER : These at® 
details which can be handed over to the 
hon. Minister in writing.

SHRI J. M. GOWDER : They would 
not send suitable replies to our requests. 
Overbridges must be constructed at the 
Cross-cut Road in Coimbatore and at 
Karamadi which is between Coimbatore and 
Mettuppalayam. There is heavy congestkHi 
of traffic in these two places and 1  request 
the hon. Minister to considet this request 
favourably. Lastly, the Grand Trunk 
Express between Delhi and Madras takes an 
unduly long time of nearly 42 hours. The 
train stops at all unnecessary places, contri
buting to this long time. The Rajdhani 
Express between Delhi and Calcutta covers 
a distance of 1300 kilometers In 17 hours. 
If  this could be achived, I am sure that the 
G.T. Express between Delhi and Madras 
can be run in 24 hours. I  request the hon. 
Minister to pay attention to this problem. 
The Pay Commission mutt be asked to 
submit a separate report expeditiously for 
the Railway employee* because they «ci» 
all greatly agitated.;; / ■

WUh these words, I conclude.
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"Milll KADAR {Bombay-Central- I would also like the boot. Minister to 
South) : A long subject is to be covered by find out how much toss isincurredifa
a mihi-speeeh. I will cutout all my pre-
liminaries and preambles and come to the 
main subject proper.

The losses from 1966-67 onwards has 
been continuous. I f  you look to the figure 
given in the Railway Book you will find in 
respect of 1969*70 that all the items of 
rolling stode, passengers and so many other 
items are absolutely normal, except the 
profit, 1 do not know why after 1966 
the profit has gone down so suddenly, and 
why continuous deficit budgets are presented 
to this House. Possibly, as the other pubilc 
sectors are not presenting surplus budgets 
I think Railways might have thought it 
better to fall in line with them and present 
such deficit budgets before the House.

I  would like the Railway Minister to 
institute a  high-level enquiry as to why and 
where all this deficit has come about. I 
would like to point out certain economic 
measures which are necessary for reducing 
losses and augumenting the income of the 
Railways.

I am told that the railways are 
overstaffed. Some put it at 50 percent 
but we may not agree with that. But one, 
thing is certain that if the railways are 
overtaxed, then the deficit is bound to go 
up. The Railway Ministry should institute 
an inquiry as to the adequacy of the staff, 
keeping in mind the efficiency of working. 
I  am sure that if  such an enquiry is under- 
taken, it would be found that the railways 
itfb overstaffed.

The other day, my hon. friend Shri 
Chintamoni Panigrahi pointed out how a 
sudden jump had taken place in recruitment 
in all the cadres of railway staff. We find' 
that the level of staffing has been main-
tained up till now. That means that 
although the passenger traffic has gone up 

goods traffic has «one up̂  theiroflinfr 
st<?ck haagooe up, the staff has not incroased 
further, and this shows that after that big 

||afqp which came about suddenly, tbs defi*

train is delayed by one hour. I am sub* 
ject to correction when I say that a  train 
delayed by one hour means a loss of about 
Rs. 5000. It may be Rs. 5000 or Rs. 100. 
But it has been invariable found that the 
Frontier Mail from Bombay reaches Palghar 
about 1 |  hours earlier and from there, it 
slowly goes on and on, and we reach 
Bombay Central about five to ten minutes 
earlier and on some occasions a little later 
also. Whatever the actual quantum of loss 
may be, there are about 5200 trains running 
a day, and we can imagine easily how much 
total loss the railways would be incurring.
I wish that the Railway Minister would give 
some attention to this aspect as that we may 
be saved from this loss, and this may lead 
to this betterment of our economy.

Then I come to the question of stores 
purchase. It is an open fact that corruption 
is on the increase. I would like to repeat 
with some adaptation what Ohalib has said 
about bewaqoofs in regard to corruption 
on the railways also :

'ip tf ife  S  sft f r i t  ?r$r
»rrftrar,

f y p c  f*nPRt f  i

The stores purchase of the order of Rs. 865 
million and now it has gone up to about 
Rs. 3300 million. If proper supervision is 
exercised and if proper care is  taken, 
possibly there may be some saving and 
better results would emerge.

Then, 1 come to the Railway Board. 
Whatever the position or status of , |hp 
Railway Board, from the report and papers 
submitted we find that it appears to be all 
supreme, except for supervision by the 
Minister and the Deputy Minister, t  would 
like that the Railway Board should be 
judged from the productivity point o f view. 
If on inquiry it is found that the Railway 
Board is useful from the productivity poiat 
of View then it mtxst he k ept; Otherwise 
alternative arrangements shoujd be 

. ' . t h e - . manager* ace 
the other paraphernalia 
should not incurblfh  tx p en tcsa n & it



Then, I  wouldlike to make one sugges
tion for consideration. If you travel in tne 
third or first class bogies, during the hpt 
season, , you will find that the bogie is 
hotter than the atmosphere outside. There is 
a research department in the railways. We 
have not had any report about it, and 
therefore, we do not know what work they 
are doing. The hon. Minister should see 
that the Research Department should evolve 
a design for bogies which will be cooler 
inside than what the atmosphere is outside.

Then, I  come to the youths and the 
railways. The youths are a national as set, 
and it will also help in national integration 
if the youth of our country are encouraged 
to go from one State to another with as 
much subsidy as we can give for railway 
travel.

I  would suggest to the Minister that 
as far as the youth is concerned, their 
organisations should be put on the railway’s 
list and should be given ad hoc concession 
for going to and from different States. Now 
if any concession is to be given, it is to be 
decided by the Railway Board ; I suggest 
that the zonal managers be empowered to 
give this concession immediately if it is 
applied for so that we could encourage the 
visit by youth to different parts of the 
country, thus promoting and bringing about 
the emotional integration of the country 
much quicker, an objective for which the 
railways will also be doing their social and 
national duty.

SHRI AHMED AGA (Baramulla) : I 
am encouraged by one sentence in the speech 
of the Railway Minister and that is that 
the Railway Plan is a  flexible one and as 
ta d  when new works are needed, necessary 
resources will have to be found.

1  do not w ant to go into the 
disquieting features of the railways. 
I  would draw attention to only bask flact. 
It i t  tbatthey bave seen nay region not even 
on the map. So far as they are concerned, 
my region is so t eta their map or in. 
^ehr calculatlons. Though they have reports 
with regard to railway line there which lie 

they teem afofcit
v ^   ̂ A soriehean
latest test;' have also heard that

-v - f ; '

My whole point is that during the l is t  
25 years, they have not been able to taike 
the railways to Jammu. Jammu did have a 
railway connection in 1947. During the 
Maharaja’s rule, there was a survey conduc
ted which revealed that there were thsee 
routes which could be possible for a railway 
line yia Jammu, not via Abbotabid, which 
would go up to Srinagar. But they have 
completely ignored it and given the stock 
reply whenever this question is raisedby 
the people, that the railway can not be taken 
there. Does this mean that a hungry mad 
is not supposed to ask for food ? For the 
last four years, whenever I sought to speak 
the reply was : ’There is no railway there. 
Why do you want to speak.*?

The whole point is that as early as 1902 
there was a survey conducted by J. Adam 
and W. U. Wejghtman. I do not want to dis
cuss the survey report of Adam and Weight* 
man but so far as the report of Maj. Gent, 
Bourbell is concerned ; he says that the 
railway could very easily be taken to 
Kashmir and the route, he gave was this : 
Jammu to Riasi 50 m iles; Siroli Galli 
tunnel 2 miles ; then tunnel to Araas 10 
m iles; Culabgarh tunnel 8 m iles; then 
from tunnel to Srinagar 50 miles. This was 
said as early as 1902. Bourbell had sad 
even at that time that it is possible to 
employ machinery and appliances to enable 
us to have a tunnel of 8 miles. Now we 
are living in an age when man has landed 
on the moon. If it is said in this day and 
age that it is impossible to construct an 
8-mile tunnel, I simply refuse to believe 
it. 1 refuse to believe it if the Railway 
Board or the Ministry or the experts say it 
is impossible to bote Such a tunnel. I ain only 
saying that the economic development o f the 
State depends on the railways. Bat the 
railway facilities are lacking there.

MR. DmrTY-SPEAKER : Vour time 
is up. ; .

SHRI AHMED A G A ; I  am completing 
in one minute. I have not taken time i t  
all. The time given is alio not 
enough The whole point is, at the moment
51 lakhs tytiatalft of materials a te  M ay  
imported into the valleybyrooiorveiiioli 
and other kiadi of tronspc«, About 3t43 
lakhlitres of o il.and  five tekb aa im a itfo r
^ i n g  p u rp o w  arq jaso betof tarried. m  ^
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have, on the other hand, to export timber. 
That for is carried by surface. Power is not 
tim e  ; the power potential has not been 
developed. We can not have small scale 
industries without power potential being 
developed. Again, we have 8,000 sq. miles 
of forests. We have to extract timber from 
them. That timber has to be brought out 
again by those patrol-driven vehicles. Then 
fresh fruit and dry fruits including all 
other minor products add up to about
10  lakh quintals, and all these have to be 
fcr&ight down.

MR. DEPUTY-SPEAKER : Order,
please. This case of a railway to Srinagar 
has been berore this House and has been 
put effectively by many Members. It need 
not be repeated.

SHRI AHMED AGA : I only wanted to 
emphasise that aspect of the matter. I 
will not say any more. I thank you very 
much for having allowed me to say that I 
am hungry, in effectively though.

SHRI SURENDRA MOHANTY 
(Kendrapara) : Mr. Deputy-Speaker, Sir, 
the time at my disposal being very short, 
I do not wish to address the House on some 
of the disquieting aspcctss of this railway 

/budget. But I will begin by saying that it is 
^really heartening that the railway budget as 
presented this year recognises the responsi
bility of the railway—-the biggest nation
alised undertaking- in solving the un
employment problem to the best of its 
ability. In this context, I commend the 
Railway Ministry’s decision for undertak

in g  construction of over and underbridges 
in a big way, The Railway Minister stipu
lates that the construction of a bridge will 
provide employment to  about 400 persons 

"►Ibr a period of six to nine months. I  am 
; sure this will go some way in mitigating 
the unemployment problem which is bed
evilling our national economy.

But the Railway M inisterha* linked 
programme with the ability o f the 

c.State' Governments1 to contribute 50 per cent 
. '%f''the;'0(rtt. Sir, I do not know what is the 
.Xrt^«NrWhat is the procedure in thisregard, 
tftnftt yoitt will safely appreciate that swfih

States as are not able to generate enough 
internal resources for undertaking their own 
construction programmes will certainly go 
by default if they are not able to contribute 
SO per cent of the costs. Therefore, I should 
plead that at least such States as are not 
able to generate resources for their own 
construction programmes should be shown 
some concession by the Railway Ministry. 
Otherwise, I fear their case will go by 
default; whereas the States which cure able 
to generate their own resources will take 
advantage of this measure, the other States 
will find themselves in a disadvantage,

There is another aspect of the railway 
budget: which seeks to address itself to the 
problem of mitigating unemployment, by 
the conversion of small gauge systems into 
broad gauge. This is anothar of those 
instant employment programmes which seek 
to solve unemployment problem in a rather 
big way. The Indian Railways have drawn 
up a IS year plan for converting 3,000 
route KM into broad gauge. But I regret to 
mention that the Railway Minister has 
turned a blind eye on the Orissa Govern
m ents demand for conversion of Nuapanda- 
Gunupur and Rupsa-Talband branch lines 
into B.G.

15.40 hrs.

[SHRI K. n . TIWARI in the Chair]

It may be recalled that the Railway 
Minister had promised to conduct a detailed 
traffic survey based on the recommendation 
of the Uneconomic Branch Lines Committee 
of 1969 for the conversion of Rupsa-Talband 
N,G. line into B.G. The Railway Ministry 
owes us an answer why this project has 
been dropped and nothing has been menti
oned in the works programme of the Rail
way Ministry for the year under review,

Similarly, the Committee on Un
economic Brandi U ses had reccmmened 
the rehabilitation of the trade and -lulling 
stock of the Nuapanda-Gtmupur ltae ,so  that 
trains may run at the maximum speed of 
5 0 ICMPH, but the budget is silent o n th is , 
th is  brings me to the aspect of tttgieaaJ 
disparity about which so m u c h h a s b e e a  
said and heard ■ in tM sH otW e.T  ;woiM.v' 
iavfte the attention of the Miolster to  tbo
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gross injustice meted out to. States like 
,Orissa in the Railway Budget. You will find 
from Works, Machinery and Roiling Stock 
Programme of the Railways for 1971-72 
that the Railway Ministry is going fo invest 
large sums of money in government com
mercial undertakings, road services. You 
will find that Bihar will get Rs. 35 lakhs, 
Ponjab 5.25 lakhs, Mysore 23,7o lakhs, 
Maharashtra 50 lakhs, Andhra Pradesh 
30 lakhs, M.P. 20 lakhs, Gujarat 30 lakhs, 
Rajasthan 2 50 lakhs, Kerala 50 lakhs, 
Tripura 5 lakhs, Assam 35 lakhs and 
Bengal 5 lakhs. 1 do not find the name of 
Orissa in this list of investment. I expect 
the minister to tell the House why the 
State of Orissa has gone by default and 
why the Railway Ministry has not invested 
a single paisa under this Head.

There is another aspect to which I 
would like to invite the attention of the 
Railway Minister. Burring Kerala, Orissa 
has the lowest length of railways in India. 
This accounts to a very large extent for the 
under-developed economy of the State. 
Compared to other States, opening of new 
lines in Orissa in the post-independence 
period is very inadequate. In that context, 
I would invite the attention of the Minister 
to the continued and pressing demand of 
the people ' and Government of Orissa for 
the construction of the Talcher-Bimlagarh 
line. We were told in 1970 that this pro
jected railway would be extended further 
to Koira Valley and then onwards to Ban- 
spani, We were told that survey over some 
portion had already been undertaken, so 
that this railway line would bo constructed 
early. But 1 regret to find that in the 
present year’s railway budget, not a single 
word has been mentioned about the 
Tateher-Bimlagarh line This line is very 
important for Orissa’s economy. It will 
connect Rourkela and the adjoining mineral* 
ore areas with Paradip by the shortest 
possible route. The minister may kindly 
enlighten uk why not a single word has been 
mention about ihfs line, about which the 
Railway Ministry had promised tha* con
d u c tio n  would be undertaken sooner than 
liter.

Similarly, the Cuttak-Paradip railway 
.intt/'M ' another project which, l  am glad, 

undertaken, bot

\  ts progress is so slow that I  have my grave 
misgivings whether it would be completed 
even by the end of 1972, This railway 
line is very important to keep the supply df 
mineral ore to Paradip at a sustained lewd. 
If there is delay in construction of the 
railway line it will not only hamper ‘Hite 
development and growth of the Paradip port 
but will adversely affect the economy of 
Orissa. So, I would request the Railway 
Minister to see that the. construction of the 
Cuttak-Paradip railway line is expedited and 
completed by the scheduled time.

There is another aspect about this rail 
link. Here the local people are not being 
afforded any opportunity in the matter of 
employment. The other day this matter 
was brought to the notice of the Railway 
Minister and he had promised to look iitfo 
it. I am sure that he will see that in the 
construction works that go on in the state 
the local people find adequate opportunity 
to work.

t f o  iffcnr ( * r ? r r o r c ) :

*;gr ^Tprr i  i *fjr #  
fa fs ra *  a r f *  % tp r  w  fosfr 

«rr, fsrcr v$t «rr famwmrc 
*r % qro
q* r f m - f in r  aFTFTT arnpn  i 5 : ^  

% ^rr«r *Pf?T <nrm |  f a  apft a *  ^  aft 

f%«rr *r*rT |  \ 3 $
f«p s i *  1

— s n ’rrar?  far^rr ?rrgr<r 

5* 4  1 ar^r q *  ?r<q> 

m w  t* wranrra; %

aw  f> fandfl- % m  

w*pr»r t o ,  m s m  fc, «n|t m

^  1 *x t t . w f c "

m fc -  ^  w p f a s f t i

«nft

m m  I *  m - ^
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-ji«n*r | W t , w t f t r  t o  s h t  Sf $*pfrtr nft 

*$er tfrtt <srft % sfo: «rwr *$?r

m m  f  t

TOFWR-, q *  f«TRT |  I

% s r m r w  ^  | t t  5 i^T 5T5rv 

^ft-Srar *TT?sr **Rrt I  | STS' apt 
anrft aft gwrft ^Tffy *rnr | i  

tiit% % srsr^ ^ m ^ frT ir jT  ?t*p *rfMfar 
wT?«r ,«r̂ rft 1 1 **r s*tt%
■«&*rt*r 3Tr;ft t ,  w  7T w t h  
*$er «r*rt 1 1

? w  M r  Jf *far % t|?r ^  wrm ft 

f, farsT afTT *ta fasft, ^ trt aft? armft 
5T5̂ f> 3TTcrr fc, «np5 «t fa sft ^

*g*r vffcmf ?fr f h  f*r snaps* 3r
^  sts w  % wt t̂  «n i «r̂ t %

^  tft ^ 5% % ^rm% *ptfy

a to  %*»Tirc,

^PifFrf «TT ft* *>t *FT ^  sp*T STfafc  ̂
I ^TT *T$

W  t  f a  % ^ T ? P r *TT$*T % <ift ^ O T P T T  «TT, 
■W *TT *ft faifar « t r  fa n  *rar 

*ft* s?r «<ptt *  %ifar *r#f f»m 

:f ( $ : f » * rm fa t f * m  s t t t

lift fc aft 3TRTT | ,  3* apt tit
w i t  ilfafr «t$f f*r¥wft-1 , f t r a  ffi ? r N t

J l'jw r  t  ft* ®ft *ra» ^  /5n:«fC
|ro fa * r t^ * r< T T  73 f#ftafawft«FJrr 

apt 61-62-65 7̂% 
iM sw  vk  ihprr «r?r afo  ttr ?rt$ Sr * *  

*ft * p  s a w  <*$r« ? m  n  ftr*i% 

|e  A ^ t  Sftft th* '-If W t w  

■ '$ $ $ [  #-*inpw |  for H t W v t

.,.. f ro w fa  # * v : t f

^ t ^ t t  i  i m p (  % w * f* r *t*r«rr

^  ^*5ffS7s ^r?ff % j n = ^  5
3ft f w  v t  ^ 8r f  a^h  

5 ^ t  3?r »tt B,(t?rr $

^ i? r  ^  f3T5f«rr ftr  q $ t v c  wwfv

«n: ^ r  f  i w  % fn w  ^ t  f t  *r%»ft i

SHRI 3. V. NAIK (K anara): Mr.
Chairmen, in the very initial stage I would 
like to welcome the increas that has been 
proposed in respect of the fare structure. 
The reason for th is-I will try to elaborate- 
is that in the district where I come from, 
whether there is an increase in the fare or 
there is no increase in the fare, the conse
quence on the common man will be zero. 
It will be zero because we have hardly about
10 or 15 kilometres of railway line.

SHRI N. K. SHARMA (D ausa): Sir, 
I would draw your attention to the absence 
of the Railway Minister in the House.

MR. CHAIRMAN : The other Minister 
is taking notes in his place. He has gone 
out for a short while.

SHRI N. K. SHARMA: The usual 
practice should be that either the Railway 
Minister or the Deputy Railway Minister 
should be here. After ail, we are dtCttMing 
the Railway Budget and in the absence of 
the Minister and the Deputy Minister it is 
no use Members speaking here. All this 
Is futile. There is no Cabinet Minister. 
It is very strange.

MR. CHAIRMAN : Either the Deputy 
Minister or the Minister should be here. 
That is true.

5 ?ns% «rr i... ( « w n » r ) ^  

m y  ihY irc w  ft^t ift #  
«rw f ^ T 5 * r  i,M
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!H? m - t  f a  i t f  

m  -fiwft1. f a fa s i*  f W  * i %  i

, . , ( « i w ) . , >  m « h r  %  *rtr 1 1

y u *  t o  *g}*m : «ptt sefhff $  

i w r  Ji *n$ ftT |  i . „ ( g m w ) . «

SHRI N. K. SHARMA : There is a 
Deputy Railway Minister. He should be 
here. There is no reason why both should 
go out. Going to the bathroom can take 
only 10 minustes; they can-not take half an 
hour. You are the custodian of this House 
while sitting here.

«ft g * *  *wr m m v : eft* efta wwft

t  IM1 (W W W )....

«ft |»C Ĵ| ^71 q i i  ( ^ * ^ 5 )  :

froinfir r̂ar s s *  3  *ft

5T 3> eft $ i^ r * f t  «nfw n |t ^  ? . . .

( w n * ) . . .

«ft j w  w  : fa*rr %

fwwftr q j t a  : *n«r W  w
«er 9 f |q . l  <I«RT ITff t  1

*ft V *  *S*IW :
^  l , . .( « H W W ).. .

n p m  : f*rt arrofc &

#  *r$t w  5 ^  ?> tt ? aft wrc ^  t  f a  

^  *3t, * m  * « r  1 i *  % 

firm |  aft? *ri firsft f W ^ t

I

v *  « f i i f * : *?!$-'

■■-■ - . . . ' ."

.i; .'jpftyftf * jj^w  ■ • * w  i£F3Wr

•ft f * *  tot «CTj*W : $  ant^C 

wmfciT, , «rnr irtfV s?t fsW Ti* ( 

, . . ( « w w ) . . .

w w f e  * $ * *  : «ritr «it ?ft f  5  a m #  

m  arcf* *ftr m&t

t f f r rq  i. %% ^  f ^ T  |  f a  fo fifH *  m  

f r ^ t  m fa s rc  *V tTft vx. t ^ t t  | 

srT<r sr^rfrsftfasr *m srf&mnc
t f f a q  i

t»V 5ft 3TT *fl? | 1

SHRI B. V. NAIK : After the diversion 
of temper, coming back to the hard facts 
of the case which I would like to make on 
behalf of the area which I represent... 
(Interruption)

SHRI K. LAKKAPPA (Tumkur) : H r, 
the Minister should be present.

SHRI B. V. NAIK : lf  I may be per* 
mitted to continue with my speech, if we 
look to the railway map of this country as 
well as the history of railways in this 
country, we will find, historically, in 1843, 
the trains started moving out of Bombay 
and reached upto Thana. It stopped them. 
Thereafter, it went eastwards and not south* 
wards. Geographically, We see from the 
Gulf of Cambay right upto Bombay, there 
is a rail connection. Thereafter, there it a 
sort of a railway desert right from Bombay 
upto Mangalore. And the whole of the 
coast of this country is soit of girdled with 
railway lines, of metre-gauge, narrow gauge 
and broad'gauge lines.

MR. CHAIRMAN ; J u r  a  jninttf* 
The Railway Minister should note that 
either he should be present , or, In his 
absence, the Deputy Minister should be 
present here, (Interruption).

SHRI HANUMAtiTHAltfA 
to make it clear. It ift 
clapping. The General Discussion on the 
Railway Budget Is going on in the Rajya 
Sabha and the l>fl?uty ^Mtnlit«;-'lf;tkiii'/| 
m b  here. I just went out for two minutes
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to answer the call of nature. I think, 
nobody should feel elated at the remark 
that the Ministers are absent. I think, wo 
have to exercise a sense of restraint.

MR. CHAIRMAN : The position is 
mow clear.

SHRI HANUMANTHAIYA : I obey 
your observation. But this must be noted 
that the Deputy Minister is in the Rajya 
Sabha as the General Discussion on the 
Railway Budget is going on there.

MR. CHAIRMAN : The Members of 
your party are also insisting...

SHRI HANUMANTHAIYA : Whether 
it is Members of my party or other parties, 
everyone has to realise what the situation is.

SHRI B.V. NA1K : 1 feel, the complaint 
ought to have been registered with to the 
Chair by myself.

Now, let me get back to the point 
Which 1 was trying to make out. From 
ffombay upto Mangalore, there is wbat is 
called a railway desert. In the course of last 
120 years, we have been able to build at 
various stages, in this courtry, about 
60,000 Km. of railway line. On an average, 
it comes to about 500 Km. per year. But 

Railway administration in their Report
1969-70 mentions that only 125 Km. of 

railway line has been built. Just as one of 
Ay colleagues suggested that there should 
l£6 a perspective integrated plan, I do not 
•fee any reason why we Bhould not have a 
sbrt of a perspective plan here, in the 
course of the next 25 to 30 years, say, by 
the close of this century. I do not see why 
we cannot increase the railway line mileage 
flbm 600,000 Km. to 100,000 Km. by the 
(town of 21st Century. 1 make this serious 
tiifgestion because it will be a question of 
finding employment also. What is good for 
the pan  is not true for the whole. I feel 
that with such a perspective plan, it should 
^  possible to fill in the g%ps first and, 
thereafter, try to improve upon it.

While much of the concern of my 
liiiWMl colleagues in this august House has

been towards how to improve, I findthat 
the question of expansion bf 'the *aifWay£ 
the question of extending the mileage pf 
railways or the Kilometres o f Railways 
has been given a back 'seat. ’""'The' 
hon. Minister for Railways has publicly 
announced that it shall be bis endeavour to 
convert all the metre-gauge tfnd narrow- 
gauge Iin:s into broad-guage. 1 would; 
suggest that the question of priority should 
be fixed in respect of the expansion of the 
railways before there is a conversion from 
metre-gauge into broad-guage.

16 hrs.

I would like to make one more point. 
I see no reason why the pace of expansion 
of railway has been given a short of retro
grade status. That means that in order to 
complete 40,000 Km., we will have to have 
an increase by about 1250 per cent in the 
construction of new railway lines. It will 
mean 1500 k.m. per annum. In that case, 
It is of foremost importance that these gaps 
in the Railways, particularly along the 
coast, which from the industrial point of 
view and strategic point of view are impor
tant, should be filled. This gap between 
Bombay and Mangalore must be filled. 
Th is is my request.

SHRI T. BALAKRISHNIAH (Tiru- 
pathi) : While supporting the Budget 
presented by the hon. Minister for Rail
ways, I would like to say something about 
the local conditions particularly relating to 
my constituency namely, Tirupathi cons
tituency. Most of the hon. Members know 
that Tirupathi is a hill-shrine...

AN HON MEMBER : The hon. Minis
ter is a great devotee.

SHRI T. BALAKRISHNIAH :...the 
biggest hill-shrine and the most sacred 
pilgrim centre in the whole of Indian 
Daily 20 to 30 thousand pilgrims from all 
over India are visiting Tirupalhi. In that 
way . the Railways get major income through 
these pilgrim visitors. But I am sorry to 
say that ample facilities have not been 
provided for these pilgrims visiting 
Tirupathi.

Now trains are run from Madras to 
Tirupathi' bi-weekly, Tbl»
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.■■'TirtiptflU e&ptetti. From Vijayawada to Tiru- 
patht' trains are ran. That is called Triu- 
«ta1ai Express. These are run twice a week. 
There is great need and demand to convert 
these trains into daily trains instead of 
’bi-weekly.

I had occasion to travel from Madras to 
Tirupathi. 1 found that the whole train 
was over<crowded and 1 asked why this is 
so. They ,«ay, these trains are run only 
twice in a week—Friday and Saturday. 
Those two days are sacred days for Hindus 
and all the pilgrims who want to visit Tiru
pathi get into these trains. That is why the 
train is over-crowded. Those who have 
purchased first-class tickets do not find 
place in the first class compartments. That 
is the difficulty which we are experiencing.
1 therefore request the authorities to con
vert these bi-weekly trains into daily 
trains.

Between Bangalore and Tirupathi there 
is no broad gauge line. From Renigunta 
to Tirupathi there is broad gauge line. But 
there is no broad-gauge plateform. 1 wish 
to bring to the notice of the Minister that 
many pilgrims, old and young travel ; they 
are not able to alight from the trains pro
perly ; sometimes they have to jump from a 
higher level to a lower level to get into the 
platfrom from the broad geuge train. There 
is a lot of difficulty which is experienced 
by them on this account. I want that 
immediately the platform should be 
constructed...

SHRI HANUMANTHAIYA ; It will 
f# done.

SHRI T. BALAKR1SHNIAH : In many 
places there are railway level crossing gates 
which are causing much of hardship to the 
public. The names of places where these 
level crossings are situated a re : Puttur, 
Kalahasti, Nayudupet and Taduku. There 
are no gate’a men. There gates are closed 
throughout the day. Unless intimation Is 
given to  the station master, these gates Will 
not be opened. Tfais is causing much hard
ship, and many people are complaining

these gates
ftfcmsid bd fcept open. I  would, therefore. 

be appointed at

all these places, because ttiat will solve the 
problems of the public and it will also help 
some unemployed people to get Employ* 
ment.

SHRI HANUMANTHAIYA : Have
over bridges or under-bridges.

SHRI T BAlAKRISHNIAH : Then, in 
Chittoor and Tirupati, two overbridges are 
needed. Tirupati is a pilgrim centre where 
there is a heavy traffic, and Chittoor is the 
district headquarters with heavy traffic, and, 
therefore, overbridges at these two places 
are very essentia).

There is also need for converting the 
Katpadi-Renigunta line into a broad gauge 
line, The hpn. Minister knows very well 
that many pilgrims coming from Mysore 
State are going by private buses and tourist 
buses because of want of facilities or want 
of accommodation in the trains and 
because the trains that are running on that 
route are mostly express trains and generally 
they are trains from Bangalore to Madras 
and, therefore* they find it difficult to 
travel by train. If the Katpadi-Renigunta 
line is converted into a broad gauge line, 
then it will facilitate to have a direct train 
from Bangalore to Renigunta. That will 
go a long way to help the pilgrims also. 
That will also help the public in Chittoor 
district to have facilities for commerce and 
trade and for transporting their commercial 
goods like mangoes, tamarind etc. which are 
produced in that district to other places.

SHRI NANUBHAI N. PATEL (Bulsaar):
It is most unfortunate for the people o f this 
country that every year diem is an loom- 
ment in passenger fans and freights in the 
railway budget.

Government are spending mom a^d 
more money ftw laying oewraflwap H i l l , !' 
for widening railway tracks, for tlectri- 
ficatton, for introducing new 
coaches, for providing passenger amenities 
etc., but due to lack of proper administra
tion travelling public are not «ble *o get 
proper, benefit and all the burdenfalisupqn 
tfcegoiiralpitolfcC
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When I heard the speech o f tb c  Railway 
Minister regarding theft of overhead wires,
1 was really shocked, beause theft of over- 
head wires at high voltage is not an 
easy job. But this happens, according to 
roe, because most of the railway staff 
including the RPF might be in collusion, 
because it is impossible otherwise to cut the 
over wires which are at such a high voltage.

This is also due to the negligence of 
the administration. If it not checked, I do 
Dot know where it will end.

The hon. Minister has stated that late 
running of trains is due to wire thefts, 
chain-pulling, political agitation and other 
things such as the inefficiency of the con
cerned railway employees. In my opinion, 
the railway employees alone are responsible 
for the late running of trains. Why should 
they give a chance for chain-pulling and 
for political people to launch agitations or 
-demonstrations? If they take proper steps 
to prevent all this, then 1 shall do not think 
that such things can happpen.

Now, I would like to place before the 
hon. Minister some important grievances of 
the travelling public who travel from Baroda 
to Dahanu on Western Railway. There is 
m e  train called 46 UP Baroda Passenger 
which runs between Baroda and Bombay 
Central, by which train most of the students, 
JWassinessmen, office workers, and vegetable 
and milk sellers come from Broach side to 
Surat and from Surat to Bulsar. But I am 
sorry to say that this train never runs on 
lime. 11118 can be checked from the con
cerned authorities. It always runs two 
hours, three hours and sometimes four to 
five hour* late. The Railway Users Asso
ciation, Merchants’ Chamber and other 
organisations brought this matter to the 
jBttentioh of the higher authorities but 
nothing has been done. They got tired of 
it and at least started satyagraha at 
dothangaon station near Surat and Amalsad 
Ration near Bulsar, within this one month 
4*ul detained all up and down trains. If 
| $ r  grievances had been heard and « d - 
nesed, ibis conld have been avoided.

'■'|,f^';i^;.th»sdifficiiity, forthelast-four 
item I

Railway Mfaitter in my budget a jp M : 
extend the Bulsar-Surat Shuttle u p t o  
Dahanu on Bulsar side and upto Broachon 
the Surat side. I know of the difficulties 
of the peqple of this area* So many aaso- 
ciations are also approaching me to get 
this problem solved. But I am sorry to 
state that nobody cared for my suggestion 
and demand from the passengers o f that 
area. Therefore, the people of this area 
are bound to resort to this type of agitation. 
Again 1 would request the hon. Minister to 
extend the Bulsar-Surat shuttle upto Broach 
and Dahanu.

There has been heavy overcrowding in 
the 22 UP Flying Ranee. I am glad they 
attached two locomotives and 17 bogies by 
which the problem of overcrowding is a 
little bit solved. But these two locomotives 
take more time for watering as a result of 
which this train reaches late at destination 
on up and down direction.

The Western Railway authorities have 
requested the Railway Board to provide a 
diesel engine for this train but there is no 
response. Therefore, I would like to 
request the Minister to provide a diesel 
engine for this train.

There is one railway station named 
Vapi between Bulsar and Dahanu where 
recently one of the biggest industrial estates 
has come up. The Government has 
acquired nearly 3,000 acres of land for this 
purpose. At present, nearly 75 industries 
are already working, about 250 are under 
establishment and about 500 are on the 
waiting list. Besides Vapi itself Is a  big 
city. People from Dawan and Nagar 
Haveli make use of this station. Looking 
to all these aspects, there is a  big demand 
for a  two-minute stoppage of the 22 UP 
Flying Ranee, th e  People from this, are 
aprroacbed me and I arranged a meeting 
with the DS, DOS and DCS. I  had shown 
them this area and request them to arrange 
for the stoppage before people resorted to  
agitation. I  would like to repeat this request 
to the Minister now so that this /#tog$*|P 
is arranged as& oonas possible.

. . . I am sitting in this House fromlftS?* 
My nearest railway
b e tw ee o B o tsa ra n d B ito o fa o n th e Wfli^ n i



Railway. N o t*  single fastorexpress train 
Mops at this station. I have requested the 
Minister so mas? times during my budget 
speeches to  let any express or mail train 
itop at this station. The passenger train 
comes after 8 to 10 hours. Therefore, I  am 
compelled to go to Bulsar or Bilimora to 
catch the fast or express train, but nothing 
has been done upto now. Therefore, I  
would humbly request the Minister to have 
this stoppage arranged at this station.

Lastly, 1 would like to say something 
about overbridges. Looking to the expansion 
of the Bulsar city , I would suggest that 
an overbridge be thrown at Mogra Wadi 
Railway Culvert and another overbridge at 
Vapi Railway crossing. When there is heavy 
traffic, that gate remains closed sometimes 
for half an hour. As it is near the station, 
when the goods trains pass along, the rail
way crossing again remains closed. There
fore, I request the hon. Railway Minister to 
consider all these matters and take proper 
steps to solve this problem.

Lastly, I would like to request the hon. 
Railway Minister to consider one thing* 
namely, the amenities for the third class 
passengers which are lacking. In the third 
class waiting rooms, wherever they exist, 
there is no facility, for water ; there is no 
facility for bathroom ; there is no facility 
oi latrines. In Bulsar station, for example, 
there is a  third class waiting room, but 
there is no facility for water and for bath
room. So, I request the hon; Railway 
Minister to provide all these facilities and 
help the travelling public.

When we Are travelling, and when we 
see particularly the third class coaches, 
everywhere you will find that there is no 
sufficient water, no sufficient light, and no 
sufficient fans, and the coaches remain so 
dirty that it is impossible to travel by (hose 
coaches in the third class. Therefore, 1 
request tho hon. Minister to see to this and 
provide as many amenities as they can for 
the third class passengers.

• 8HRI; D. N. TIWARY (Gopalgaaj): 
Mr. Cbajrman* Sir.before I begin my 

v*jeech, I w*nt to make two requests to &e 
: RaSway Minister. One ■.!»:.■ ttott after two■

the!talk
Wtrf '-'Nttlifata■ JjtfSMttflGBd ■

system to reply to the Members’ points 
which had not in the House been replied to 
by the Railway Minister. That system
should continue. All those points that wet 
make here, if they are not replied to in the 
House, should be replied to  through a 
letter after enquiry. But that enquiry should 
not be perfunctory. L*wt year we got rep* 
lies and almost all the replies were peN’ 
funciory and they had not gone' into (he 
details. So, I wjuld request the Railway 
Minister to take note of it.

SHRI HANUMANTHAIYA : I agree.

SHRI D.N. TIWARY : The second 
point which I wanted to make is this. 
Once, three or four years ago, the present 
Railway Minister had raised the question, 
at the party meeting, of late-runningof 
trains. He was so vehement and had said 
that either the running of trains should 
be stopped or the timing should be in
creased, so that the piebple coming to the 
stations may know when the train is going 
to leave. At present, these days, late-runn
ing has become more chronic. The trains 
are sometimes late by 12 hours to 15 hours, 
and no information is given as to when the 
train is coming. That is one thing whidhls 
very inconvenient to the passengers. The 
authorities compute loss of man-hours ; 
when there is a strike in some undertaking; 
people say, and the reports say that to  
many man-hours have been lost. H o# 
many man-hours are being1 lost by late* 
running of trains, nobody can say. It majf 
work up to millions of hours. So, I  request 
the Railway Minister, now that he ispre- 
siding over the destinies of the railways, 
to take note of this, and see that late-roan* 
ing of trains is stopped.

Sir, the railway is sick ; there is  no 
doubt if the railway is sick. I t  has lost it* 
revenue ; it is running into deficits. It is the 
largest public undertaking not only in India 
but hi the whole w rid ^ a n d  nowhere in tbe 
world does any undertaking employ 
manymen. More than 14 '
employed in  the ladiaa r a i l w a y s , ; 
payment made to them runs to JKmdredrof 
crores of rupees. In that ittdm akittt,

■ i f  is a ■ ln ss ,th a t  ■ ! * . ; * shame- ■
: ful tfciag ter  .**; /Why ■,. i f  ^
loss ? Because the
both eoonomically/ phyricailyaod ...;
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the matter of control. What arc the sick
nesses ? Firstly, lack of control by the1 Rail
way Board and differential treatment of 
employees. They do not apply the circulars 
issued by the General Managers or the 
Board uniformly to ail the employees. So, 
there is heart-burning. I made this point 
last year, but it was not replied to. Then, 
there Is carelessnoss of the railway staff. 
They do not think that railways exist for 
the possengers. They think passengers 
exist for the railways. They should know 
that railway gets money from fares and 
freights. But the passengers are treated like 
beggars. Lf a  complaint is made by a poor 
man, nobody cares. Even when people 
holding important positions in public life 
make complaints, the reply is very perfun* 
ctory. For instance, between Palezaghat and 
Maheqdru Ghat they run a steamer service. 
But the coal is loaded when it is time for 
the steamer to leave. It takes half an 
hour. The coal should have been loaded 
before the starting time. It causes great in
convenience to passengers who miss their 
connecting trains elsewhere. Fourthly, there 
is thoughtlessness in action. When one 
trajn is coming, the connecting train 
leaves, with the result that passengers have 
to wait for 4 or 5 hours. If the train was 
late by 1 hour or half an hour, I can under
stand. But when just one train is coming 
in, the other is leaving, causing so much 
inconvenience to the passengers, is beyond 
oay comprehension.

Then comes the hazard in travelling by 
: train. Every day there is some murder on 
. thia traia and loot on that train. It has 

become hazardous to travel.

SHRI HANUMANTHAIYA : That is 
only in Bihar and Bengal.

SHRI D; N. TIWARY: If it is in Bihar, 
what action has been taken by the Railway

• Board ? In that pari o f Bihar which is near 
Assam, th en  may be some Naxalita 

: m aace, but not in the whole of Bihar. It 
Is done by the goosdas and unsocial 
eletMBU. -Fifthly, inorder to  relteve the 
sfefettess yoa have to control the Railway 

tfou have to change the method of 
wtyfc aad you have tose* that all employee*

Sixthly, there is ove^employineat in thft 
railways, i f  you go to any you wW4
find that the railway employees are not
doing any work. There are just g?iag 
hither and thither without doing any work 
and the wage bill increases.

Seventhly, pilferage and theft in the 
railways are increasing. Theft of coal from 
the railways is proverbial. Everywhere you 
will find theft of coal. Even the engine 
driver will throw out a bucket of coal and 
get one rupee. If you can check this theft 
it will save you crores of rupees and your 
coal bill will come down.

Coming to the divisions in the North* 
East Railways, Bihar is in a very unfortu
nate position. Everybody wants to take
liberty with Bihar. The Railways in Bihar 
have been cut into three pans. S.une rail
ways come under UP and some unUer 
Assam and there is only one DS office in 
Bihar in Samastipur. If you take into
account the mileage and load of work there 
should be more of DS offices in 
Bihar. We have been agitating for this for 
Quite some time. I have met the Railway 
Minister several times and after arguing with 
him for hours and convincing him, we got 
nothing. Last year when 1 met him and 
represented the case he said that something 
would be done. I do not know what that 
"something” is. You can very well give a  
full-fledged DS office at Samastipur. You 
have got hundreds of quarters and offices 
lying vacant there. Now they are lent out 
to other dempartments for occupation. 
Their windows and doors are being take$ 
away by the village people. At the same 
time, you a n  constructing oflFice .buildings 
and quarters at Samastipur. Why not 
divert some of the office staff from Banaras 
and Samastipur and have another office at 
Sonepur ? Now at Soncpur you can get 
no information about the railway trains in 
that area. Now we are not able to ge$ 
them because the lines are always ^ut of 
order. ' '

Now because of the present divisions 
thei» ia  surplus staff in soma , areas , and 
they *f». thrown out o t transferred- forJad 
fault of tfcefc own. All suqh difficulties 
c o u ld b e a v o id e d if t to is a D S Q ff i* » t f  

. Sonepur. M  would request .
Miniate* to iopk iiitb ■;
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Bihar requires another p S  office. Assam 
has four i>j$ offices,, even though Assam is 
smaller than Bihar. I am not grudging 
t hose offices to Assam. . But what sin has 
Bihar committed that you are not prepared 
to have even one more D$ office at Sooe- 
pur ? j  hope the Minister will consider this 
genuine long-standing demand and see that 
justice is done to Bihar,

SHRI DHARNIDHAR DAS (Mangal- 
d a i) : Mr. Chairman, the different aspects
of the Railway Budget have been discussed. 
What has interested me more is the speech 
made by the Railway Minister highlighting 
the socialist objective to achieve which the 
railways must be run. He was, in his 
conclusion of the speech, laying emphasis 
on socialism. He has stated that the 
railways are the biggest public undertaking 
and, the refore, the best means of taking the 
country towards socialism. He has said 
that the success of socialism ;is inter-linked 
with the success of public undertakings. 
This is the fundamental aspect to which we 
have to give more attention. We have to 
see whether the railways have served the 
cause of socialism or have opposed it.

The Railway Minister was trying his 
utmost to see how to close the deficit 
gap of Rs. 33 crores but we are 
to see how to have improvement in 
the working of the railways. I think an 
economy drive is an urgent necessity. The 
Railway Board is a white elephant. It is 
indifferent to the people and to the workers. 
Therefore it has failed to get the co-opera lion 
of the viwking people in the railways.

When we talk of socialism, We have 
to see to the practical application of socialist 
principles in the day-to-day working of public 
undertakings. Much has been said about 
nationalisation- When this Government 
passes any measure of nationalisation, the 
people have given massive support to it,

annually each. This is a big gap. This 
has to be narrowed down to the smallest 
possible range ; otherwise, there is no use 
talking of socialism if we do not reduce this 
inequality, ;

16.33 hrs.

[S h r i  Sezhiyan  in the Chair]

SHRI HANUMANTHAIYA : What it
the reasonable pay for the members of the 
Railway Board ?

SHRI DHARINDHAR DAS : We
have to apply socialist principles in fixing 
wages. A socialist pay structure has to be 
introduced. There should not be much 
difference between one class of employees and 
other class of employees—the topmost 
persons getting Rs. 36,000 annually each 
and persons at the bottom getting less than 
Rs. 3,000 annually each. This gap is actually 
causing all unrest and non-cooperation of the 
workers towards the authorities. So we 
have to remove this gap.

SHRI HANUMANTHAIYA : I agree. 
What are your ideas of the pay structure ?

SHRI DHARINDHAR DAS : A  social
ist pay structure should be based 00 
productivity and the contribution of (he 
workers to the concern having regard to 
higher living standard. It should be need- 
based. There is a parasitic class in all 
public undertakings; If  we go into the 
record of public undertakings, we And that 
this parasitic class is to the extent of 50 pet 
cent of the total employees. They contri
bute less to the undertaking compared to 
the workers but get more as salaries and 
amenities than the latter.

I am just saying about the application 
of socialist principles. This is the largest 
public sector undertaking. So, it mult

Now you have to show to the people ihat 
these nationalised undertakings are really 
serving the people and the cause of the 
•twrkiiig masses.

! Xf we Jottt 1«fcok a* the pay structure 
the Railway Board employees, we 

find that 2t persons in the topmost position 
.1*'tfte^Railway‘Bot^d get about Rs. 36.000 ■.

more ■
than l.SOO employees get just Rs. 2,500 ■ -

show the way for all public undertakings in 
the application of $ocialisf principles. From 
that point of view, it is ; ^
to know the gap of income or s*ta^  M  
different classes of employees and to reduee
i t, Vrsv-V:-"-'.'-;

[t A n e& m tttm
A b*J»nced infra*structure «$ most essential
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for the balanced development of our national 
economy on socialistic principle. The 
Railway system is to provide such an even 
intra-structural complex, but on the 
contrary it is creating great regional dis
parity which must be removed. In the 
Budget, we have provided for electrification 
of some railway tracks whereas there 
are some stations even now with kerosene
oil lamp. 1 can mention the name of a 
station, Tongla in my own constituency. 
Hie people there are demanding for years 
for a foot-bridge and their demand has not 
been accepted by the Railway .'authorities. 
They do not pay heed to the just demands 
of the people. So, I call it a stiff-necked 
bureaucracy. They are not guided by any 
socialist principles. The Railway Board 
must be moulded by the hon. Railway 
Minister as the socialist cadre. Without 
socialist cadre in the Railways or in our 
public sector undertakings, the people have 
now come to see that there is no difference 
between the public sector and private sector. 
These Railways arc the paradise of the 
capitalists, the contractors and all these 
people. This public scctor should have 
developed a cooperative sector in the railway 
business, in the contract business and 
other things. These are the two sectors, the 
public sector and cooperative sector, 
quite indispensable for Socialism, to 
squeeze out the private sector in course of 
dme. That we have not done.

Now coming to Assam, I come from 
the most backward region. It is not 
only for the interest of Assam but it is for 
the Rational interest that the development 
of that area must get top priority because 
that is the strategic area. Supposing the 
people of Assam are not able to strengthen 
defence, it is the look-out of the Central 
Government to strengthen defence and that 
cannot be done without having a 
more developed railway system there. This 
regional imbalance is a danger to the 
national integration. To stop that, we 
.must have a balanced development of rail* 
ways in all the regions and, particularly, in 
backward regions like Assam.

and that was to be inaugurated on 
2nd October last year. Uptill now, nothing 
has happened and there is no chance of that 
work being completed.

The hon. Minister has said about ifae 
uniform conversion of meter-gauge and 
narrow-gauge lines into broad-gauge. There 
has been a persistent demand from the 
people of Assam for a long time for extend
ing the broad gauge line from Bongaigon to 
Gauhati first and then to Tinsukhia. All 
these are simple demands. The reasonable
ness of such demands has been pointed to 
by the hon. Minister himself in his speech. 
All these demands have been placed before 
the Railway Minister by the people and the 
Government of Assam, already and they are 
still hanging in suspense. 1 request the 
Railway Minister to fulfil these long-pending 
demands of Assam. Thank you.

SHRI B. R. SHUKLA (Bahraich) : 
Before 1 express my views on the various 
aspects of the spcch of the learned Railway 
Minister, I would like to congratulate him 
on bringing a realistic budget, taking note 
of the necessities of the situation.

As you know, Sir, the removal of 
regional imbalances and restricting of the 
monopolies is the declared objective of this 
Government. It is necessary that regional 
imbalances which are still in existence in 
the railway administration should also be 
removed in order to bring out social trans
formation in this country.

Since the time is very short, 1 will only 
put forth certain suggestions for imple
mentation. NB railway has escaped unfor
tunately the shrewd attention o f the Rail
way Minister in the long speech which he 
has delivered before the House.

North-Eastern Railway extends from 
Tripura region to Bareilly, and Agra in 
U. P. It runs closely parallel to Hid 
Himalayan Kingdom of Nepal and Bhutan. 
On either side of the Railway line these 
are two Wings of Pakistan, namely, East 
Bengal which we are now prepared to call
as Bangla Desh and on the west o f it, there 

About the Divisional Headquarters at is West Pakistan. These two wings are
lUuogia, his predecessor, Mr. Nan da, assured surrounding thi&area and on the northern
the peoplc at Gauhati that the Divisional side we have sot tfc  qoft^ftt menace frum
Headquarters would be located at lUngia China.



Therefore it is necessary that this factor 
should be taken into consideration. This 
line has got military significance. There
fore, this line should be connected through* 
out from Assam and Triupra to Baretli so 
that the movement of the military vehicles 
and military personnel should be facilitated.

This line extends up to Katarniaghat. 
Thereafter there is the intervention of two 
rivers, namely, Gagra and Kaudiyaia. This 
railway line extends from Lakhimpur 
district to Bareily in UP. There is a gap 
of 12 miles in between. There is a project 
called Sharda Canal Project under the 
Irrigation Department. A barrage is being 
constructed on this river and the guidelines 
are also being laid down for the taming of 
the river. The expenses of the construction 
of this barrage and guidelines are being 
borne by the Irrigation Department. The 
laying of the railway track on this distance 
of JO or 12 miles would therefore not 
involve any large expenditure of the Railway 
Department. Therefore, it is my request 
that Lakhimpur district should be linked by 
extending this railway line from Katarnia
ghat over river Ghagra. This railway line 
should go to Bareilly and Agra and run 
throughout. This is of economic and com* 
mercial importance. The area through which 
this line passes is a vast area where there 
are timber and teakwood forests. From 
commercial point of view it is important. 
It will shorten the distance ; it will also 
relieve the strain and congestion which is 
the headache of the Railway adminisi ration 
because of constant number of chain pull 
ings and strikes. So 1 request that my 
suggestion may be considered and this line 
be constructed in time.

There are a number of railway stations 
in my district—half a dozen of them— 
where there are no waiting rooms even for 
the third class passengers to bit. On 
the one hand, the railways a it providing 
facilities for air-conditioned coaches and 
they are trying to tm  electric trains and 
they are trying to dicselise the engines. But 
on the other hand, they a re n o tp ro v id in g  
even the bare minimum facilities for the 
stay of the railway passenger* at the railway 
jt« ions. So, my sufgestion is that without 
undue delay, thls tnitter should be attended
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or size of the railway station the railway 
passengers must be provided everywhere, 
throughout the country, and especially in 
the district of Bahraich with proper 
facilities.
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Then, I would like to pointout that the 
district headquarter of Bahraich is situated 
on a branch ilne on the NE Railway. No 
mail or express trains pass through that 
route. There is one Jarwal Road station 
which is situated in this district* which is 
the only place on the m;»in line. My 
suggestion is that all the trains including 
the mail and express trains should invariably 
stop at Jarwal Road station, which is the 
only station through which all these trains 
pass.

The next point which is not of regional 
importance is this. Concessions have been 
announced by the railways for tourists. 
My suggestion is that concessions should be 
given for patients who want to go to far 
off places for medieal treatment such as the 
Cancer Institute of Bombay, the Sanatorium 
at Bhuwali or the Medical Institute at 
Delhi or to Vellore. These concessions 
should be extended to them on production 
of a certificate from a prescribed medical 
officcr that their condition is such that they 
cannot travel as they have no sufficient 
means for travel. There should be some 
provision also for some concession to the 
person who is accompanying such patients.

A lot of things has been said about the 
corruption which is prevailing everywhere. 
It is unfortunate that the expansion of the 
public undertaking has its concomitant in
crease in corruption side by side. How are 
we to remove corruption ? Let me five 
just one instance. Whenever there is any 
scarcity in any article or commodity, 
there is always blackmarketing and 
hoarding in that Commodity. Similarly, 
the corruption in the railways is 
caused largely by the scarcity o f seating 
accommonaiion or first class bogies 
or wagons. So, the solution is toihcreftse 
the number o f first classbogies, the 
number of wagons and the number of 
trains. IT that isd o n e ,th en  it will be found 
that theoorruption in the railways could 
^  minimised to a very groat extent. "7;  ̂ .■■■
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faresr% ^  w»r ^ r  grarf  ̂mar t o  «pt «Ftf 
w*t»r *np f> Tfr 11 ?rf srg^r |  

v ^ r  sner an* v n

^r?Nr Jf *nt vr
* r w  s t t r  wt im r

^ i t  man |  w  ^  ^ N r  %= 9FRTT 9#t

sw*r »r^ m #  t  * t i t i

% 5t% % m?r%

^  t  t& * t  m m

;v :.^ ^ / '|^ ^ ;4 w r  ̂ p^iirer-
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%  m %  * r $  g *r r  
t  w  % «n$ *srf % iw*rr t o

*  1 1  t«? **r?r *  f*ro% %

*TOtt ^ r . M r  ?  f a  *preft m r o  % 

* & r a r  ^ r r o l  5f <r?r j s t  4  i w  % 
* t t o t  ?*u ari^r srgr t o  * t  *r?*r ^  i )

f o r  % q^err 1ft 4  *ijt ^
* r$ m  5r»rm 1 1  w  q«F 
s fa ; tnp fa?r s m i  *r f®Fcr?rr *r r f t  ar??pc

4  «t>t  *PTTqr f f r  ^ 4 f a  W  % 
*rm ft ? r  ffcft *n r$ 11  ^r%^r

|? r r f  t o w t  S  - g r o  $ * n  ^rf^q-1

^%3r % *r*re 
^  |  fa  5 f  cr ^vt^ aiTO^r sftf?*rr

1 1  3R % t o s t

qfc $ * i to  *T*rr s t a r  4 1 a r iq rfo tf ,  

a if t iR ftw t sr^T $*>T*rciff % 3ft 

S*1 *T? ^*T S*TT T|5TT |  f o  3PT T O

& S*«F SRFTT % WI^T, *5 
^ j t t ,  $£*n *frr 3rr«r«TT a> ^
$ t o >5nf^ i ? m  x ^ f  

% ifaTOSf m$sy ^riT  fiwrr »r®rr <ft 

spa 4 f a

snwV fFra*r *f>  vrcft

w ft f n f % »

*rc?pn: s r o n r r o  «ft t o t  t o  v *

f a t #  * ? r*  * r  x rc ro  T O l t

Tmm f a  ararc *n? S ta r 4  f a  t o M  <re 
a r k  * r f a *  « n f*R F  T s a r  4  « f k  q>?r« 

T O r ;.. tftjfrr. T O * f t  a r k  * r f t e  ^forr i 
% & .*$*  % ^ t  * $  w w f a f r

.â 2L£aMk ■ • .’ ê ê L-'lLflL ’' * I *W ''fWIWWT 5TTTT ^1T«F W f^ : >RTfT Wt
m m «ffMar | %

i  w  m i

'. - r - - t v ■

M h t y B f t t l f r t  m

$ k  ^ *$*ft f f  I ,  ^ r srf5nrt
J [ ? f r « ^ t < p c  i

% f f t t  <rc f  v f T i  wr$?rr |  f a  

Trer src% u^f m rfw w ?  % 4 « r  It i ^ r  % 

•TTW *PC T̂T*r«T ?t T fftiR m  *aW«T |  I 
^ r ^ w r 5 T ^ ^ B i %  v te v  ^sn0f %

1 1  « rr^  5w*r * $

1000 w rr  *r̂ t?TT ^  «ft % ^  |  » 
t5r%5r if ?r<OTrc ??r *p :̂ «rra?r \  fa 
m t  f a #  **%$■ «tt t o  %fEr Srarr

eft ^  9!T^ W *  f^2RT % f a q  
*T?% |  I T O  Vt #  fapw % 
*TS% 51M ^TxT fT5W  fcft q r f ^  ^  gft
«rrr ^  |  ftr ^

^ t% % sffiffTrqr ^ t r f t r ;
*fcft i § ^r% vr
^ t ^ t * t  h \x  % ?t??t sarfta «rf?t 

^  **% % T O
«r.TcTT |  fa?fr % ?TO-qr 'irfir *$ t o
*PTcTT t  ert « * « r w  ^55%

shit 300 s t 40c w r  % ^  ^  rc
ff^r 5TT ?T¥?TT I  I i(V  ^ f f r  I  f a  ^5!%¥

*f flrt'-w ^  w t t o  ^ « r  fw r |  «r^

?T| TO'tT r ^ T  3TRT ^ T f|q  I

srar f  ̂  t  arq% ^  *?t t o t

^ ‘m  i » irf# gjTr m v r %
*t ^i*r Prsŝ r iO t o I  ■ t'w ;';,

T?r |  s r ^  ar«p ' 5 $  qx  ^ w » r ^  >;■ 
$ *  i f f  | f  |  1 *  W faT  f  

f a  m  *r«rat $ ? rr  w r r r  ^  t o f t ; /
% s f t f  f w r  t o  1 f^ r % « r » m

•inpr ^  ^  arwr flfttr w r ?
# ornf)r 4 i Sit *n& ^ r  ^  f  J
* m M * , * #  w  f ;
«rif f*W5T I 100 Tftw f t  ;■
;i¥ J ^ . ; :ws^^i p^; : ^

i : f ' ' . X r ' :-^  '''y^  ■ 4 r ^ :
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t i f i  ^fcTSU fkm  (

f a * ?  # l t  VTStit *> * f t  HT** VT% 3TT

* t 1 1  f*n* **ft ift^rr v r  s ? r m  s r $  

$»* t » W  * *  STf q^ri afRt i  I

«rfr w  *n??T ?wr ^f«r?r srthr 1 1  

arfr f*  suffer w t c t t  |  i ire ?ft 
^t£t ewfsr «pf srst srrs* if sssft *pt turn 

5T1TWT <rar *ra ?r «t$ 3r ott *ifr & f t
arar *rt mx 1

f« i *rrffqt ^dV J  -aft w f  & W  f t  
ws*t *rr ?f t  {  1 fc???t %  fta *  ar*arf ^rr% 
W tit 'VStf*\Z  tTSfTOff I ,  «T3TR *t?T I ,
* f  aN t «r«ff % Stft *tft * ti\ * m  art Tft 
|  I m t  ¥5% g r f t  % ^ T %  =*% 3TT I 
m  if * tf  t i t 5T5TT ss*r ?rf)r snror *wr 1 
V t  m ffqf % * &  f^5r 3TT̂  ‘STTffS I 

ffa a p  f o f  <TC f o r  TOST 3TT ^ T  t  I

fqgfc fotf T̂T*T fftft 3rr X%t I  fa  
<fcnw %« *1 tf fa r r  far% ft ^ r t  1
^fasr * t TtaPT 3TRTT I *fT VS %
f ^ r  =Rt»T &ar t̂cfV m  Tft % 1 ^ rr  **?r t it  
m -* * m  t  w  t f ta  f*r % fa*r 3^ 55*  
* $ t  ifhC <Rtft 7 T  tft 3 rtf*t I 3«r <ft 3TT<T 
^  jta ?n  ft  'rt^rr 1 \ t i t  <rfTft«rf?r «fer *

; $  f ?  *  arm * ?* t It * t f  **** 1

fe«ra: %fa*T %  an^: ^  fq«5%
a r to  ,« w f w w t arr T f t  1 1 * *  * f t  
a rt^ r o s r ^  % ts t * t * r  t |  gw 3 ? f %  tft  
I*F*Y*T5rf q?t t il  I *f titit  *rftar %  

ff%?*r *F̂ stT ^ i^ rr  5  fa  ^  % t it
t it  | — ^  if m i  «ft T«t?nr %,

.Vjppjjirr ^  ^ a T  fc. 9T v  ^  ift w  |  i 

is? ^ 1 r  at T^nr if W r'.j, %fa«r 

f  % «pt ^  ^ r  i* fw ^T mm 1 
: ^ ^ ,' ' # : ' “|^ :5 i f t ? ( f i ! I  * ^  ^  ^  
■ | ? | ; ^ - p i r :-:̂ : j f c -  H  m  r̂c f^ rm

V l f t  f f l t  W»T ^

?f ^  8tt^% 1 ^  srvrc * f t  t ii ^anfit^ 
f a m  arm  |  %^s5f T??ir 

* r* tt ^ T f ^  \ i t #  p r ;  if ? r^  arrirr 

f a  W  ^fa^rr ^r *> i f f  ^ff^cr f a q r  

arnrr 1 1 ^ s f  *<?r% f̂ fsre »nf?«ff ^

5rt<r ^  f  3 ?w t ir, 2Tff ^ r  ®Pt r̂r 
wn v z z z  55^  arr ti\m

^T5ft f  1 **r % *x  titx

’r f if^ r  aft?r if a r r e t a *  ^ r % 1 1

#  ^rffrr ^  fa  ^  ^  qr f t  1
W  5̂  f  es ^  v s  «rf t  f a  
«nr ?r^ a r r^ t^ ^  ^  t o r  arm , q- 

fajTT 3f1%, f??TRr ?T ^ t  5|T*r, 5 ltf 

^  ?r anSr, ^ r  ?pp ^  g^reft sr l̂f 1 1 
* p k  ¥V rv f̂t ^ r  t  f a  «r«r 

if arraftaR f t ,  ?ft ^ f  f t  ^ r ,

«T? *PT*irT arm apt ?F^ft f t  f t if t  I

w  % ST8W z *  « > it  ^  ait arsf ^  

an?ft t  ^ f  *r®*r ar?rir »TTfe*it if «5t»t

3T55*r !TTf ^ t  f l ? f t t  1 *S «ft*F if % ?H f

^ ? f t  1 1 f a #  *pt v t ?  ^ r  fa ji  ft^TT t  
W tr ft^ ft sft ft?ft 1 1 frrcr i T f  % 

a r fa i  f t a r  t  5ft*ft

^ t  #  armt 1 1 % ^sriT  f> rr  « n f^ t 1

f  #  % t  q^r arw a ik  vffTr

^TfjrT i  1 m ar s r ^  « g tr  ar«T

«nfa?rRft 1 1 ^ r  ^f f ^

%, «rf fa fT ?  <̂ r i? fo n  f t  w i |  

^m x. m  q f w r  f t ,  «r^«rr m
^fk«n f t ,  «rft ^  i t % r

* t i t  arr t f t  | i  lrfa«f « m « r m  « t  i  

ancrr $ m x 0 m ’i t i i i f t
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v c  gffift i »  w  i t  

& r*r?w r i v raft aVffi % 

fw «  fe* r (prr 1 1  #  * n p srrt"  f a  
amr frfr* *?r*T grsr ^  s*r SJfO Tvt f** 

* f  i sft tf t  m « s i ^ * t i r  f  * * %  'S tR  

s i f t  «r?re*rf * t  f ,  %fa?r arnr ^tt^rjj 5r 

*  * r  *pp tft f r e  if f a ra  ^  f t  ?  fa sr % 

$  f> sr% i

. I6.$9hrs*

MR. CHAIRMAN : Shafquat J u n g -  
absent ; Shri Chaplendu Bhattacharyya—  
absent.

SHRI M. RAM GOPAL REDDY 
(Nizamabad): Mr. Chairman, Sir, while 
1 have been just listening to the 
speeches for the last two or three days, 
justice fails me to call our officers as 
bureaucrats and Rakshasas, and therefore, 
I want to bring to the notice of the House 
that they are our own with and kin ; they 
are educated in the same schools in which 
we were educated. They were educated in 
the same colleges as ourselves. Fortunately 
we are MPs and unfortunately they are 
officers. If possible, we should ban calling 
our officers as bureaucrats. This is the 
legacy of the British days still lingering.

17 hrs.

Railways have not suffered losses. In 
1966-67 they paid Rs. 132 crores to the 
general revenues. They paid Rs. 141 crores 
in 1967-68, Rs. 150 crores in 1968-69, 
Rs. 155 crores In 1969-70 and Rs. 170 crores 
in 1970-71 to the general revenues. In the 
last four years, they have contributed 
Rs. 759 crores to the general revenues. 
Also, they have provided Rs. 100 crores 
for the depreciation and development fund. 
These are big contributions. If there are 
some loopholes here and there, that can be 
brought to the notice of the minister. There 
should not be wholesale condemnation, We 
should sot call the Railway Board a
white etephant, Wbat j8 the crime thoy
have committed ? There is a particular 
tyitem evolved and thoy we there doing

the attacks on the railways, destruction of 
property, etc. That can be controlled by 
us, Members of Parliament ; that should 
be our real contribution.

Moreover, today railways are facing 
keen competition from road transport. On 
account of panch vatl raj, every village 4a 
covered by road* and hoses, tempos* cycle* 
rickshaws, etc. reach every nook and comer 
of the country. So, instead Of going to 
the railway station, people use other con
veyances which aie available at their door
step. In Nizamabad, I am the President 
of a cooperative sugar factory. We load 
1000 bags of sugar per day to Bombay, 
Rajasthan, Madhya Pradesh, etc. But we 
do not book it by rail, because it has to he 
taken to Manmad and then transhipped to 
BO waggons. It lakes time and meanwhile 
the price fluctuates. I f  we load it in a lorry, 
it reaches Bombay in 24 hours, Madhya 
Pradesh in two days and so on. Thus, most 
of the traffic nowadays is diverted to road 
transport and that is why railways lose. 
We cannot take railways to every village.

In Nizamabad, which is my constituency, 
there are two facories. It is a sugarcane 
growing area and every day we produce 
5500 to 6000 bags of sugar. We burn the 
bagasse in our boilers, which is a national 
loss. We can make newsprint and paper out 
of bagasse, but if ihat is to be done,. we 
want something to be put in our boifeira 
instead of bagasse. We require coal, i f  
coal is to be brought from Ramagundam to 
our factories, first it has to be brought to  
Hyderabad or Secunderabad in BO and thOn 
transhipped to MG. This difference comes 
to about 240 miles. If there is a  direct 
line from Ramgundam to N izam abad^ 
somehow or other it is always being post
poned—the bagas could be used for news
print instead of being used in the holler, 
For that coal has to be transported i^ ieh  
requires a direct line and I hope the Railway 
Minister will consider that....'At..jMfcseip 
the goods have to t ravel 240 miles to reach 
Nizamabad from Ramgundam. With the 
construction of this line the distance will &  
reduced to 100 miles.

■■■ :. J* ■■■■ ''
DR. -MELKOTB^(l|yderabad3l .'V'■ 

time at my disposal being short-^only Jowr 
m inutea-I would like to nuke out and
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speak only two or three important points. 
After independence quite a  number of native 
States joined the Indian Union and of these 
States two States in particular had railways 
o f their own, one was Mysore and the other 
being Hyderabad. I  do not know what 
happened to Mysore railways, but so far as 
Hyderabad railways is concerned right from 
1952, when I happened to be the Minister 
of Finance* in the State, and subsequently as 
a Member of Parliament here— I am here 
for the fourth term now—every time I have 
been urging that when the Nizam’s railways, 
as it was then called, was merged with the 
Indian railways there was a surplus of 
Rs. 6 crores and the Indian railways had 
promised that this would be utilized for the 
benefit of Hyderabad, it is nearly twenty 
years now and not a pie of that has been 
spent for the benefit of Hyderabad. One 
of the hon. Members from the Government 
(benches has referred to a railway line from 
Ramgundara to Nizamabad in the Telengana 
region. That was one of the earlier sugges
tions. Another line was from Vizag to 
Ramgundam to Sholapur, which would cut 
short the distance. But nothing has been 
done so far.

Quite apart from this, on account of 
the development of the Nagarjunasagar Dam 
facilities for transport of the products under 
the dam by the railways is absolutely 

j  necessary. Gundur-Kasipet and Hyderabad* 
Nalgonda and Gundur are some of the lines 

i which I would like to press because they 
have been pressed for by the State Govern*

* m eat for the past several years. Yet these 
Rs. 6 crores have not been spent on 
Hyderabad.

Though the Telengana people have been 
' continuously pressing for some facilities 

they have been meted out with injustice by 
|b w h  the present Andhra State Government 

as wet! as the Central Government. It is 
'riot merely the present State Government 
1 but the Central Government is equally res
ponsible for the present position, including 
tbe raihvays. Would the Railway Minister 

,:4pk*pe-. look into it, unearth these Rs. 6 crates

P speod it on Hyderabad for the improve- 
* f  the railways ? ■■■■.'■

Secondly, whenever merger takes place 
it always happens, because bu reaucracy is 
the same everywhere, that the employees of 
the smaller region or unit is not given 
justice. Whether it is the employees of 
Mysore or Hyderabad, they do not get the 
necessary promotion or weightage of service 
in the Indian railways. Sometimes they 
are posted at out of the way remote places 
so that they may not create trouble, or 
people from outside are brought in, depriv
ing the local people opportunity to get 
employment. For a variety of reasons, this 
has been the fate of the Telengana area all 
along. Would the Railway Minister please 
find out how many Telengana people have 
been employed in the railways during the 
last twenty years in the South Central Zone 
and see to it that this kind of injustice is 
rectified immediately ? I do not think he 
will attend to this because the same trouble 
is taking place in Mysore also. Mysore 
people came and told me the same thing.

The third point that I would like to 
make out is that travel is increasing and 
the railway is one of the methods for cheap 
travel but the railways are becoming costlier 
and costlier and they are not able to meet 
the expenses. In all foreign countries they 
are opening a number of tourist hotels 
organised by the railways themselves. People 
from the north go to Madras or Rameswaram 
and find that they do not get the type of 
food that they want. Similarly, people from 
the south come out to the north, to 
Kashmir or Srinagar or any other place, 
and they dp not get the type of food that 
they would desire. In Delhi itself there is 
not a single good South Indian hotel to cater 
to (he needs of the southern people. The 
railways should open such hotels at tourist 
centres and other places. ' Will the railways 
do this and see that it does whatever it 
possible to  help the travelling public ? This 
is an important point which I would like 
the Minister to consider.

He has mentioned, quite correctly.that 
the amount of loss that he is incurring, 
particularly in the eastern zone, is  vety 
heavy. He haa given thecausesalso. I 
do not want to go into them. Corruption, 
stealing, cheating—tbese are things wfcteh 
no nation should succurab to. I do not 
know wliat measiifee to adopt fca b it feeto
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thinking aboat. The public are aware of 
this and the public would like to support 
iiim. Would the Railway Minister take the 
public into confidence and see to what extent 
they can help him to overcome this kind of 
a difficulty because we the public are the 
latent ultimately ? He has not spelt
out what he is trying to do. I wish he had 
said this in the speech itself. At least in 
his reply let him . mention it so that we can 
give whatever help we can in that direction 
ted  try to help him.

«ft g s i f t  t r s i  fttft :

«r^r«r arirff aft to r fa*rr *r*rr

4  t x  % ^  ft *r*r ft sr?r a rr^ s r  <rt 

v x  % f t a r  f  f a  st?t q fan p

f t r c r  art* * f  3 ^ r  ft 3TT TfT f  i 
IS ft fa*T**TtT f  f a  % a m  t o  * t f  

^  sr<r s t ^ r r  f t  i ft 
»fT5Tr I  %  3R  f  f a  fffft

tf t  $ tft «rrarrar srst «fV f a  % ifcfftr-
fa*f?PT * t  £ fa  fa m  ait ft tft

Vfr *t fcfa* n*r ft ?ft% to 
t f t r  a m  % fa s f t  tf t  f  qrft t o

f a  fir*qtfc£t v t  art f  srcr *pt tft 

Pf5f5r *T3JST f t  WT f  ^  

v m r r  * t f  q^rK  f t  TTcTr i «rf

% f*m % ff tf t  f  i

tft $ ft w m r  ^  f  Prr %  % #nr 

i f f  w e r t f  $  i  v f  f iT  < f t  tflw

f t  ^ f  |  I *fT tnp $T  aft

^ f k r  w n i  v r  #*r |  «if $

% a m t f t r
« s %  *r*r % *n*tft q t  f w r

t f t s s a m  *rcw  

W t  - -«hr«v :« ip;i| i
* #  % m f  STqtff ft<?> *$7 f 1

.

arrr eft srar ft wr& ff c r r f f a  
ftwr «ft * \ i  f s w r s i f t  i * t f  tft s w #  
vtf^TTt aft % q f  v r a m  $ar fa*? 

v t a m f t ^ r c r T t  *fK w

$ft a f t  § q  t  for* v r  t fa rm r

Stft «nc 1 1  m x  ^  < t' ^rKt

$ t am r ?r> « t̂ shrcr ^ t  w ? f t

t  I f t f t  5TTf ft f t F f i » #  % %

f^r ?rcf % |  f a  ft tf t  ifK

ft srtft arr *x O T t  ft ??T¥
? rm R  ^ cttt f?r*iT a r m  |  artT «Ftf x>Pft 

*T5rT 5 r f t | i  ^

f w w  arrft |  tf tr  afttfhf aft fmsr
ftcft |  ^  ??r m  % pami «nrrjrr

arr ̂ ? r T f  i *Tf ^tfT?rt < m  ? rq | % 

f t r i t f & t  f a r  f ^ E T  frr ftofr aft 
a m r  h tjtr  ^  ft w r^ rr  ? t s r ! ^  ^  
v t  aftsr«r ft arer v r r ^  t  ^  ^

*n{f |  ?fr ftaift?r ft^r ^ r  

a r w  * rm w  W r  ft ftsr ^ p m  f  ?

ft q *  arr?r *if «rarf a m f t f  

f a ^ f t  ft «fT*r 5W5TTt « s f f t f t j t w g f r  
ar?r arw  i t  |  i ^ ^ i p r  f t
fa» ft?R  tw  W t f t  ft q«P% T 

f? rn n  f a  ^  v t  w«mr « r ^ r i  tf t  i t f t  r o g  

m  % fw  *rft ft «rr*r a w T  f i m u m v r  

i tm x  * m r  f *  »pt ^ n r  ^  ^ r r ,  tfrtft 
*rt*rft maw f v  v t  ^srr «r@ ^  

w  f v  f t w  I ,  aw  ^  

w w r «iff

4 #  tffaT %  ^  ;

f a s f t  w  ^  ; ;ipr':'pn^Fr:
^  a r ^ t  % ffc

%

«rwr ;::
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( w i

irrsft nrfatf % *r « w  if *ft *?|t t o t  
|  f a  3 *  3  t f t  7fT | fcfaflVT

« t r  m ^ t  m f a f t  m  |  ? 

qr*r. T&t. ir^r in  q *  'ftar *i?t *?»?£ fsnrar 
wi f c r a  fa*rm  t ,  w f o q  |J r  3rT «P5st 

Sr w  *ffar JT̂ f fq̂ Tcrr, %f*F5T arm 
ST*Rr |  f a  Of^re $  $3% 20% qft 

m% $  ^  I 3TT ^Tff> ŜTTftart 
^ r  ft «FTcft f  eft fu r ^ttst m i 
\  n% W *  ft «TT% *T*ft T̂T5T ?Tp |  I 9 f
gfa |  f a  fspn fs*P£ STTT *Rft an^f * t 

afWT f l g r v r f t  ft tfta  ^ ® f  ^

a r r e * f t $ % t i  .n* f t (  aft * r ^ < t  ft 

ftsfrj ?ffr % qr% t f k  farsrr feff?  f ^ - §q
*!*T TCrfV qfrft I  » S fc % <T**f 311% |  

?ft fe*s * t 7m % $ i ft ? aft
f a r e  tft ^  f o r  ?ft *% w K  

*r?ft tk  amn*T$ anft |  i ? ft^  %?rt*T |  
sft nrft ^  ^ r , *t*r, <r*rro tit t o t  
ftfsrcrferof-*Rft f ,  fiFTT 
M*rr«rr arrar |  aft* *p$( t o t  |  f a  
$*r $ * |  f ^ n r  ft »rr^T fa w w  S'ft i f e r c  

S m  fftft fq  f  i ^5% *spb *pt 
wnt*ft % *rra m  s rn f t f t*  ?re% ft 

Wlft TfcTT $ «WT ft* ?ft
f a *  ^a rc ra  f a s  f n- j t a i — ^r f t  

i t  ?>erT |  « to  m r r o n f t  «nroft ft 
w#r «fwnr 1 1  *srf?rqr aw  ?rv | i r  .w  

*> ^  «r̂ tf « f . w  
; fR ^rt «tt| fsi?r?TT P p w  *$r ^  ^  

% r? n  <fes iFfT t ,  er»r n | f . ^ v T j  w  

^ « ^ - > . w r . w p  t o  SNPw i wf%T^ w  
t  %  ^ T  To  . t — n  

1:' . x& xvr ^ i  i?piT>r w m  i y&

m m  arT?ff % f%r^ « r f w  % a r f w ^ ^ N r

*rik til cT1̂  T̂RT .flffc' ^  « ^  falT 
WI*TT | fRf WH> I f tr^ R n ^  

#5% ¥y m«V ^  ^  I  3^% 

fa^r art^ ?r>ff v t «RRt
?ffe?r wsrw f»m!ff i ^  *smr ir 
fa rm  ^ ta r  |  % f a n  «p ^  «fK

% f ^  ^mc, arft fsr ®iwt w> t ?rp arr 
«n? fsrrar ^  ?ft^ ^T̂ fr̂ r f  

opifa 90 sftr 100 ^ r  *r ^  t̂%
11 w  ?ft ^ t r  hv  $  |  f«P f W  aftT 
srtftpff ff^qr ^ T f 3TTqr § rfe  ^T ®T*B
« itr  ?t ^ wk r̂S: v t ^T3 
3n?rr I, fsr?r wr> ^  ^  &  ^>ff
*ft ^  arrar |  %  aprar onr 
sprr i fsrcr ^nr*r ^?r % fetr w st ^  
p r i ^ t  |  f«r?r % x w  $*t ?t anr^ f3̂  
t ,  w?t ?t»tt ir^t 5Ermarrn?
vt fsr̂ rnfV | ,  5ft *itcs fs i ?m®r am? 
* 5  ^ ^r f3̂  ^ t T̂tr*rT i fŵ r

% w  ^ |? r  % t o  f im ?  ^  | ,

^T rTTW ^ Iff  n*rr | —- ^ t  v«ft 
ftcft |  ar r̂ *F5>5r ^ w t  anw 
VT 5TR ftnr? w t  ^ r  ? t 
^  ®»t t  f̂̂ ft ^  % ^naiaw  m  w t  
f̂t fanw^ anrT { i ^  arT*r % miwt ^  k& 

«Wt «flr * v m  % wntrrT «rr̂ ?rr f '  
f«F m  ^  ¥T?T ST$r f ,  apr v r a w
% fa r  if aft jfsr j i r r t  ww a*  m  ^nrwr 

^  fw ?w a r^ a r^ i  w i f  ■ 
^r ^  «rmr «r^f |

*p> | z t  q ^ r W t  m rs^t :-m

W  aiq% a m  ?*5T 3ITW , 196 7  If W  

t? r arrer «r% it aw^ t o t t  i

f  .ft w %  # %

■ t tT O P f t f l t t r ■*;--■■ >v;-V,::;; f ,
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w m v f i w  ( n f t f t ) ; w i f a  

w$s*y«r?% i *r ®ft sr^pr
sp^r % ftnar t  *Nt i t  i t
m l  fcn f  i f irM t * *rf f* r

*551$ «ft f a  I *  ViT % 3T3TC *f ^  i t  
?r**?r? fftift, q**§ w  i^^m rarsrs  
§  i t  qr̂ T ^  ip n  fVrr f a  

3rJT-*TT?W % srfcT facRt 3TT»r«R» I  I

spft *rrf ^  f rm r*  i t  wrfcr 
q*ft s i t ?  * fr?  i t  arfcrft^ «TT*nsr?fY 
*pt srsq t^tt »r«n 11 *rf «rft %t ^fstrrsft 
*T *FT*T $, f&  s f e  * t f  ^ T  3TT STfflT I

Sfas? mrftraf w\x srrar t r t  % *i»rcf it 

<t?% , f m r x  9R*, *rerfft ^*rr% * t tfapft 
% fisq *TT% afT̂T sfrff i t  m?

q*TT ?ft STfspff W  !T̂ f ft*TT I ? R t

*tt*t «f^  sTsff i t  tft 29 % ^ r
30 ^q% % i t f  qjforrf *r$r $*ft i

«rc?§ itf t *r*ro $  *** «f?r tttst «rk

9TRT ^ r f ^  «FJfifa *?r % s^renr
're ^r% i t  ^ tt?t «r ?tt q?m 11 

« m  *f«ft %r̂ t «p*t ^  **r io
*T tf ^  STW *Pl^ «PT 5TW W  3n?TT 
*iff*? i *rfa ^ r  % *re«r 3 ^  ^ r t  % 

* n f W  i t  *n t f t  y \  i t f  3 « p s t h  s f ^ r

ftaT, w t'fa ^ r  % #^T5R qr w $
*rrar$i

crcfa f t a n *  % iraw % * rr % **r*ff 

i t  >ft %«rr f t  i m ft Jrtr if ^ r  % firarn; 

i t  *rotar 3‘an*m % i 3twt |  «ft«ft *fta?rr 
% ^ w » r  % ssV tr fasffTT iftapnsft

i t  <fT3T*TT ^Tqirt 1

«fr^Fr, ^  f ^ 'tJ T  if irar * $  ■

^ T  4 2  «PTtf S lfa u  i t  wfWTf^cT 

TT ^  T m  *T*TT I ,  3ft 1*1 ft*TT

=̂ft ^fvrmr 11

srsra % i^TR wrt i t
5t t ^  |  firsm srftr «r«f H *Tt? «nsr anarr
|  I *K*m!r T[5?T ^  5 f t« p ^  if | 9  *PT*T

«rr% tf t ^rrf?q *****

if f  *rf ^ »rr f*P ?w ^ i t
5jt^t «npf i qrjg, ww i t
sRcrr ’ir tt®*t «r^urc jit i t i  imi *tt 
vTT̂ ri?rT Whr faift ^  If ^  T5* i t  
5rr|*r ark ^  qnrr f^ i t  
WT̂!T r̂% Jf 3Tl%*ft eft 55T|^ *5̂  mwf
lr i t  $f% i t  »rnr i t  i %^«r 
w-mT ffcpror ^ *rf sr«rr ^  t  « k  

v r i t  wt«t g v r  1 1  w f f j r  «ft v fa  

s rf^  fai&$ * ^ r stvk i t  3t%*f iftiwr^ 
wrij i t  «rt “>crq?rT ^ i t f r ” "sraqr**’’ 
«ft wt^^t “icrqjft ^55" i t  ?n|»r finafr* 

#  iftsrcT ^rn j i t s f l i ^ t  i 
?r^ft m x  ft t w  *ft arrw i t s r a t  % 
fV»m a n s % » m

^  f k m w  t m  ^  # ^ t » wr y f t  % ^ r t w r

|  aftr w i t  f*rer«rf*r?rr arrr fi% IRS ^  ^  ^  ™  *Rmr?r i t  52

isri*it ifw«ii%f«P^rn2iT11 «n?<N|t
^  P ^ ; « r r c t  vrf f t  ? 1̂% ^  ^  ^  *

i t  wrat s rrf^  r # ^ f r  irf «r|f ftiir, ^  q r ^  % ^’a r R ^ w  % 60

* *  ^  m i  *  w i t  %
^ f w r q r f  ^  ^  ^



srm # 53FTT cit%  3 * W P

T O / f  if  3?t o t  v f  # t  ?r qn5r i

tffoPTraff $ * t m  

*TOf»w f>rr *n%r *ftr fafawr *r?ff qr 

srmrcr aft Trfsr srt to t  3t »r$

«»r $ f*?r fo u r  a r m  ^ r r f ^  i amSr 

aft *ft3r!TT *f 28 v # ?  aft arefcft 

«*»2W «!#  1 1

f a f R  % w t  W  if f t i w r  jt3tt 

|w r  4 1 «nr«i¥ if affair w tr  a*s% 

a?T stw tr mm  p r  |  t aro* 

m  «Pf*TT 4  %  T?f% ^ T  5T̂ V TTcfV

fas% «Fm$r fc«m fa^rr stum *f 
an&r 25 arm z*  sptsr̂ rr t s t  |m  4 1 

’Tffhrr |  f a  w n *  *nf?rerf % 

<gsit * * z  * x  f t  | ,  J T ^ c t  aft
aR f t 4 *fh aft an*T aRT t| 4  

% a* «pm ^ r  i % it*  f t  s r ra  

aft arc*  4  i *rrf5R?f 

$  *T3|$ft fcll *ft 3PT SR flttTT 4 I 
.;w r. 4 f a s ’sft 3TT5RT f t »rf 11 *m* srr 

tfT 4 I '^s% *T*TSPT W  «TT f* ? r  
^  W * T f ^  i

faf*F?T T p q f i t  aita% %

1I W  t  VT 5PT ?ft#T 5?TT ^TR 5 ft 
w? «r«rr 11 TTarmft f«s?<ft ftra»R 4 1 

afa*r v t  %m ewerr ^nfm  anaft 4 « f*r- 

fcn? m  f r  «f*?rwr « iP f  fc rr  \

fa rfR fc  ^  f a ^ T t  

n w r  arr^rT $'' I  r*  t f t  f * t o -  

, ^ » l f ^  f f c  '

' ^ ' r ' a ,: ^

■■ *r  * f t f t  aft ; ■
* r m * R %  m w f a f t  t fp r t  $ « f w r  qnt -*Ai:-y 

aft 4  i  ^ f t  s r j t t  
TTwt ^  arr^jf %  ‘p fw  « n  ifft ^ rn rr  

* w r  aft * ii 4  i a n ^ r  »«r^ a rr arr sppt 
tfs rra v  %  arm ?-«i^ arr^c m 4 , 
g %  arc% ^ t w t  ^«T5*r «Ft a?T»n 

sa T % T  i

%fea>£ ?rrer ^  ^  %  focT if^ -

^ * F T f t  ?Ft j r ?  % srfcr fa^r t a f i  
s r h ^  f e p z f  ast aifar ^ t  sn^ft ^ r f f q  

cT«n fsR TTrffq’T ^ 5 % ^TfT
?ft»T qrzr ̂ r%  €t. ??t. aftr

^ni srt f̂t a?ft ?r?r ^  ^Tfftr t qep^R 
*nfV«Tf ^  zfvzz aR%  % f e q  ttt^  
stVt € t. f t .  sftm ffc r ^  4 * 1 ^ ^

^a>T 3*Tar>«rrc ar^T ^ 4  i ^ t - ^ ^ i t  

* 8f  it  % ip r a i\ T f2^  aJ5T*F^r *^t 

5n?ft *Tfftr \ Jr sr^a?

?for ’a R  f ’ T’T? n r f t u t  c§nrtirnf «rc
^rTcft 4 ?ftT wfJTa> ^ r ? r  q t  w i  *r f^rreY 
*rr?ft q R  ft%  4 1 tr^» in  #  f H s

a ^ a s r  % «pt f t r f ^  W  aJT^rT q R  
m t f  f s f a  *f <?* m f t  «ft % 3te?s- 

*r© %x q i^  1

f ^ f i r  if q farf* r avt w i#  4  * 

f m f t  t ,  i p m  
^5  anrt̂ r srr% «*w«rr aft * rff^  t

.: w r * n  % a ffe fR , ^  sw m *,

aft w  ^
^  'ii#=  apr%

? ^ . ; ^ r 5 g p v * n ^ : | f  ;■ -f

,,': a;'̂  ??■:■.'?■■■■ *’f ‘
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<n:~ITT ~ 'l~~ \lfT'OI'Tc f~ it l!;'fi l!;Cfij'-
~1:1' iTT?T ~ an~ \lff~ ~T oll<ff~T fiT 1 

+!i'<liTr'!~ ~ ~cFfT, er)err-:sr~r ~ 

~1:1''1'!~ a~T er)er~ -:s"tq:r ~ err~ a~ ~;nif 

~r~;:r ~r fcr~crr~ q:r cr~r f'tf'fiifT ~llf;:r 'fiT 
~ Rllfif 'fiT ~\lfT f~lfl \lfT~ I 

trll~ilT'!\ ~'h ~~<irrr ~ ij''fi~"t OTT~ 

trifi~T ~ \lf<:fiflT~ cr~r ij'~~r ~ f;:r+f;;rr aCfi 
<1'¥f ~T~if f<i~T~ \lfT~ I 

tr~~T-fil+f;;rr ~Cfij'if it 'li<lir'!~-

a~f~r ~ ii!T'tf it 'l;l'h: errer~-:sr~-

f;:pf 0) ~ "ff'tf 'l<:ij'f it <!;~ 1:1;~ ~T<>c ;;r~ I 

~trr 5flir~ ~\ cr~q: ~r f~Jt"~i:f~;:r cr,q: 
it ~~lifT'lH OTT~ :q;:lf 31TCflllfili ~fcrtrrarT Cfi'T 
o<r'f~<n ~RT ~rf~t:t 1 ~;:lfcrr~ 1 

J.;ff ~Tlf ~ ( <1T<1lf"f ) ij'"llWfa 
1fi)l~, cra-~H 't<n ~?fT ~) <:rQ 
ijf+rT<ll 5flt:a ~) <:~r ~ f~ cr~ ~ij' ~ 

'1~ J;fl!fmf;:r~ ~err<: :qp:fTif ~ 'iflf<:ll;:r 
r~ ~~ ~ I ;a'ij' fij'~·~fij'9" ij \lfT :arq:rif 
f<:'irt ~11r~ ~r ~r ;a'"ij' it 11~ ~~ ~r 

f'l\' Q:llHT ~0i:fqr Cfi) t:l;Cfi olfr'lrf<:Cfi 
arh crrfl:!f;jlf tf~~r ~ ~q- it 'fi'T11 ~<:;:rr 

'Tfl'f~t:t I Q:111't ~Tr;~ Cfi'T '-TQ: '!~'tfij' '3"'i'.:ti11 
~. ~;;r~ Gr:ST af"6WifilT ~ 9-fq;;; lf~ ~ltllfT 

~r~ ~ 'tf0 ~if!" ~ 1 '{:;n Ji?fr 11Tf?:~!i ~ 

81"'T;:r Cf\lfc "lTTrrl:!J it ~Q:T ~ fCfi fq-~9- af'i 
<rqr lt zrr?f"t f~'\TllT it '1f;[ ~r Cfi'T rr~ 

~ij"f~ ~!I cr~ fffij'~ ~iif ~ llT?fT f~~<IT 

il"1f;a ~ 5f~arcr ~T :a;:q:"fif :af'tfff o~<:m 

~ 1 9-f~ 11~ crm :a;:~ <:rr~ ~@'iT 'tfrf~t:t 
fili ~liT 'fiT ;;r;:r~r if "f) :a;:~ cr)c: ~<n~ !ir'e'T 
'1<: <i"orllr ~ crq: ~trf<nt:t ;:r~f f<n cr~ crl ij'~ 

OTT\ OT T11 'l;l"T~11T 'l\ OTT r OTfer<n OJT"lli 
:srn 1 OTT'l W1 "fTff ~ f<fi a"t!ir~ ~;if it 
it llTf?fllT Cfi'T ~fcrtrr cr <:I'@' ~ 
it f<n~ ~11 cr:q;:;;r;[ ~ ~1<: ~ll if :ao:r ~T 

~r;;rcr lt ~'QH ~<:if <fiT 5Tfcrnr 'fiT 
g~ ~ 9-f<no:r 11~ ~ ill"G: 'fiT f<rrrll ~ f'fi ~11 

~;:;~;:;5T<fi"f'tl:!.T a"tij'~ ~if it lfrf?fllT ~ @ 
SI'~H 'fi~ff ~ I iii'~T ;a;; 'l~ ~11 11.60 
'fi<:T? 'fiT 1f;[ <n~if "fr ~~ ~ cr~ ai'if ~ 
~ lfTf?fll"T q-~ I . 6 0 'fi~re ~q-~ <nr crf;[ . . 
'fi<:if 'fiT crm ~~"t if~ ~ 1 

17.27 hrs. 

[MR. DEPUTY-SPEAKER in the Chair] 

&11 ~@ "{~ ~ f<n ii!"iffl ijo ;it ~ 

crr<:r~ fili~ ~ 'l;l"T\ ~ iii'T ~ ~ aror a:rtrm 
'fi~ ~~T ~ :a~<tr ~ll ~J;~ a<:rit ~ 

ar<r~~;:;r 'fi~ ~~ ~ 1 ~ll :a~ 'fi1 
:aitl:H <fi"<: <:~ ~ ~<n ~ll ~ 'fiT 
~llT'5l'CfT~T 'fl'0 'fiT ~TlT '<H~ ~ I {{it 
<:r~ <r"t 1t@;:;r i:?_TlTT f'fi 't~'T 'liT ~r 
~ ~~ cr<:~ ~ <ill ~ ~, 'lil1f!IT1'.f~ 
ctitr<f ~ ~q- it ~r~ arf<li ~rft lf~ 't~ 

err~ it <iiit it ~q it ~llf{ ~Tllif ;:; an?l 1 

t::!;'fi llTi'J'fT<.f ~<.f <:fQ ~ <~ ~ fiifi ~ 
~ll !Illr"fcrr~ 'f> r •ncr iii ~-it ;;r;;rfi!fi <n<:;:;T 
~ll"T~T ;a'~~ fcrt:r<:Ta ~ cr) ~mcrQ': m1JT I 
'fiT ~ij' ~llT"fCfT~ ~~ ~ @ f:q~ ~ \if~1J'T 

OTT\ <:r~ oT'fi '3'~T cr~& i!TiTT ;;f ~ f<n t:tifi 
~q<:r S!JT ;;j"Jf<n <nTlTT llt~"t c:)qT a:r'h: ~'t,~ 

~ f:q~ &T 1T'~ ~T 8111: f;;r~ a~'li :a~ 

t:fi!il 'fi\ 'Jfffi ~ \lf'iCfT 'fff~ ~ ¥fi I 
lf~T ~T<1ff 'l;l"T\lf i!l;fl't ~ ~lfi;;j<ff;ft 

ctT Of'f <:&T ~ I lfi! iii'T 'fi~ iii'T w ~ 

f<f ~ll ~l:rnrcrr~ ~ f~~ err~~ ~ it 
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( 9;ff <:!11!-.Ff] 

fCfi<:TllT it 'if,""[ Cfi\ <:~ ~ ~) <r~ t::!;Cfi for~<n 
~~~ :q]'qr ~ I ~ij- fq~~ ~m iiR'l"T<r 
<f~r ;;rr ;r arcr;;r or;;rc: ;;:cr!=<r ii ~~1 ~ 
fiifi<:ri:r or~r~ Cfir 5r;;:~r<=r f<F'lr !<Tr ~fifi'f orr~ 

it arcr~ crf.~r err~ 5r;;:crrcr 'fiT crrfcr~ ~ f~<rr 
< 

!<Tr cl-?1" ~~ Cf~iiT'f ~~ tr?f"T ii~R<r ?!" ~ 
f;;~~;r Cfi~<rr f<F cr~ 'J!T ~;r ~ f~;n it 
;;r;rcrr ~ f~tJ; tJ;'fi ~i1~~1 CfiT +!N'fr ~ a-ih: 
GT'f~T <fiT Cfi~r~ ?!" ;;r) or~ crf<:f"'{a ~ ~T <r~ 
i;rT Tr~T~ f<ti<:r<rr if or~~T'n<:T <fir 5f;;:arcr 
fCfillr ~ ~~ 'fiT :a-•%' (_!<"~ crrfq~ ~ ~'l"T 

=<rTf~~:!; 1 <fll<7,i<: it ~~~ cr;Jm;r ~~ lf?f"T it 
or~ <rcr ~ ~rq mtsrur f'f.<rr !<Tr 'l;f'h ~·~1~ 
~r !<Tr fCfi' ~~ ~~~ ~~~ ~ 5PITT~'f ij 
<T<fi' c:r<F 'ifi"r':T ~1 ~nfq:;'l;l"f~ <F<:ff ~·, ~<R~ 

~ff ~· 1 ~f;;n;r <:rq ~~ 'l<:rr ~Tar ~ ? ~~ 
cr-.: :a-•~ril f;:r:;;rr<: 'l"qT f'ifi"<rr 1 <r~ ~~~ ~u 

fwr ;r~l ~TnT ~ f'ifi" f'f.~T <fiT ~<R<n ~ 'ifi"T 
~T'ifi" ~ 1 cr~ ~u f~ ~TcH ~ f<F ~~~ orri 
~ GTT 'l;ff~!IT ~Tff ~· ~;; 'fiT ancr 'ifi"T ~(:TT '# 
CfiP:r 'ifi"<~ err~ 3lf'-.l<liHT Cff(:f'f '15T 'ifi"<:ff, 
orf~'ifi" -~;:;;;p:p%~MT ~;;'fiT arCJ%~r Cfi'<::i1 ~·I 

;;r) Cfi.q=<rgr ~T<r ~ <:rr ~u~ ~');r ~-. arTf~<: 

cr~ f'fi~ ~ crm 'l;fcr;;r ~~m ~ <F<: GTrir
1 

'l;fll<: ~U'\ ~~~r ?!" 'l;l"'l'ff orra ;; 'fig ? ;;r) 
~~~ U~f<:i' Gf'fCfT in<:r ':!~ ;;rri1 ~·1 3lll\ 
cr~ ~;; CfiT ormr 'fiT 'l;f!Cf a'fi ~"'{T~ 'ifi"T 
iiiTf!IT.!IT <fi<:<:f ~- cr) 'l<:!'T 11~ ~;; Cfi'T ~;;r~ 

, ~ ? 'l;ffq: Cfi'Q~ ~: f<fi <rg ~~~~ \iff <ti<:i1 ~· I 

·, ~- !J;;p' ~~r~<:ur ~'iT =<rT@T ~ ~~ lf?ff 
+r.ii)T~<:r Cfi'T 1 ~~~ or'ti <fiT t::!;!fi u•~{(:fr ~ 

f'ifi" ~~~g 'fiT~Il 'l;I"T<: ~~~c;s ~~~WI ~ 
~"~=c~rll'TGT <fiT :a-;; iii -<nr ~ ;:r~l<fi' q);;:c: 
f<fii1T GTTlt 'l;fif~ or~ 'fi'~T i<: cr<: ~r 1 'l;fl!<: 

(HAH) Disc. 
"i:f& 'l;fq<fT PTF!T<~'H!J =<r1 ~cf ~T ~) ~T ~;; 

'ifi"T '<f<:.T ~ 'l"GT~TCfi' cr!~c: f<fi<:rT :jfl<l ~f'fi''f 

~ GTT'f~T ~ f<fi ~<f. I 964 ij- ~~~ 

<filhn:r ctiTfllTw Cfi'<:: <::~ ~ 'l;fqit '<f<:t ~ 
'l"GT~T'fi GTril CfiT 1 cr~ Ol'Cf'fT ~~ -~u ~m 'fir 
crf<::<raT Cfil ~T ~n GTrcT ~ 1 'l;I"Cfit <R~ ~ GTr'fT 
=<rr~i1 ~. ~f'ifi";r :a-<1 <fir or1<:f ;;@ ~;;r GTrar 
~ I fq:;<:: 'fi~T :jfi~T ~ f'fi U~'\-~~fll 

~fa!l'fq 'fi<::cT ~ 1 'l;fTCf ~~ :j(T f;;<rll or"!Hf ~-, 

~<7,~ or)i :jff f;;<rll iil'fTCfT ~ 1 :a""f 'fiT Cfl~'f 

arrcr ~ a-r<::r ;r~l f<filfT GTrar 1 GTor ~r ancr 
'fiT t."lfl'f ~U ~<::lfi ~Rr Gf!aT ~ ~or Ol'TCf 
'fi~~ ~ f'fi 5f~T~'f it ~h ~q ~) ~~ ~ r 

17.32 hrs. 

BUSINESS ADVISORY COMMITTEE 

FIRST REPORT 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND 
TRANSPORT (SANSADIYA KARYA 
TATHA NAUWAHAN AUR PARIWA-
HAN MANTRI) (SHRI RAJ BAHADUR) : 
I beg to present the First Report of the 
Business Advisory Committee. 

HALF-AN-HOUR DISCUSSION Re. 
REPORT Of COMMISSION ON 

CAR PRICES 

SHRI S. M. KRISHNA (Mandya) : 
The automobile industry in the country is 
one of the most pampered monopolies. It 
has ruthlessly exploited the sellers' market 
prevailing in the country. With almost 
impunity, it has turned a deaf year to the 
consumers' needs as well as its obligations 
to societly I sometimes wonder if there is a 
conspiracy hatched bet ween the Govern-
ment of India and the autombile manu-
facturers. ln the last decade, the price of 
passenger cars have incerased by 100 per . ' 
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cent. Inthe la# Wijaonths, an. upward
• twbteft o f pricM has takenplace twice. 

We,know the paradox in the situation in 
ftie country. Even a junk on four wheels 
could be sold.

A study group under the Planning 
^Commission wfcichwent intd meeds or 
1 demands/or passengers cafcrs in this country 
lias estimated that in 1973, the annual 
demand Wduld We to the tune of V5;000 
cars. As of Dec. 1969, there was a backlog 
ofdem arid  Of about ' 80,000 can  in the 
country. .. ^

Sir, the Tariff QommisSsion was 
appointed by the Government ia> 1968 and 
they went through the whole gamut of the 
price structure and the cost structure of 
passenger cars in this country. They have 
made certain tentative recommendations, 
and even while the Government was studying 
those recommendations, an ultimatum by 
the three automobile Manufacturing Com
panies in this country was thrown, and; 
they said regardless of the fact whether 
the Government is going to  take a decision 
or not, they are going to raise the prices 
of motor-cars in this country. The Govern
ment for once showed the courage of their 
conviction and put their foot down on those 
automobile manufacturers, but the Supreme 
Court had to intervene because the manu
facturers moved the Supreme Court. The 
Sapreme Court advised the Government to 
appoint a Commission with a former judge 
of *  high court as Chairman, a chartered 
accountant and an automobile engineer as 
members, to go into the cost structure o f ' 
passeqgert cars in this country. '

While dealing with the price strfictare,
I  begyour permission to quote o n e o r tw o  
paragraphs the report of the Tariff ’
Commission, just to makeotft a  case that 
a% the situation that is 'prevaiiiiig in this 
industry today,.there coirtd not lie 
rationa l ?  scientific deoJsidn-iWlth regard 

•' to  the COM structure of tbH> iodtistry; ' Let ■ 
me quote. ■ ■■■■■■ **■'*' ■

a l l ; two other* for haying worked 
them out without meticious details ;

Jh e  remaining fiv efind  their place 
In tile middle.

In the case o f  Hindustan Motors, 
satisfactory data for iaanufacturing 
cars were not available to obtain 
the. desired accuracy in coating.
Its record of issue of raw material 
and utilisation . a« against the 
number of. cars manufactured was 

, not. at all kept. Even in respect of 
the purchase of material, data 
was not available to indicate the 
rates at which a particular raw 

., material was purchased from time 
to time in order to arrive at an 
average; rate.**,

This was the situation, and this, is the 
situation which is prevailing in most of 
the automobile manufacturing companies 
in this country. How can we arrive at a  
rational consenus as to what exactly is the 
cost structure when we are flooded with 
demands ? For example, for an Ambassador 
car put up on the roads we will have to 
j*ay Rs. 25,000 ? How many of ^  and, 
how many in this coutttry can afford, to buy 
tfcfct junk which is named as Ambassador ? 
How can we alford to buy that juofc for 
Rs. 25,000. Today, the licensed capacity, 
is to the tune of 35,007 cars a  year 49 
against the demand of 60,000 to 67,0GQ cars 
a year.

There ia another paragraph from ths 
same Tariff Commission’s report to  whj^h .:
I would like to draw tto  attention o fth e  
House. I qutoe

"It is now unmistakably established 
that this cpr, has been raaottfaiitured

. ^  , ,frt...,a >hi|^ ;intitepie.>;.^t<3Q*to';*j '
.'rf ,,..̂ fg®(J',,,,i>ur!f>ber e f. yeaxs ̂ aad^dbai 

, ' !,} waaedy Ues 
. ,l;„. increasing the prise a s  ia  rethicina»

, the cost. The cofMwmerr> cata»t be ■
... J burdene^ l>y h«hw  < yts bet w ee ;

J *
conform ■ to oerta«» a o n »   ̂
standards and to exercise the 

. W P f w a r f / i n
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«oststructure. Analterti«tive has, 
therefore, to * e  found for fixing 
the price of this car by 
the adoption of some other 
pHndples.**

On every car that is manufactured, the 
percentage of taxation is as high as 46 
per cent. I do not wholly blame the
automobile manufacturers, even though I 
fix the responsibility for deterioration of 
quality at their door. But I am not 
prepared to absolve the Govenmeht of its 
own responsibility. They will have to 
think in terms of bringing down the price 
o fcar, because car is no longer a luxury; 
it is an absolute necessity today.

In 1969, Japan sold, about 3£ lakh cars 
In their country and about 8 million cars 
outside, as against 36,000 cars we manu
factured. Japan is starting a  plant in 
Hungary and Poland. What is our Govern
ment contemplating to do ? The small car 
project remains as illusory as it has always 
been. Millions of our people are thinking 
thajf the small car project would, materialise. 
Ip Government going to soacumb again to- 
the dictates of automobile manufacturers, or 
will they muster enough courage to take 
over the 3 units and nationalise the
industry ? The high price of spans parts
and components is also responsible for the 

„ high price of cars. Every type manufac
turing company is making a minimum of 
70 to 80 per cent profit. If  the price of 
tyres is reduced, then there can be. a : 
redaction of Rs. 300 to 400 in car prices,

I would like Government to spell out 
without mincing words When they are 
starting their public sector project. They
have *eens negotiating w l t h 8  or 10 com- 
psMries wid 4  believe 5 o f thep  have been 
asfced to send prototypes for testftg under 
rugged- Indian conditions. 'iffis'" £& sick of 
dry assurances from ministers about the 
small c*r< f  want isn assurance with a view 
to  implementation from the ministers about 
0 »  pUtrtie «eck>* project.

' "V. ■ ' ‘ ' ■ 1,1 '
w q tn i m r i i  ( « r * r ^ s r ) : f r g r t  

x m  w c

I ?  i  : f o g g g

sr$ i

c * \ / m

MR. DEPUTY-SPEAKER : Don’t raise 
it In the midst of this.

SHRI JYOTIRMOY BOSU (Diamond 
Harbour) : The trick in car price is 
inflated cost of production. Suppose they 
have 20 radiators. They deliberately 
damaged just ftlightly 8 of them and sell 
them as scrap lo r the metal value. If  a 
new one costs Rs. ISO. I can get this 
slightly damaasd one for Rs. 110 and by 
spending ano her Rs. S, I  can use It. But 
a* far as Hindustan Motors are conoemed ; 
in their books of account, it is shown as 
scrap sold for a  metal value of Rs. 15. 
The balapoe is collected in cash. So, the 
trick of inflated cost of production and 
deflated aalet revenue is doing «4l these 
wonders. In »he world market where there 
is more compe Won, whese prioe is deter
mined by denand and supply and not 
dictattjd by the Government, in considera
tion for higfestibsi^y to the election fund, 
the Indian c*rs cannot be sold for ewe* 
half the prawn* value, i f  they tiy  to seM- 
oncHftndvetfuaw Standard in ooe of th*  
•how,rpon» in Regent Street or Oxford 
Sfr«*, London, * ieU you that they 
not oven , m  ftdmissiOB because am  cars 
are so full of defects.

So, I watrtto aak of the Minister 
whetherastalwart of the ruling Congress 
PartX» ^»nctis^,,barri|)u?rv.; ' who talks 
•tout m  w i '  breath,
a ^ e a ^ 'b f t M .
as cbifostft for BIrlas and whether that
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pewon, Who h  a sitting Minister in this in taking a decision on the recommenda-
Housetoday, cou& setkdand pleaded for tions, no inquiry regarding the raising* of
increase in car pfcices. He is Shri price#—ail these , matter* are sub Judfce.

The float hearing io still to take place in the 
Supreme Court. After the final hearing,

Sfcfdhartha Shankar Ray. Secondly* have 
ydtiany idea to nationalise car production ? 
Thirdly, you must give an assurance that 
the production in future would be only in 
the publicv sector, as you . have yourself 
resolved in yo»r industrial policy resolution, 
and that you will not scuttle your own 
resolution,

SHRI K. LAKKAPPA (Turnkur) : The 
manufacturers of Fiat, Hindustan and 
Ambassador, the capitalists of this country, 
have put pressure on the government and 
ihade them to revise the price of car up
wards all these years. It has been mentioned 
by the World Bank that the cars manufac
tured in Ind:a are costlier by 120 per cent 
than those manufactured in Europe and 
USA. Yet, the capitalist automobile manu
facturers of this country have been violating 
the labour laws, pressurising and cheating 
this government and making them yield to 
increase in prices. The big business still 
have influence with high-ups in the Ministry 
and that is how they are able to get a price 
rise whenever they want it. The capitalists 
are also trying to sabotage the small car 
project with the help of their influence with 
the high-ups. in the Ministry. Taking all 
these facts into consideration, will the 
government ensure that they are free from 
influence of the capitalists and that all 
future production of cars will be in the 
the public sector or, better still, nationalise 
all the existing automobile plants in the 
country ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRIAL DEVELOP
MENT (AUDYOGIK VIKAS MANTRA
LAYA MEN RAJYA MANTRI) (SHRI 
GHANSHYAM OZA): Mr. Deputy-Speaker, 
Sir, this half an hour discussion arose out 
of an answer given by the Minister to an 
Unstarred Question. The points raised by 
the hon. Member for raising this half-an- 
hour discussion are these. He has said 
that nothing has been said about the inter
ference of the Supreme Court when the 
Government are considering the report. As 
the House very welt knows, the matter is

1 think, we will.be competent,to discuss all 
these questions. As a matter of fact, I was 
happy when I saw that the hon. Member 
strayed away from the points he had raised 
and went to some other points of general 
interest— I am very glad about it—though 
not j&rtinent.

The projected demand of cars as put 
by the Planning Commission is about 80,000 
units in 1973-74 and our present production 
is 35,000 units. Therefore, as the House 
very Well knows, we are putting up a plaht 
in the public sector. For that ’ we have 
invited offers. We received from as many 
as eight companies from abroad out of 
which nearly four or five were straightaway 
rejected about the Test we are entering into 
negotiatibns. We have asked for further 
details. Some of them have given a reply 
and some of them have not replied. We 
are going to take decision as early its 
possible so that this backlog, as has been 
pointed out by the hon. Member* can fee 
cleared.

SHRI P. K. DEO (Kalahandi) *• We 
have been getting the same sort of reply 
for the last 20 years.

SHRI GHANSHYAM OZA : Cars can 
wait in a poor country. After all, resources, 
both internal and external, are limited and 
we have to fix certain priorities. Now we 
have decided to put up a plant in the public 
sector and we will take a decision very 
shortly.

SHRI R. V. SWAMINATHAN 
(Madurai) : Within three months ?

SHRI GHANSHYAM OZA : We will 
take a decision appropriately when we have 
received the r< plies from all the firms 
abroad. We have still to await certa^ 
information from the parties which taftb 
made the offers.

We are putting up in the private sectorsub ju d ice ; it is before the Supreme 
Court andan  interim order has bpen parsed, also a plant for 30,400 units. That ate) we 
So, how could I  reply to th&t' t  ■ The; delay * w)H see N early  as possible.



R, 

a~ 

sr 
•s: 
I ~ 

:1s 
he 
't 
!ti 

~s~ 

iil 

(;\ 

!e 
\11 
ry 
m 
Ill 

e, 
r 

ve 
E 
ll! 
r ' 
·y 
I 
n 
m 

~r 

it 
ly 

R 
01 

ld 
;a1 
td 
8.I 

f: 
rs 
0 

;o 
y 

1 
1' 

:tl 
I 

1) 
:e: 

227 Comm. on MAY 31, 1971 Car Prices Report <HAH) Disc. 228 

[Shri Ghanshyam Oza] 

About tyres my hon. friend put a perti-
nent question. The price of tyres is also go-
ing up and it adds to the cost of motor cars. 
That is why about tyres also we have added 
to the capacity of the existing units so that 
they can go into commission immediately 
and produce tyres. 

We have also issued letters of intent to 
private parties who want to put up new 
units. By 1972· 73 we are sure that we will 
be able to fulfil the requirement of tyres and 
tubes for cars. Then we will be able to 
check the price of cars which, as my bon. 
friend says, is not quite commensurate with 
the production cost. 

Then, my hon. friend has paid compli-
ments to Government by saying that once 
in a while Government has been bold 
enough to fix the prices. It is true that the 
manufacturers have taken unilateral action 
and fixed up the prices. We put our foot 
down and said that by a statutory order 
the prices will be such-and-such. Against 
that the parties have chosen to go to the 
Supreme Court. The Supreme Court is 
seized of the matter. According to the 
orders of the Supreme Court an inquiry 

commission was appointed. The commission 
has submitted the report. While the 
commission's report was being considered, 
the court passed an interim order fixing the 
prices. The matter will come up in August 
and after the final order is passed if, accor-
ding to the final order, the prices are fixed 
at a lower level, the manufacturers have 
given an undertaking that they will refund 
the difference to persons who have bought 
cars from them. So, I think, that should 
allay the fears of the bon. Members. Since 
we are going in a big way for the 

manufacture of cars, both in public and 
private sectors, it is a transitory difficulty 
and I am sure, before long, before 1973-74, 
we will be in a easier position and we shall 
not have to worry so much about it. 

I am thankful to the bon. Members for 
saving me the emb<1rra5sment about entering 
into the field where the matter is before the 
Supreme Court. 

MR. DEPUTY -SPEAKER : The House 
stands adjourned to meet again tomorrow 
at 11 A.M. 

17.56 hrs. 

The Lok Sabha then adjourned till 
Eleven of the Clock on Tuesday, June ], 
1971/Jyaistha 11. 1893 (Saka) 
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